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LOK SABHA

Tuesday, the 22nd May, 1962/1st
Jyaistha, 1884 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[Mg. SpeaKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Physical Development of Children

<+

(" Shri Subodh Hansda:

*915. .{ Shri S. C. Samanta:
| Shri M. L. Dwivedi:

Will the Minister of Health be
pleased to state:

(a) whether an official survey of
the growth and physical development
of children has been carried out
‘Tecently;

(b) if so, how many children were
examined,

(c) whether it is a fact that the
Indian Council of Medical Research
also made a survey; and

(d) if so, what are the recommen-
dations of both the surveys?

The Deputy Minister in the Minis-
1ry of Health (Dr. D. S, Raju): (a)
No official survey of the growth and
physical development of children has
been carried out.

(b) Does not arise.

(¢) and (d). Studies on the growth
.and physical development of children
in India are being conducted by the
Indian Council of Medical Research.
So far over 1,10,000 children from
both urban and rural areas in diffe-
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rent parts of the country have been
covered by these studies, which are
still in progress.

Shri Subodh Hansda: What are the
essential features that have been
found out by this survey conducted
by the Council of Medical Research
about the physical development of
children?

Dr. D. S. Raju: This is a wvery
important subject. The actual pro-
gress of the children can be gauged
by the improvements in weight and
growth. The Indian Council of Medi-
cal Research has established about
7 units all over India covering some
geographical areas and has given them
a pro forma to conduct investigation.
They want to know details about the
growth, weight of children at specific
age, periods and their development of
chest etc. Social conditions, economic
factors and sanitation are all factors
that have to be taken into considera-
tion. The details have not yet been
received.

Shri Suwbodh Hansda: May I know
whether it has also been discovered
that the climatic condition is one of
the essential features for the growth
and development of children? If so,
what kind of climate is most essential
for the growth of children?

Dr. D. S, Raju: Investigations are
being conducted on such lines.

Shri Hem Barua: May I know
whether it is a fact that the National
Nutrition Advisory Committee has
suggested the prohibition of the use
of milk for the preparation of sweets
so that milk may be made available
for the nutrition of children? If so,
what is the reaction of Government
te this suggestion?
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Mr. Speaker: This relates only to
the official survey of the growth and
development of children.

Shri Hem Barua: They have made
a suggestion like that, Sir.

Mr. Speaker: Whether the use of
milk for sweets will affect the growth
or not is a different question.

Shri Hem Barua: It is a question of
the nutrition of children.

Shri Jaipal Singh: May we know
whether the Ministry of Health has
had even a look at the Patiala Ad
Hoc Committee report where the
recommendation was made that we
should care for the young people as
far as physical development is concern-
ed—just as sports—and ‘Catch them
young' was to be their motto? Has
anything been done in the Ministry
of Health regarding that?

Dr. D. S. Raju: That is also under
consideration.

Shri S. M. Banerjee: I want to
know, even apart from this check-up
and medical survey, what preventive
measures have been taken to fight
common diseases among children.

Mr. Speaker: That survey is still
being conducted.

Shri S, M. Bamerjee: Apart from
that survey we wanted to know that.

Mr. Speaker: Before we get the
results of the survey, does the hon.
Member want some preventive mea-
sures to be taken?

Shri §. M. Banerjee: Yes, Sir; we
want preventive measures to be
adopted.

Mr. Speaker: Preventive measures
against growth!

Shri S. M, Banerjee: No, Sir.

Dr. D. S. Raju: We must get these
data before we can formulate our
policies.

Shri Warior: May I know whether
the data collected from schools are
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also examined by the several estab-
lishments which the hon, Minister was
pleased to mention?

Dr. D. S. Raju: Food samples?

Shri Warior: Are we using the data
collected annually from the schools
where medical examination is also
done?

Dr. D. S. Raju: That also is part of
our scheme.

Shri Prabhat Kar: May 1 know
whether this enquiry is being con-
ducted region-wise because in India
we have found that there are certain
regions where generally the develop-
ment of the children is on the very
low side?

Mr. Speaker: The question is whe-
ther it would be conducted region=
wise.

Dr. D. S. Raju: There are two ap-
proaches: one is the cross-sectional
approach and the other is the longitu-
dinal approach.

Shrimati Savitri Nigam: May 1
know when the Survey Committee is
going to submit its report and what
age-group has been taken up by the
Survey Committee?

Dr. D, S. Raju: It will take some
time. It is a very big problem and
we want sufficient data and informa-
tion to formulate the policies. It takes
a long time.

Shrimati Savitri Nigam: What age-
group has been taken?

Dr. D. S. Raju: All age-groups.

st www fog : aar woft wERw 9y
FaT & T F10 fF frad ag & fead
Y 7% F IT F TeEl & @ FIAT
T &7

Mr. Speaker: It is the same ques-—
tion. Next question.
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Tube Well Irrigation

+
*916. [ Shri Subodh Hansda:
\ Shri S, C. Samanta:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether experiments have been
carried out for deep tube well irriga-
tion in all States;

(b) in which States this scheme has
been successful;

(c) the amount allotted in the Third
Five Year Plan for this purpose; and

(d) the average cost per project in
this scheme?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) Groundwater
Exploration has been carried out in
all States except Jammu and Kashmir
and Mysore.

(b) The Scheme has proved success-
ful in different parts of almost all
the States where exploration has been
carried out.

(¢) Rupees 150 lakhs.

(d) The average cost per project
cannot be worked out as the cost of
drilling varies according to the soil
conditions and depth and also as it
depends on the number of bores to
be drilled for delineating an area.

Shri Subodh Hansda: May I know
whether it is a fact that the Govern-
ment has taken up this policy, namely,
these exploratory tubewells will be
installed only in the areas where elec-
tric power is available?

Shri Shinde: No, Sir. Government
has not adopted such a policy. In
fact, the Govermment is thinking of
carrying on this experiment through-
out India in all the States.

Shri Subodh Hansda: The Parlia-
mentary Secretary has stated that the
scheme has been very successful in
the areas where the exploratory tube-
wells have been installed. If that is
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so, may I know what is the policy
of the Government in regard to the
fixation of water-tax for irrigation
from these tubewells? Is there any
firm policy or has it been left to the
State Governments?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): The policy of
the Governmment is to have these wells
bored when there is scarcity of water;
that is the first thing. Secondly, it is
the possibility or the availability of
water. Thirdly, there is the question
of the availability of electricity with
which it has got to be worked.

Shri Inder J. Malbotra: May I know
why this experiment has not beon
carried out in the State of Jammu and
Kashmir?

The Deputy Minister in the Minis-
try of Food (Shri A, M. Thomas): It
will be carried out in the third Five
Year Plan.

o witfarg T : 971 g F1F WA
2 i ogi 97 ag aTaTe 30 A% gU &
W gt 9% W7 I &1 67 g 2,
Tgi #1 F TG a9IC 97 7§ § WK @EET
ey g3w § 99 ¥ 4910 9§ qey

g w@e?

*ft /o moqﬁ:&ma‘rqjamw
T § 1 dz9 qaEdT O | -
SREA FTT 2 1 o 9y fae g,
Al 3T FY ITANT FT F TA AT LT
TaiHE &1 w1 £ ) weAw § fr o
©z § 99 &9 987 21, a1 aag
T FTT &1 |
The number of exploratory bores
completed from January, 1955 to the
end of March, 1966 was 30, and the
number of bores converted into pro-
duction wells is 60.
99T a7 QA &, 9 FF qeq-w3a
F A Y E 1 W | SqET AE R 2

Shri Lahri Singh: May I know in
what parts of Punjab this experiment
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has been taken up and may I also

know whether it has been successful
there or not?

Shri Shinde; In Punjab the follow-
ing districts have been included in the
scheme: Gurgaon, Hissar, Rohtak,

Ambala, Hoshiarpur and Mohinder-
garh,

Shri Lehri Singh: Has it been suec-
cessful or not?

Shri Prabhat Kar: In the State of
West Bengal, in the lower belt of
the Damodar valley the waters have
dried up, and though the tube-wells
were recommended by the Develop-
ment Authority they could not be in-
troduced there owing to the want of
electricity, and as a result, in that
area the crops for the last two years
are suffering. Is this not a fact?

Shri S. K. Patil: Maybe, if there is
no electricity, it might have hap-
pend. But I have no information.

it wda Tag fagiat : w1 woorc
1T T ey wY, @i fs G 3 O
AT FfeATE 3, W ArA F HAT
At T E o

W HENRT : gg qATH €2EH
TATAE | AT A & AT ACE |
9 & a1 g o W agde 9%
ST AT |

Shri K, R. Gupta rose—

Mr. Speaker: Order, order. I would
not allow each State to be taken up
separately under this question.

Shri Shivananjappa: May 1 know
why this experiment was not carried
out in the State of Mysore?

Mr, Speaker: It does not arise out
of this.
Marine Engineering Training

*917. Shri Raghunath Singh: Will
the Minister of Transport and Com-
munications be pleased to state the
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stage reached in setting up of a Mer-
chant Training Academy to give free
vocational training for a period of
one year both to DUFFERIN and
Directorate of Marine Engineering
Training entrants?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): The
question of setting up of a Merchant
Navy Training Academy is under
examination in the Directorate General
of Shipping and the proposal will be
considered by the Government of
India after full details are worked
out.

oft Tere T @ & s AmEAT §
fF 7 & fopaem amg o ? feavr @
¥ ot dar7 £ ¥ fawwa ar @ 8,
T 9 g wed ¢ fF denfasiia o
FTH HTTFA 31 1

=t T FgYT : A AR AT
Tzeq #1 fafem @1, g9 & a1 § w42
4t fm @€ 7 wfew fawfor ¥
Tt R AT F | A AT FTAE
i e &1 27 F 9 fa=re & s
W FH AT AT AT THAT |

Second Shipyard at Cochin

+
Shri Warior:
*918. { Shri Vasudevan Nair:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether Messrs, Production
Engineering Ltd. and Babtie Shaw &
Morton of Glasgow had any discus-
sions with the Government for colla-
boration in the establishment of
second ship-building yard at Cochin
in the month of March, 1962; and

(b) if so, with what result?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes. The
discussions were for their appoint-



5743 Oral Answers

ment as Technical Consultants for the

Cochin Shipyard and not for collabo-
ration.

(b) The negotiations are still in
progress.

Shri Warior: May I know whether
the negotiations to appoint them as
consulting engineers for this shipyard
have been finalised and if so, what
are the conditions, specially the
remuneration?

Shri Raj Bahadur: No, Sir; they are
in the stage of consideration. In fact,
we are confronted with two main
points to be decided. First is whether
we should accept the system of con-
sulting engineers or whether we
should like to go in for technical-cum
financial collaboration with participa-
tion in equity capital Secondly, in
either of the two cases, we should
choose a proper shipyard or a proper
technical party as consultants for this
purpose.

Shri Warior: Is it the practice that
the collaborators are also appointed
as consultants?

Shri Raj Bahadur: The two func-
tions are different. The consultants
merely give advice on technical
matters, They do not share any risk
so far as the enterprise or venture is
concerned. They do not also colla-
borate financially. That is how the
matter stands.

Shri M. K, Kumaran: In the annual
report of the Ministry, it is stated that
the work of the project will be taken
up iA the near future. The Minister
has been saying this for a very long
time. May I know how long it will
take for the implementation of this
project?

Shri Raj Bahadur: I think the hon
Member would agree that well begun
is half done, For that purpose, we
have got to take due caution and care
in the selection of a proper shipyard
or a proper party for this purpose.

Shri Hem Barua: May I know whe-
ther the technical consultants are
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asked to prepare designs with facili-
ties and technical advantages for hull
construction in the shipyard?

Shri Raj Bahadur: They do s0; they
prepare the detailed project report as
such.

feeelt & =< Wi grew awr Aew

*ere. =t e o oy ofaga
qqT HATC AT < W, §85 Y i AT-
fea 95 W7o €0 & AT F WY H
qg T HFAT HHA fw

(%) = foesft oiie = foeeft
A AT great F4qr ‘Hrei’ w1 At
FF T S1E NEGT gqAr A L AW

(@) sfe g, Srsg s at & ow
a% | owifagd 2 7

aftage @91 891X 7t § AtwgA
Wt (st T W) : (%) W (F).
faelt i 7 feesft & o o e
W Wzd a9 & a7 §g gATT A
gd & | wafum wfimfat & qowsd &
T GATET FT A AT AT G2
(The answer was also read by the
Minister in English).

(a) and (b). A few proposals have
been received for building hotels and
motels around Delhi and New Delhi
and these are being examined in con-
sultation with the authorities con=-
cerned

=t W T : s, fogHT O
7y I WA WA Y F famm oar
femior, srama s &FIT9 WA AT

Teege Qo THe fafet g% are i

faemz w2 @ & 1 & wrwen A g
Tg I ¥ a1t ¥ w7 aF wgaw 2 &
&?

sStUmEgR : A e
T AR 1 W% SWE ¥ A9
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AT a3 it wfaw €1 ¥ 37
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Shri Thirumala Rao: May I know
it the Government have gathered in-
formation about the effect of these
so-called motels and small hotels
round about big cities in western coun-
tries so that the mistakes which they
are exposed to in those countries are
not repeated here?

Shri Raj Bahadur: I must admit my
ignorance about the “mistakes” to
which my hon. friend is referring to.

Shri Thirumala Rao: There is a lot
of literature published about this
matter; one need not have personal
knowledge about these things.

Mr, Speaker: It is a suggestion that
the Minister should read all that lite-
rature.

Shri Ansar Harvani: May I know

what is the progress of the Janata
hotel that tko Tnovernment propose

to establish?

Shri Raj Bahadur: This question
may better be addressed to the Min-
istry of Works, Housing and Supply.
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Shri Harish Chandra Mathur: May
I know what is the Gevernment's own
assessment of requirements regarding
these hotels and motels?

Shri Raj Bahadur: We are of the
view that a good lot has to be done
to augment hotel accommodation capa-
city and also provide this new facility
of motels which has been found very
useful for catering to the needs of
tourists who travel by motor cars. We
think that there is lot of scope and
lot of demand for it.

Shri Hem Barua: In view of the
fact that in motels which are the
rendezvous of Bohemians and all sorts
of things are exhibited in the west. . .

Mr. Speaker: Occasionally he might
detract into these things, but ordi-
narily he should put his question
straight,

Shri Hem Barua: I would draw the
attention of the Minister to the novel
called Lolita. Why is it that without
examining the possibility of the nature
of motels, a new invention, the
Ministry is eager to jump into this
project?

Shri Raj Bahadur: First of all, it
is not an invention as such, it is only
an adaptation of a particular type cf
institution for the purpose of accom-
modating tourists and travellers. And,
as one swallow does not make a sumn-
mer, if something has happened
somewhere we cannot say that the
whole institution can be condemncd.

Mr. Speaker: Nor is the Minister
eager to jump into it.

wft ey for fomt : 3 orrae e §
fF g grew T wrew afeE @
¥ gt m gfege & & i, ar <Y firer
T g

ot T wgry A g R
FAET F QT A ST A AT,
ST e e T ST AT
g =4 T AT
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Shri Warior;: May I know whether
the hon. Minister knows anything
about the general convention of. . . .

Shri Raj Bahaduor: Sir, 1 am not
able to follow the hon. Member.

Mr. Speaker: Next question.

faoeit & 9T WX T Ay
+

=1 RETAT ATATE :
ot SETAEIT ey
T Ho Wo awWT :
ot dro Wo At :
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71 3& WA ag T IO G
=
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[The answer was also read by the
Minister in English]

{a) The work Delhi Avoiding lines-
cum-Ring Railway has been sanction=
ed recently, and the proceedings for
land acquisition have been taken in
hand. The actual construction work
will be commenced as soon as posses-
sion of land is obtained.

(b) No, Sir.

(c) Basic passenger amenities exist
at all suburban stations in Delhi area.
Improvements in passenger amenities
are proposed to be made on a pro-
gramme subject to availability of
funds.

Shri Maheswar Naik: May I know
what is the total mileage whic: this
ring railway is likely to cover and
what is the total estimate of the cost
involved in it?

Shri Shahnawaz Khan: The length

is approximately 11 miles and the
cost would be Hs 2.43 crores.

Shri Maheswar Naik: Soon after
this railway is set up, may I know
whether the Government think that
the congestion in the city will be
relieved; if so, may I know whether
Government have any proposals for
construction of underground railways?

Mr. Speaker: Let this railway come
first.

Shri S. M, Banerjee: Since the work
has already started regarding the
acquisition of land, I want to know
whether the work is likely to be
taken up even in the Third Plan
period.

Shri Shahnawaz EKhan: It all
depends upon the availability of land
that is required by us and also sub-
ject to availability of funds.

Shri S. N. Chaturvedi: Is it pro-
posed to be run by steam traction?

Shri Shahnawaz KEhan: Yes, by
steam traction.

Shri Hanumanthaiya: Is the scheme
likely to be extended to other big
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cities also to have suburban electrical
trains?

Mr. Speaker: Let us have it first
here.

Shri Shahnawaz Khan: The hon.
Member has confused the gquestion,
There is no inlention on our part to
have suburban electrical train here.
It will be only by steam traction,

National Water Supply and Sanitation
Committee

*921. Shri Harish Chandra Mathur:
Will the Minister of Health be pleased
to state:

(a) whether Government have con-
sidered the report of the National
‘Water Supply and Sanitation Com-
mittee; and

(b) what are Government’'s conclu-
sions and proposed line of action?

The Deputy Minister in the Minis-
try of Health (Dr. D, S. Raju): (a)
and (b). The Water Supply and Sani-
tation Committee has made far-
reaching recommendations which are
at present under consideration of the
Government. Action is being initiated
to implement some of the major
recommendations as an immediate
measure.

Shri Harish Chandra Mathur: May
I know at what stage of examina-
tion this report is at present? I am
asking this question because mos! of
the officials were already associated
with the work of this committee. Who
is examining the report now?

Dr, D. §. Raju: The whole report
is a pretty big one and it was pub-
lished only two days ago. It has been
circulated to the Central Ministry.

Shri Harish Chandra Mathur: The
report was submitted more than four
or five months earlier. May 1 know
whether this matter has been taken
up with the Planning Commission and
wnether anything can be expectad,
particularly regarding rural water
supply, about which so much stress
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has been laid on
House?

the floor of the

Dr. D. S. Raju: The report has been
circulated to the Central Ministries,
Planning Commission, State Govern-
ments and local bodies.

ot fgfr forw o ST e
g 5 g #19 @ a8 § ww
W FU AT I A qET FT HE
Tearq fean @ e oo € § @
1, AR @A A & o= W W ®
Fq I 7

werw WEWY ¢ ot fo wY
@, W R
Sharavarthy Hydro-electric Project

*922. Shri Shivananjappa: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the work on the
Sharavarthy Hydro-Electric Project is
progressing according to schedule;
and

(b) when the first and second units
will be commissioned?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) and (b). The first unit
which was scheduled to be commis-
sioned by the end of 1962 is now
expected to be commissioned by the
end of 1963. The second unit which
was to be commissioned 3 or 4 months
later will now be commissioned early
in 1964.

Shri Shivananjappa: May I know
the reason for the delay ang for not
keeping up to the schedule?

Shri Alagesan: The reason was
more time was taken in carrying out
the civil works due to change of
designs.

Shri Shivananjappa: May I know
whether the total foreign exchanse
requirement of this project has beem
secured?
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Shri Alagesan: Yes, we have
secured the foreign exchange compo-
nent for this work.

Dr. K. L. Rao: In view of the short-
age of power in Mysore and other
parts of South India and in view of
the fact that this can be made up
easily without any elaborate construc-
tion of civil works, will the Ministry
take steps to sanction the four units
which they have still to acquire for
the Sharavarthy project?

Mr. Speaker: It is a suggestion for
action. Next gquestion.

Derailment at Farrukhabad

+

[ Shri Bibhuti Mishra:

| Shri Bishwanath Roy:

| Shri E, Madhusudan Rao:
*925.{ Shri P. C. Borooah:

1 Shri Shree Narayan Das:

| Shri Sarjoo Pandey:

| Shri J. B. Singh:

Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that the 184
Down Shikohabad-Farrukhabad goods
train plecughed through the dead end
of the track on the 20th April, 1962
and entered into a shop;

(b) if so, whether Government have
investigated into the matter;

(c) whether anybody was killed or
injured; and

(d) if so, what compensation has
been given to the victims by the
Railway authorities?

The Deputy Minister in the Ministry
of Railways (Shri 5. V. Ramaswamy):
(a) and (b). Yes, Sir.

(¢) One person was killed and five
received minor injuries,

(d) No compensation has been paid
so far to anybody.

Shri Bibhuti Mishra: Is there any
proposal to make any payment to the
victims?
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Shri §. V. Ramaswamy: There is no
claim at all.

Mr. Speaker: As soon as a question
is put, the hon. Member should re-
sume his seat and then allow the hon.
Minister to answer it. If he again
wants to put a supplementary, he
should get up a second time.

Shri Bibhuti Mishra: I want to know
what action Government is contem-
plating to give some compensation to
the dependents of that person who
was killed,

Mr. Speaker: He said that there
was no claim. If the hon. Member
can write on behalf of the man kiiled,
perhaps they might consider it.

Shri Bibhuti Mishra: If nobody has
claimed it, the Government has got
the duty to give something to that
man.

Mr. Speaker: To the hon. Member
asking the question?

Shri Shree Narayan Das: The heon.
Minister just now replied in affirma-
tive to parts (a) and (b) of the
question. I would like to know the
results of the investigation and the
reasons.

Shri S, V. Ramaswamy: The three
persons concerned are the driver, the
guard and the porter. The inquiry
revealed that they were responsible
for this accident. Proper steps will
be taken against them.

=t Wo To Tag: ¥ FTAT WTEATE
f & fF 7 w1 w7

What is the total loss?

Shri S. V. Ramaswamy: We have
no estimate of the loss of property
but there is a claim for property to-
the tune of Rs. 1,14,000 and odd.

Shri S. M. Banerjee: I want to know
whether the shopkeeper whose shcp
has been damaged has filed any claim.
If so, what is his claim?

Shri S. V. Ramaswamy: His claim.
is to the tune of Rs. 1 lakh.
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Mr. Speaker: Next question.

‘Wear White at Night' Campaign
in Delhi

*926. Shri Hem Barua: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that a “wear
white at night” campaign has been
started at Delhi; and

(b) if so, what are the specific pur-
poses of such a campaign, and whe-
ther this has been given sufficient
publicity?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and
(b). No campaign exhorting road
users to wear white at night has been
staried but as a part of their drive
to make the use of roads safer for the
pedestrians and the cyelists and avoid
road accidents during night-time, the
Delhi Police have put up two boards
at the Ashoka Road—Parliament
Street Crossing and near the Hardinge
Bridge with the following inscrip-
tion:—

“If you Can't be seen you can't
be Safe: Wear white at night"”.

Shri Hem Barua: May I know whe-
ther it is not a fact that traffic rules
are not stringently enforced in Delhi
and that is one of the reasons for
accidents in this city? If so, why is
it that traffic rules are not enforced
and there is a new campaign alto-
gether?

Shrj Raj Bahadur: 1 think the sue-
cess of the traffic rules largely lies in
the capacity of the citizens to observe
them. It is a fact that enforcement
i not as good as it should be. There
have been complaints, but it cannot
be said that they are not enforced.
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Shri Hem Barua: May I know whe-
ther it is not a fact that this ‘Wear
white at night' campaign will rob at
least Connaught Place of much of its
colour and romance that usually saris
and skirts invest it with?

Mr. Speaker: That could be sup-
plemented by having black during
the day! Wear white at night and
black during the day.

Shri Hem Barua: But there will be
lack of romance.

Mr. Speaker: He might leave the
romance and ask his question.

Shri Daji: He should only say
colour, That is sufficient.... (Inter-
ruption).

Shri Hem Barua: May I know
whether it is not a fact that this
‘Wear whi‘e at night' campaign will
at least rob Connaught Place of much
of its colour that usually saris and
skirts invest it with? If so, have Gov-
ernment examined this aspect of the
problem also?

Mr. Speaker: That is a matter of
opinion.

Shri Prabhat Kar: When in big
cities like Calcutta or Bombay, no
such campaign has taken place for
the implementation of traffic rules,
why wos it found necessary in Delhi
to give the suggestion ‘Wear white at
night'?

Shri Raj Bahadur: It is not a cam-
paign as such. In fact, it is one of
the slogans for road safety. I cannot
exactly say why it has not been
thought of in Bombay or in Calcutta.
Perhaps this shows a good deal of the
resourcefulness and imagination on
the part of traffic authorities in Delhi.

Shri Fatehsinhrao Gaekwad: May
I know whether this campaign has
been started because of the extremely
poor street lighting in Delhi?

Shri Raj Bahadur: I think that is
not true of all roads.

An Hon. Member: It is true of

some roads.
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Shri Raj Bahadur: It may be true
only of some roads. So far as this
campaign is concerned, it is based on
commonsense. If really we wear
white at night, we shall be condition-
ed to road safety.

Shrimati Savitri Nigam: May 1
know what other steps have been
taken to increase road safety and to
avoid accidents?

Mr. Speaker: It is not general
question on road safety.

Shri Mohsin: Is it dangerous and
risky to wear red cap at night?

Mr. Speaker: Order, order; we
should not take it in such a simpie
ordinary ‘manner. There ought to be
some  decorum  maintained  here
always.

Shri Daji: Has it come to the nctice
of the Government that there some
jarring boards: ‘Do not die before
your time’, the next line is ‘“Wear
‘white at night'. This Board ‘Do not
die before your time’ is jarring. Shali
these boards be remvoed from the
traffic signals?

Shri Raj Bahadur: 1 am told that
this slogan is there in other coun-
tries too. This is one of the wusual
slogans that they have adopted for
road safety. 1If it offends the suscep-
tibilities of any people, we shail
bring it to the notice of authorities.
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Delhi Water Supply

+
[ Dr. K. L. Rao:

*927.{ Shri Maheswar Naik:
i, Shri E. Madhusudan Rao:

Will the Minister of Health be

pleased to state:

(ay what are the estimates of our
present and future needs of Delhi's
water supply;

(b) what are the sources of supply
under consideration;

(c) whether any high level meet-
ing has been called for to secure
agreement regarding water supplies to
Delhi; and

(d) if so, the details thereof?

The Deputy Minister in the Minis-
try of Health (Dr. D, S. Raju): (a)
The tota] daily requirement of drink-
ing water supply for Delhi has been
estimated at 90 million gallons for a
population of 2.70 million in  1960.
The future requirement for Delhi has
been estimated at 275 million gallons
for a population of 5'5 million in 1981
at the rate of 50 gallons per person
per day.

(b) the technical Commmittee which
was appointed in 1958 recommended
the following sources of water supply
Stabilisation:

(i) Sinking of 100 tubewells in
Sonepat area and bringing
this tubewells water to Delhi
by a carrier channel. (This
recommendation has not been
accepted by the Municipal
Corporation of Delhi

(ii) Supply of 15 causecs of water
at Okhla from the Hindon
River and compensating the
Uttar Pradesh Government
with an equivalent quantity
of water through tubewells.
This is being considered by
the U.P. Government.

Augmentation:

(iii) Supply of 200 cusecs of
water from Gurgaon Tunnel
Scheme to serve the needs of
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West Delhi, (This Scheme
has been abandoned by the
Government of Punjab).

(iv) Supply of 200 cusecs of water
to South Delhi Areas from
the Ramganga Scheme. This
also, the UP. Governrment
hag not agreed so far.

(v) Supply of 15 to 30 cusecs of
water to Shahdara from Tube-
wells in the Loni area. This

is being considered by the
U.P. Government.
(c) No, Sir.

(d) Does not arise.

Mr, Speaker: This gquestion was
taken up yesterday also. When an
answer is so long, it may be laid as
a staternent on the Table of the House.

Dr. K L. Rao: Has the construc-
tion of the Tajiwala barrage head-
works across the Yamuna interfered
with the natural supply of water to
the ancient city of Delhi?

Shri D. §. Raju: Naturally, when
the barrage is built, there will be a
slight interference with the natural
supply.

Shri Daji: The reply is so long that
we are unable to put supplementary
questions. It is very difficult.

Shri §, M. Banerjee: Do not put.

Mr. Speaker: That would be the
best advice.

Shri Daji: I have my right to put
supplementaries.

Mr. Speaker: I have already advised
the Minister thal when the answer is
long, it may be laid on the Table
of the House.

Shri Daji: You were good enough

advice yesterday. You are repeat-
ng the advice today. There should
be a guarantee that it will not be
repeated again tomorrow.

Mr. Speaker: What does he want
now?

Shri Daji: In such cases where you
yourself feel that it can be laid on
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the Table of the House, it may be
taken up as the first question next day
and we may be allowed to put ques-
tions.

Mr, Speaker: That cannot be done.

Dr. K. L. Rao: In view of the im-
portance and urgency of the water
supply problem in Delhi, will the hon.
Minister take stcps immediately to
discuss it with the concerned Ministers
in the States of U.P. and Punjab?

Shri D. §. Raju: It is a good idea.
It will be considered.

Shri Maheswar Naik: May I know
whether the Delhi Administration is
taking any steps for the conservation
of water which is being wasted?

Shri D, S. Raju: That is up to the
Delhi Municipal Corporation. They
are taking steps.

ﬁ‘.o fao mﬁﬂm
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Shri D. S. Raju: That is still under
contemplation. This is being discus-
sed with the U.P. Government, and
they have still not agreed to it.

Shri Harish Chandra Mathur: This
good idea of discussing with the
Ministers of the States has been with
the Ministry for a number of years.
May I know whether they have been
able to resolve the differences with
the Punjab Government as well as the
U.P. Government, and whether the
intervention of the Prime Minister
was sought in this matter, and if so,
what has happened?

Shri D. S, Raju: Not yet. Still, it
is under consideration, and the Punjab
Government might be persuaded to
accept it.
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C.H.S, Scheme
+
*928 ( Shri S. M. Banerjee:
* 7 Shri Mohammad Elias:

Will the Minister of Health be
pleased to state:

(a) whether the Contributory Health
Service Scheme has been made ap-
plicable to pensioners in Delhi and
other places where such Scheme
exists;

(b) if so, the details thereof: and

(c) the date from which the Scheme
is to be made applicable to pension-
ers?

The Deputy Minister in the Ministry
of Health (Dr. D. S, Raju): (a) No.

(b) and (c). Do not arise.

Shri §. M. Banerjee: May I know
whether any representation has been
received from the pensioners to this
effect namely that they- should be
covered under this scheme, and if so,
the reaction of Government to the
same?

Shri D. S. Raju: A deputation of
the pensioners had waited upon the
Prime Minister, and the question has
been brought up before the Home
Ministry and the Finance Ministry,
and it is being very sympathetically
considered by these Ministries. Now,
the proposal is to include pensioners
from the Delhi area under the CHS
scheme, it is almost accepted, and it
will be implemented soon.

Shri S M. Banerjee: The reply
given by the hon. Minister to part (a)
of the main question was ‘No'. If it
has been accepted, how can the answer
be ‘No.”

Shri D. S. Raju: It has not been
implemented yet.

Shri S. M. Banerjee: May I know
whether under this particular scheme,
wherever it is made applicable in
the country, whether in Delhi or in
other cities, the pensioners will be
covered?
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Sh_ri D. 8. Raju: Due to financial
considerations, this scheme is going
to be applied only to pensioners liv-
ing Delhi, and also pensioners froan
Sind and from the North-West Fron-
tier Provinces.

Shri S, M. Banerje¢: May I know
when the scheme is likely to be fina-
lised? ’

Shri D. S. Raju: By the end of this
year, that is, by the end of 1962.

Shri Igbal Singh: When the pen-
sioners are also hecoming entitled for
the CHS benefits, may I know whe-
ther the ex-Members of Parliament
also will be entitled?

_Shri D. 8. Raju: They are not pen-
sioners.

Official Trunk Calls

*930. Shri Surendranath Dwivedy:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether any special rules previl
for the purpose of official trunk-calls;
and

(b) whether any maximum time
limit more than the normal trunk-
cals period is permitted?

The Deputy Minister in the Min-
istry of Transport amnd Communica-
tions (Shri Bhagavati): (a) and (b).
A statement is kaid on the Table of
the House,

STATEMENT

There are no special rules for Gov-
ernment calls except in the matter of
classification with regard to priorities.
2 classes of Trunk Calls viz. ‘ordinary’
and ‘urgent’ are awvailable freely to
the Government ang the Public.
Additional priorities such as “Impor-
tant”, “Immediate", are available to
some Government and Non-Govern-
ment users (Specific authorisation is
required in such cases) “Operations
Immediate” and “Most Immediate™
priorities are available only to some
Defence and Government calls,

The maximum time limit for diffe-
rent types and classes of Trunk calls
is as under:
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Calling Party

Priority

Time limit.

Public Calls & Government Calls,

Public Calls & Government Calls.

Government Calls

Ordinary & Urgent.

Important & Immediate

Operations Immediate &

No restriction on duration unless
there are calls waiting for the
route-when the duration is
restricted t0 6 minutes.

No limit on duration except
when calls of the same or
higher priority pending for
the route are likely to be de-
layed.

Unrestricted duration.

Most Immediate.

Shri Surendranath Dwivedy: So far
as the question of restriction on dura-
tion for the trunk ecalls is concerned,
probably this does not apply to offi-
cia] calls. But may I know whether
there has been any private trunk call
which has been permitted for more
than six minutes, except during the
election period?

Shri Bhagavati: When there is some
other call on the route, then that is not
permitted; if there is no other call on
the route, that may be permitted.

Shri Surendranath Dwivedy: May I
know whether there has been any
such call? Have Government any in-
formation to that effect because gene-
rally such calls are not permitted be-
yond six minutes?

Shri Bhagavati: Generally, it is so.

Shri Hem Barua: May I know whe-
ther it is a fact that on the 27th of
February, when counting of wvotes
was going on, as many as ten trunk
calls were booked by the Chief Minis-
ter and the Deputy Chief Minister of
Orissa, and one of the trunk calls on
that very day at 517 p.m. lasted for
as many as 20 minutes between Bhu-
baneshwar and Kendrapara?

The Minister of Transpor{ and Com.
munications Shri Jagjivan ham): I
am afraid that we do not maintain
here the duration of jndividual trunk
calls as the hon, Member is interested
in,

Shri Hem Barua: May [ make a sub-
mission? What about the statement
then?

Mr. Speaker: Probably, the duration
is not available with the Minister.

Shri Jagjivan Ram: Unless he gives
a separate notice, for that, I am af-
raid we are not interested in main-
taining the time taken by individual
trunk calls.

Shri Surendranath Dwivedy: What
ig this question of being interested or
not interested in counting? The hon.
Minister must give a precise answer.
If he has not got the information, he
can only ask for notice.

Mr. Speaker: That is what he has
said. When I pointed out that that
should be the answer, the hon. Minis-
ter said that the answer was not avail-
able, and that if a separate question
is tabled, the answer would be given.

Shri P. K. Deo: From the statement
we find that additional priorities such
as ‘Important’ and ‘Immediate’ are
available to non-Government-users,
for which specific authorisation is re-
quired in such cases. May I know why
discrimination is being shown by Gov-
ernment in deciding the cases of prio
rities for non-Government users, and
who those users are?

Shri Bhagavati: Among the non-
government users are special com-
missions, some very important semi-
government institutions etc,
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Shri Prabhat Ear: May I know whe.
ther the leaders of political parties are
also included in this term ‘very im-
portant non-officials’?

Mr, Speaker: They come into pro-
minence only at the time of elections,
not normally.

Town Planning Organisation, Delhi

*931. Shri Shiv Charan Gupta: Will
the Minister of Health be pleased to
state:

(a) whether the Town Planning
Organisation has assessed requirements
of schools, dispensaries and children’s
parks in the congesed areas of Delhi;
and

(b) if so, what steps are proposed
to be taken by Government to make
these sites available in the interest of
the people of Delhi?

The Deputy Minister in the Minis-
try of Health (Dr. D, S. Raju): (a)
The revised Master Plan for Delhi
prepared by the Delhi Development
Authority recommends space stan.
dards for schools, open spaces, health
centres, etc. on a sliding scale and the
standards vary according to the den-
sity of the area. The Plan is now
under the consideration of the Gov-
ernment,

(b) After the Master Plan is approv-
ed by the Government and comes
into force, the Municipal Corporation
of Delhi, within the jurisdiction of
which most of the congested areas of
Delhi lie, will have to acquire land
that will be required for providing
these community facilities,

Shri Shiv Charan Gupta: May 1
know whether any zonal plans have
been prepared indicating these re-
quirements?

Dr. D. 8. Raju: They are under pre.
paration.

Shri Shiv Charan Gupta: May I
know whether any properties have
been transferred by Government? If
#o, when? May I also know whether
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utilisation of these properties for these
requirements has been decided?

Dr. D. S, Raju: From evacuee pro-
perities. some have been transferved.

Foreign Assistance For Ship Building
and Coastal Trade

*932. Shri Hari Vishnu Kamath:
Will the Minister of Transport amd
Communications be pleased to state:

(a) whether some maritime count-
ries of the world have offered to India
their assistance and co-operation in
the matter of supplying ships and pro-
viding technical skill for ship building
with a view to promoting India's
coastal trade;

(b) if so, the names of such count-
ries;

(e) whether  their proposals are-
under consideration; and

(d) if so, at what stage the matter
stands?

The Minister of Shipping in the Mi.
nistry of Transport and Communica-
tions (Shri Raj Bahadur): (a) No
specific offer of assistance has been
received from any country with a:
view to promoting India’s coastal trade.

(b) to (d). Do not arise.

Shri Hari Vishnu Kamath: With a
view to develop coastal trade and
shipping, has Government during the
last 15 years made an approaches to
any of these countries, particularly
maritime countries, in regard to this
matter?

Shri Raj Bahadur: This is the nor-
ma] function of the Indian shipping
companies. Whenever they want to
acquire ships, coastal or overseas, they
go about searching and we help them
as far as we can in finding suitable
shipyards and so on.

Shri Hari Vishnu Kamath: A few
days ago the Minister made a state-
ment in reply to another question on
the same subject. So may I ask him
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whether shipping companies in our
country have approached Govern-
ment for help in this connection?

Shri Raj Bahadur: 1t js a big gene.
ral question whether the Government
of India is approached by these compa-
nies in regard to these acquisitions, I
would say that my answer is in the
affirmative. They have approached.

Shri Hari Vishnu Kamath: In that
case, has Government approached any
of these countries?

Shri Raj Bahadur: Not as such.
‘"There are bi-partite agreements or
negotiations between the shipping
companies or shipping corporation on
the one hand and the shipyards con-
cerned on the other. When they come
to certain final terms about the build-
ing of the ships, they come to us and
we help them with shipping loan ete.

Shri Hari Vishnu Kamath: Recen.
tly....

Mr. Speaker: Next question.
Common Carriers’ Liability

*934. Shri Maheswar Naik: Will the
Minister of Railways be pleased to
state:

fa) since when the “Common Car-
riers' Liability” has been enforced
over the railway transport; and

(b) what have been the financial
implications on the railways since the
enforcement of this system?

The Deputy Minister in the Ministry
‘of Railways (Shri Shahnawaz Khan):
(a) From 1st January, 1962.

(b) It is too early to make an assess-
ment of the financial implications of
the change.

Shri Maheswar Naik: May I know
whether any extra charge is levied to
cover the extra liability the railways
are assuming?

Shri Shahnawaz Ehan: The charges
are laid down. The public knows all
ebout them. There is no additional
charge.
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Shri Maheswar Najk: Since the en-
forcement of this common  carriers'
liability, has the compensation paid by
the railways increased or decreased?

Shri Shahnawaz Ehan: As I sub-
mitted, it is too early to say anything
on this subject.

West Coast Road in Kerala

[Shri A. K. Gopalan:
#9835, { Shri Umanath,
| Shri Pottekkatl:

Will the Minister of Transport and
Communications be pleased o state:

(a) the stage at which the construc-
tion of West Coast Road in Kerala is;

(b) what amount was sanctioned for
this in the year 1961-62; and

(¢) what amount was spent in that
year?

The Minister of Shipping in the
Ministry of Transport and Communi-
cationg (Shri Raj Bahadur): (a) to
(c). A statement is laid on the Table
of the House

STATEMENT

(a) The construction/improvement
of the portion of the West Coast Road
lying in Kerala is in an advanced
stage of progress except in respect of
the approaches to the new bridges to
be constructed and the by-passes
round important towns. 9 bridges
have been completed, 4 are nearing
completion, 4 are in progress and the
construction of 16 more bridges has to
be taken up.

(b) ang (c). The information Is be-
ing collected from the State Govern-
ment and will be laid on the Table of
the Sabha.

Shri Pottekkatt: From the state-
ment we find that the road is in an
advanced stage of progress except in
respect of the approaches to the new
bridges to be constructed and thel:;y-
passes round important towns. ay
1 know whether it is a fact that the
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progress in the construction of these
approach roads and by-passes is de-
layed due to the difficulty in acquiring
lands? IR I |

Sbri Raj Bahadur: That may also
be one of the factors. I have to make
an enquiry about each of these se-
parately, however.

Shri M. K. Kumaran: May I know
whether it is a fact that work on the
construction of the bridges is being
delayed due to shortage of cement
and other materials?

Shri Raj Bahadar: That may also
be a factor; I do mot know,

Shri Warior: May I know whether
some of the bridges have already been
completed but approach roads are not
there?

Shri Raj Bahadur: That is exactly
80. The approach roads do come after
the bridge. Sometimes they also are
taken up simultaneously; but, in some
cases, they might have been delayed.
Bpecific information has to be obtained
from the State Govermment because
that is the executing agency.

Shri Koya: Certain portions of the
same roag are called National High-
way 47; while in Malabar it is called
West Coast road. Why?

Shri Raj Bahadur: National Highway
47 has got clear alignment; and the
West Coast road runs somewhere from
Panvel almost to the tip of the penin-
sula. That is entirely financed
by the Centre; but it is not a
national highway as such.

Shri Dajl: The statement says that
the road is in an advanced stage and
that the by-passes are not ready and
the approach roads are not ready. The
tota] effect of these ‘not ready’ things
is that the road which is in an advanc-
ed stage cannot be used. What steps
are being taken to make the road
usable., whether it is advanced or not
advanced?

Shri Raj Bahadaor: It is obvious
that there are many sections of the
new road and many missing links
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have to be put up. There are a num-
ber of rivers and rivulets that have to
be bridged. Therefore, all that will
take time. In fact, it is being speeded
up as fast as is possible.

Shri A. V, Raghavan: Why has not
the construction of 16 bridges been
taken up?

Bhri Raj Bahadur: All this construc-
tion activity has been undertaken by
the State Government as the executive
agency. We have simply financed the
project. It is a State highway as such
and we are financing the project. The
State Government has got to do it.
The difference, as was just now put
by another hon. Member, is that we
advanced the flnances but the main-
tenance will have to be done by the
State Government. They must have
their own limitations of personnel, re-
sources, material ete.

Bombay-Sydney Jet Service

«g3g, J Shri Raghunath Singh.
. Shri D, C. Sharma:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether a jet service between
Bombay and Sydney has been  in-
augurated; and

(b) if so, the details thereof?

The Deputy Minister in the Ministry
of Transport and Communications
(Shri Mohdnddin): (a) Yes, Sir.

(b) A weekly service with Boeing
707 Jet alrcraft was inaugurated Ly
Air India International on Bombay-
Bangkok-Singapore. Darwin. Sydney
route from Tth May, 1962.

Shri Raghunath Singh: Will it be

economical?

Shri Mohinddin: It is estimaled it
will be, becruse our traffic ¢cn the
Super constellation was quite good.
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Wagons for Carrying Salt from
Kharaghoda to Gujarat

*937. Shri Yajnik: Will the Minis-
ter of Railways be pleased to state:

(a) the number of wagons which
carried salt from Kharakhoda and
adjacent stations to Gujarat and other
parts of India during the last 3 years;

(b) whether it is a fact that book-
ing of salt wagons has been considar-
ably restricted during the present dry
season; and

(¢) whether large stocks of salt
are likely to be damaged due to the
shortage of railway wagong for carry-
ing usual quantities of salt?

The Deputy Minister in the Ministry
of Railways (Shri § V. Ramaswamy):
(a) A statement is laid on the Table
of the House.

STATEMENT

The number of wagons loaded with
salt from Kharaghoda and adjacent
stations during the years 1959, 1960
and 1961 was 13,929, 14,051 and 16,109
respectively. During the first four
months of 1962, 5399 wagons were
loaded with salt in this area.

(b) No, Sir.

(¢) No, Sir. Every effort is being
made to keep up the movement of
salt at a high pitch.

Shri Yajnik: May I know if any
discrimination is made against the
salt that has been offered by the smali
salt merchants who have been mak-
ing salt in plots less than 10 acres in
area?

Shri S. V. Ramaswamy: No such dis-
crimination  is made. The whole
scheme hag got to be understood. The
Salt Commissioner at Jaipur gives an
annual programme for the movement
of salt. Certain things are categorised
as priority C, known as zonal salt.
Others are known as non-zonal which
come under priority E. Obviously,
this does not come under priority C.

Shri Yajnik: The complaint is thot
there is distinction in priorities.
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Mr. Speaker: What is the question.

Shri Yajnik: May I know if this sort
of distinction in priority is against
sections 27 and 28 of the Railway Act
which says that no distinction sheu!d
be made between the materials of the
same quality that have to be exported
or that have to be moved from State
to State?

Shri S. V., Ramaswamy: The deter-
mination of the programme on the
basis of zonal or non-zonal, doe; not
depend upon us. It is done by the
Salt Commissioner, Jaipur. He does
it, and he allotg the priority and we
follow it accordingly.

Shri Oza: May I know whether it
is not a fact that the salt produced by
the small co-operative societies is ly-
ing unused and due to want of trans-
port, the stocks are lying there and tne
transport is delayed, and that as a
result, the small co-operative societies
in the States suffer, especially when
the salt is not transported in time?

Shri S, V. Ramaswamy: As I said,
there are two classes. If it comes
under priority C, it gets a higher
priority than E.

Shri Yajnik: My question was this.
It is not according to the rules or sec-
tions 27 and 28 of the Railway Act to
make any distinction on priorities bet-
ween materials or stuffs or substances
of the same quality. Salt is salt, and
there can be no separate priority so
far as salt is concerned, if these cec-
tions, sections 27 and 28 of the Rail-
wav Act, are to be observed and fol-
lowed,

Shri S. V. Ramaswamy: Salt is salt
no doubt, but it all depends on what
priority it comes under and what
category it comes under. If it is priori-
ty C, and is zonal it gets higher prior-
ity.

Shri P, R. Patel: How many wagons
were registered, month-wise, by the
merchants and the co-operative societ-
ies, and within what time the wagons
were given?
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Shri S. V. Ramaswamy: A separate
question may be put.

Ald to Famine Stricken Disiricy of
Andhra Pradesh

*938. Shri Eswara Reddy: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government of Andhra
Pradesh have requested the Cezatral
Government for financial and other
assistance for providing relief to the
people in the famine stricken district
ef Anantpur, Andhra Pradesh; and

(b) if so, the amount and nature of
assistance given so far?

The Parliamentary Secretary to the
Minister of Food and Agricalinre
(Shri Shinde): (a) and (b). This
question relates to the Ministry of
Finance and the Minister of Finance
will reply the same on the day allot-
ted to that Ministry.

Shri S. M. Banerjee rose—

Mr. Speaker: Order, order. The
hon. Member also should have been
informed like that. We have taken a
decision on this matter earlier.

Shri Harish Chandra Mathur: This
has become regular now. IL never
happened earlier.

Mr. Speaker; I would reguest hon.
Ministers to take note of this. I have
requested them already, twice vefore,
to see that when a question hasz been
transferred to another Ministiy infor-
mation should also be sent top the
Member concerned. Or at least it
should be given lo the office and the
office could pass it on, if the Ministry
cannot do it directly. The hon. Mem-
ber should know that his question is
not being taken up on that particular
day. He comes prepared with his
question and he is ready to put sup-
plementaries. So, he should know
before-hand, if his question has been
transferred to another Ministry. I
am repeating my request and 1 hope
this wil] be taken note of.
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Shri S. M. Banerjee: May I submit
that we have tabled many questions
about the famine-stricken arcas, and
the Food Ministry knows it and yet
the replies are not forthcoming.

Mr, Speaker: If even now, afler my
request, replies are not forthcoming,
the hon. Member can take objection,
and I shall ask both of them to reply.
Next question.

Telegraphic Messages by Telcphone

*940. Shri Samnani. Will the Min-
ister of Transport and Communications
be pleased to state:

(a) whether the expdriment of
conveying incoming telegraphic mes-
sages by telephone to the addressees
has been successful;

(by whether any complaints of de-
lay in conveying these messages have
been received, particularly in Delhi;
and

(c) if so, the number of such com-
plaints received from 1st January to
81st March, 19627

The Deputy Minister in the Ministry
of Transport and Communications
(Shri Bhagawvati): (a) Yes.

(b) Yes, very few.

(¢) Three in Delhi.

Railway Line between Sagar and
Talguppa

*941. Shri Mohsin: Will the Idinister
of Railways be pleased to state:

(a) whether it is a fact that the
Railway Board expressed its intention
to close the railway line between
Sagar and Talguppa in Mysore State,
and

(b) whether it is also a fact that
the Mysore Government have rmade
a strong representation against this
and have suggested to extend ine line
up to Goa?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) and (b). In order to minimise the
loss on the working of the Sagar-
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Talguppa section of the Birur-Talguppa
line a suggestion was made by the
Railway Board to the Mysore Govern-
ment for restricting the licensing of
passenger buses plying between Sagar
and Talguppa. The State Govern-
ment was also advised that if they
could not restrict the licensing of
passenger buses, there would be no
option left but to close the line to
passenger traffic. The State Govern-
ment agreed to restrict the licensing
of passenger buses by cancelling the
permits after their expiry. As re-
gards extension of the line from
Talguppa to Goa no such suggestion
has been received from the State
Government.

Shri Mohsin: Now there is a closure
of the bus routes, will the Government
think of retaining this railway route?

Shri Shahnawaz Khan: It is with a
view to that end that we have made
this suggestion.

Shri Hanumanthiah: Is the Govern-
ment aware that Talguppa is very
near Sharavati Valley and Jog Falls,
which is a tourist centre?

Shri Shahnawaz Khan; Yes, Sir;
we are aware of it

Kuttiadi and Iduky Hydro-Electric
Schemes

“+

Shri Koya:
"4z, ‘{ Shri A. V. Raghavan:

Will the Minister of Irrigatiom and
Power be pleased to state:

(a) whether the Government of
Kerala have urged the Government of
India to obtain the sanction of the
Planning Commission without further
delay for starting the Kuttiadi and
Iduky Hydro-Electric schemes;

(b) whether the sanction has been
granted; and

(c) if not, the reasons for the delay?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (2) Yes; Sir.
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(b) Not yet.

(¢) During technical examination
of the project report and estimate of
Kuttiadi Project, it was found that
certain clarifications had to be obtain-
ed from the project authorities. The
information called for is still awaited.
As for the Idikki Project, the project
report and estimate are being
finalised.

Shri Koya: Is it not a fact that the
project is delayed because of the delay
in giving sanction?

Shri Alagesan: As I said in my
answer, in regard to the KutMadi pro-
ject, we are awaiting certain infor-
mation from the State Government.
But in the meanwhile, we have asked
them to call for tenders. Preliminary
works on the project have commenced
and money has been allotted.

Shri Warior: May 1 know at what
stage is the water controversy in
regard to sharing of water between
Madras and Kerala?

Shri Alagesan: In regard to the
Idikki project, the Madras Govern-
ment have raised the question of some
water being diverted from the reser-
voir to their State for irrigation pur-
poses in the district of Ramnad. That
is under consideration.

Shri M, K. Kumaran: In the nolte
supplied to us in the Consultative
Committee, it is stated that many of
the projects from the States are being
delayed because of defects in the pro-
ject reports. May I know whether
the Government propose to evolve any
system or scheme to avoid these
delays?

Shri Alagesan: Continuous attempts
are being made to avoid all possible
delays, Certain pro forma etc. are
being fixed and information is called
for. Even if certain information is
lacking and if that can be made easily
available in the office of the CWPC
itself, that is also being done. But in
the case of certain information which
is to be supplied by the State Gov-
ernments, we have to get it.
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Shri A. V. Raghavan: May I know
whether the Government is aware of
the fact that in anticipation of central
sanction, the Government of Kerala
has already taken up the Kuttiadi
project?

Shri Alagesan: I did not catch the
hon. Member quite correctly. I said
that in regard to the Kuttiadi pro-
ject, we have asked them to invite
tenders and certain preliminary works
have also commenced on the project.

Shri Warior: May I know what
steps the CWPC has taken to resolve
the dispute, or shall I say controversy,
in regard to the sharing of water
between Madras State and the Kerala
State?

Shri Alagesan: This will be taken
up with the Planning Commission
goon and we will be able to go ahead
with the project.

Contamination of Drinking Water in
West Delhi

+

( Shri P. R, Chakraverti:

Shri R. C. Dubey:
*943. J Shri Ram Sewak Yadav:
Shri Bhagwat Jha Asad:

[ Shri P, C. Borooah:

Will the Minister of Health be
pleased to state:

(a) whether drinking water supply
in West Delhi comprising Moti Nagar,
Ramesh Nagar, Kirti Nagar etc. is
contaminated;

(b) whether it is a fact that in
order to supply water for widening
the Najafgarh Road, the water mains
have been tapped at several places;
and

(c) whether Government  have
received complaints from people
about stomach ailment?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
No, Sir.

(b) Yes, Sir. The water mains have
been tapped at a few places.
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(¢) No, Sir.

Shri P. R, Chakraverti: May I know
whether the Government are aware
that wood and not lead was used for
sealing the leakages in the water
mains?

Dr. D. S. Raju: Some wood pieces
were used to plug the mains. Subse-
quently the municipal authorities and
engineers went to the spot and
corrected the mistake. They advised
that proper plugs should be used.

Shri P. R. Chakraverti: May I know
if the Government have taken any
steps to penalise the officers con-
cerned?

Dr. D. 8. Raju: It is for the Corpo-
ration to take action.

Shri Shiv Charan Gupta: May I
know if it was done with the permis-
sion of the Corporation or unautho-
risedly and if unauthorisedly what
action has been taken against the
persons concerned?

Dr. D, S. Raju: It appears it was
done unauthorisedly.
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The Deputy Minister in the Minis-

try of Health (Dr. D. S. Raju): (a)
Yes.

(b) It has been decided to extend
the Contributory Health Service
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Scheme to the city of Bombay only,
during the Third Five Year Plan
period.

(¢) The scheme is likely to be
introduced in Bombay by the end of
the current financial year,

Shri Bhakt Darshan: May I know
why it is only for Bombay City and
not for other cities?

Dr. D. 8. Raju: It is a question of
finance. It is estimated that for
Madras and Calcutta it will cost about
Rs. 4 crores, whereas during the Third
Plan only Rs. 80 lakhs has been allot-
ted for this scheme.

WRITTEN ANSWERS TO QUES-
TIONS
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. Major Ports

o923 JSShri S. Swamy:
7\ Shri Jashvant Mehta:

Will the Minister of Transport and
Communications be pleased to state:

(a) how many new major ports
have been included for development
in the Third Five Year Plan in the
country;

(b) the actual progress of work and
amount spent so far;

(c) what are the reasons for long
delay in developing them fully;

(d) whether any railway lines have
been planned to connect those major
ports; and

(e) if so, which lines have been
taken up or are to be taken up during
the Third Five Year Plan period?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) to
(e). A statement is laid on the Table
of the House. [See  Appendix II,
annexure No. 91].
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Legislation on Tourism

*924. Shri Vidya Charan Shukla:
Will the Minister of Transport and
Communications be pleased to state:

(a) by what time Central Legisla-
tion on tourism is likely to be ready;
and

(b) why so much delay is taking
place in introducing this legislation?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) It
was not our intention to undertake
any comprehensive legislation on
tourism as a whole. The proposal to
prepare legislation on certain aspects
of tourism has been under active con-
sideration for some time and for the
present it is proposed to have a legis-
lative measure for the limited pur-
pose of regulating Guides/Interpre-
ters. The question of the regulation
of functions of Travel and Shikar
agencies is also receiving attention.

(b) Since the problems of tourism
impinge upon the working of so many
other agencies, the process of enact-
ing legislation has inevitably taken
considerable time.

Drinking Water Supply in West Bengal

*929, Shrimati Renu Chakravartty:
Will the Minister of Health be pleased
to state:

(a) whether any financial allocation
in Third Five Year Plan has been
made for supplying and augmenting
covered water supply to the densely
populated suburban municipalities
surrounding Calcutta in 24-Parganas
as well as within the area of Corpora-
tion of Calcutta;

(b) if so, what is the amount;
(¢) whether work has begun; and
(d) whether any immediate relief

to ease acute water supply position in
this area is going to be sanctioned?

The Deputy Minister in the Minis-
try of Health (Dr. D. S, Raju): (a)
Yes, Sir.

(b) A provision of Rs. 230 lakhs has
been made in the Third Five Year
Plan of West Bengal for urban Water
Supply and Sanitation Schemes in.
cluding the schemes of the Calcutta
Corporation.

(¢) and (d). The following Water
Supply Schemes started during the
Second Plan are being continued
during the Third Plan:

(1) Baranagar ( IPhase)
(2) Kamarhati ( IPhase)
(3) Bhatpara ( IPhase)
(4) Halisahar ( IPhase)
(5) South Suburban ( IPhase)

The following Water Supply Sche-
mes are being taken up in the Third
Five Year Plan: —

(1) Garden Reach

(2) Halisahar (II Phase)
(3) South Suburban (II Phase)
(4) Bhatpara (II Phase)
(5) Dum Dum

(6) North Dum Dum
(7) South Dum Dum

Power Supply to Goa from Koyana

*933, Shri P. C, Borooah: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether with a view to supply-
ing power for the industrialisation
scheme of Goa an agreement has been
reached with the Government of
Maharashtra for supply of power from
the Koyana Project; and

{b) if so, what are the main terms
of the agreement?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) No, Sir.

(b) Does not arise.

Night Air Mail Service at Nagpur

*939, Shri Balkrishna Wasnik: Will
the Minister of Transport and Com-
munications be pleased to state
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(a) whether the Indian Airlines
Corporation have decided to dis-
continue the night airmail service
touching Nagpur; and

(b) it so, the reasons therefor?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohinddin): (a) and (b). The
Indian Airlines Corporation hawve
reported that they have plans to
revise, with effect from 1st October,
1962, the pattern of the Night Airmail
Services. They envisage that the
4 major cities—Delhi, Bombay, Madras
and Calcutta—may have direct
services during the night "operated
with Viscounts, without going through
Nagpur. A Skymaster service will
continue to operate along the route
Bombay|Nagpur|Calcutta and Cal-
cutta/Nagpur|Bombay. Nagpur, will,
however, have a day connection with
Delhi by Dakota service operating on
the route Delhij[Gwalior|Bhopal|Nag-
pur. No final decision has, however,
been taken in this regard

Dismant'ing of Double Line from
Midnapore to Adra

*945. Shri Subodh Hansda: Will
the Minister of Railways be pleased
to state:

(a) whether there is any proposal
to dismantle the double line from
Midnapore to Adra in South Eastern
Railway; and

(b) it so, the reasons therefor?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No, Sir.

(b) Does not arise,

Hotels in Jammao and Kashmir

*946. Shri Samnani: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether any financial assistance
has been given to any of the hoteliers
of Jammu and Kashmir State to put
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up new Hotels for tourists in Jammu
and Srinagar; and
(b) if so, the details thereof and

the total amount sanctioned during
1961-62?

The Minister of State in the Minks-
try of Transport and Commmunications
(SBhri Raj Bahadar): (a) No, Sir.

(b) Does not arise.
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Passenger Sheds on Northern Railway

1660. Shri D. C. Sharma: Will the
Minister of Rallways be pleased to
state:

(a) the number of stations on the
Northern Railway which are not pro-
vided with passenger sheds;

(b) the number of passenger sheds
to be built on that Railway during
the ensuing year; and
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(c) the amount sanctioned for the
purpose?

The Deputy Minister in the Minis-
try of Railways (Shri Shahmawas
Ehan): Presumably the hon. Member
iz referring to platform shelters. If
sc the position is as follows:

(a) 850 stations.
(b) 10.
(e¢) Rs. 60,07,000.

Unmanned Level Crossings

Shri M. K. Kumaran:

BOGL. 7 Shri Bibhuti Mishra:

Will the Minister of Railways be
pleasad to state:

(a) the number of unmanned level
crossings on the Indian Railways;

(b) whether there is any pro-
gramme before Government to con-
vert them into manned gates; and

(c) if so, at what
gramme is?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): (a) About 19,000 excluding
cattle crossings.

(b) and (c). It is neither feasible
nor obligatory to man all the unman~

stage the pro-
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ned level crossings. Individual cases
of unmanned level crossings which
require manning on local and special
considerations are always reviewed
by the Railways in consultation with
the Civil Authorities. Each case is
decided on its own merit.

Irvigation and Power Schemes in M.P.
1662. Shri Birendra Bahadur Singh:

Will the Minister of Irrigation and

Power be pleased to state:

(a) how many irrigation and power
schemes of the Government of
Madhya Pradesh are pending at pre-
sent with the Government of India
for sanction (giving their details in
terms of money involved and benefits
expected): and

(b) how many such schemes have
been rejected during the last one
year?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan) (a) (i) Power Schemes:
Of the five new power generation
schemes of Madhya Pradesh included
in the Third Plan, two Schemes have
so far been sanctioned by the Plan-
ning Commission. The present posi-
tion and the details in terms of money
involved and benefits expected in res-
pect of the other three schemes are
given below:

Sl. Name of Scheme Estimated Benefits Present position

No. cost Rs. lakhs  in MW,

1. Satpura Thermal Scheme 1638-62 187§ The modified report s awaited

from the State Government.

2. Gandhisagar sth Unit 20°00 115 The financial forecast is awaired
(Madhya Pradesh share) from the State Government.

3. Punasa  Multipurpose Pro- 251534 288:0 The Project report is awaited
j;ct' )(M.tdh'ys Pradesh from the State Government.
share . . .

(ii) Irrigation Schemes

Of the 32 irrigation schemes of
Madhya Pradesh included in the Third

Plan, (29 continuing from the second
Plan and 3 new schemes), 14 schemes
have so far been approved by the
Planning Commission. The present
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position, and the details in terms of in respect of the other 18 schemes are

money involved and benefits expected given below:

SL Name of Scheme Estimated  Benefits in Present position.

No. cost Rs. lakhs lakhs acres,

1. Kharadi Tank . . . 2486 ool Under ;P%minntion in the

2. Remodelling Mahanadi Canal ’

System . . . . 300°0 A revised report is awaited from

the State

3. Mahlesara , 7040 0'09 Revised project reportis awaited
from the State Government.

4. Kaliasote 114°0 o'1§ Do.

5. Raigwan 63-50 0-08 Pending with the State Governe
ment.

6. Jassaiya Bansakhedi (Koncha) 7790 014 Do.

7. Devendra Nagar . 3090 o-ch Do.

8. Galhatta . 166- 10 o-08 Do.

9. Bansakhedi 22:45 003 Do.

10. Akhajeri . 30" 10 004 Project report not received.

11, Chappi . 35-00 Do.

12, Ketan . . 30 00 - Do.

13. Pampawati Tank 17°50 0°03 Do.

14. Gopalpura Tank . 13°30 Do.

15. Bhainswar Tank. . 12-92 ma Do.

16, Hasdeo (Irrigation) 2500° 00 3'00 Project report Stage I costing
Rs. 334'73 lakhs has been
received. Comments  are
under finalisation.

17. Halali (Betwa Valley Deve- 411°91 0:73 Under examination in C.W.&P.C

lopment)

18. Medium schemes (Lump sum) 30000 Reports not received.

(b) :—No power or irrigation scheme of Madhya Pradesh included in the Third Plan has been
.rejected during the last one year.

Ware-Houses in Andhra Pradesh

1663. Shri E. Madhusudan Rao: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the number of ware-houses
opened during the year 1961-62 and
to be opened during the year 1962-63
in Andhra Pradesh;

(b) the facilities provided by these
ware-houses to the farmers;

(c) whether the farmers are given
some loan in lieu of the grains depo-
sited in the ware-houses; and

(d) the percentage or condltions of
the same?
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The Deputy Minister of Food and
Agriculture (Shri A, M, Thomas): (a)
In 1961-62, the Central Warehousing
Corporation opened 4 warehouses in
Andhra Pradesh at Tadepalligudem,
Duggirala, Rajahmundry and Vijaya-
wada, and proposes to open two
more warehouses in 1962-63.

(b) and (c). These warehouses pro-
vide facilities of scientific storage and
preservation of agricultural produce
with a view to enabling the farmers
to obtain better value for it. Loans
can also be obtained from the banks
against warehouse receipts.

(d) The banks generally give
advance upto 60 per cent to 75 per
cent of the market walue of goods
deposited in the warehouses at rates
of interest which are } per cent to 1
per cent lower than the usual market
rates.

Failure of Engines on Naupada-
Gunupur Railway Line

1664. Shri Ulaka: Will the Minister
of Railways be pleased to state:

(a) whether Government are aware
that the light engines on the narrow
gauge line between Naupada and
Gunupur sometimes fail in the
middle of the way;

{b) whether it is also a fact that
the failure of light engines has become
a regular feature on the said line;
and

(¢) if so, what action Government
propose to take in this matter?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): (a) Yes, Sir.

{b) No, Sir.

(c) Does not arise.

Telephone Exchanges in Orissa

1665, Shri Ulaka: Will the Minister
of Transport and Communications be
pleased to state:

(a) the number of telephones sub-
scribed by Government offices and
public in Orissa upto March, 1962:
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(b) whether there is any proposal
to pen new telephone exchanges in
Orissa during the Third Five Year
Plan period; and

(e) if so, when and where they will
be opened?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) (i) No. of tele-
phones subscribed by Government—
1,900.

(ii) No. of telephones subscribed by
public—2,060.

(b) and (c¢). Seven proposals as
shown in Statement I, which has been
laid on the Table of the House. [See
Appendix II, annexure No. 92], have
been sanctioned and exchanges are
likely to be opened during 1962-63
subject to the availability of stores.
42 proposals as shown in Statement
II, which has been laid on the Table
of the House. [See Appendix II, an-
nexure No. 921, are under considera-
tion and will be sanctioned and imple-
mented during the Third Five Year
Plan, if found remunerative.

Passenger Amenities on Parlakimedi
Station

1666. Shri Ulaka: Will the Minister
of Railways be pleased to state:

(a) whether it is a fact that Parla-
kimedi station on the narrow gauge
line between Naupada and Gunupur
does not have a refreshment room of
even a tea-stall even though it has
become the crossing station of both
the up and down light-trains and
which has sub-divisional headquar-
ters; and

(b) if so, the action Government
propose to take in this regard?

The Deputy Mirister tn the Minis-
try of Railways (Shri Shahnawas
Ehan): (a) and (b). A Railway-built
tea stall has been lying wvacant at
Parlakimedi station, as no contractor
is forth-coming, despite repeated
notifications.
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Efforts to fing a contractor are
being continued by the S.E. Railway.

Rayagada-Jeypore Telephone Link

1667, Shri Ulaka: Will the Minister
of Transport and Communications be
pleased to state:

(a) whether it is a fact that there
is no direct telephone line between
Rayagada and Jeypore in Koraput
(Orissa); and

(b) if so, by what time direct tele-
phone line would be established?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) Yes.

(b) The proposal is under exami-
nation and a direct circuit will be
arranged if found justified.

Training in Nursing

1668. Shri Ravindra Varma: Will
the Minister of Health be pleased to
state:

(a) the number of trainees who
have been sent abroad during the
Second Five Year Plan period under
the T.C.M. and other schemes for
higher training in nursing and the
teaching of nursing;

(b) how many of these were in
Government service when they were
selected for higher training;

(c) how many of these trainees
continue to be employed in the nurs-
ing profession after their return from
training abroad;

(d) how many of these have been
posted in departments other than that
of their special study; and

(e) how many of these trainees
have left the nursing profession during
or on the completion of their training
abroad?

The Deputy Minister in the Minis-
try of Health (Dr. D, S. Raju): (a)
to (e). The information is being
collected and will be laid on the
Table of the Sabha in due course.
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Jangaon Station

1669. Shrj E. Madhusudan Rao: Wil}
the Minister of Rallways be pleased
to state:

(a) the progress in remodelling of
Jangaon station in Andhra Pradesh
80 far;

(b) whether the construction of an
over-bridge at the station has also
been taken up; and

(c) when the above works are ex-
pected to be completed?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) There is no proposal to remodel
the Jangaon station at present. The
Railway administration, however, is
proposing to provide the  following
passenger amenities at the station:

(i) Waiting hal] extension,
(ii) Platform paving.

(iii) Drinking water facilities.
(iv) High Power lights.

(v) Platform extension and cover-
ing.

{b) No. The matter rests with the
State Government, who have not made
any firm proposals in this matter.

(c) The amenities works listed above
will be taken up shortly and com-
pleted as quickly as possible.

Waiting Room and Enquiry Office at
Mehboobabad

1670. Shri E. Madhusudan Rao: Will
the Minister of Rallways be pleased
to state:

(a) whether Government have ac-
cepted any proposal to have a ladies
waiting room and enquiry office at
Mehboobabad station in Andhra Pra-
desh;

(b) whether there is any proposal
to remodel the station; and

(c) if so, the details of the work
to be undertaken?
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The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) No, Sir. A waiting room for
upper  class passengers including
ladies and adequate enquiry facilities
already exist at Mehboobabag station.

(b) No.
(c) Does not arise.

Telephone Exchange at Byawar

1671. Shri Mate: Will the Minister
of Transport and Communications be
pleaseqd to state:

(a) whether he had received any
application from the public of Byawar,
District Chhatarpur for a telephone
exchange to be opened there; and

(b) if so, what action has been taken
8o far?

The Deputy Minister of Transport
and Commaunications (Shri Bhagavati):
(a) and (b), There has been ng de-
mand for a Telephone exchange.
Sanction has been issued for opening
a Public Call Office. Extensions from
the Public Call Office will be provided
if any demands for telephone con-
nections come up.

Medical College Warangal

1672. Shri E, Madhusudan Rao: Wil
the Minister of Health be pleased to
state:

(a) whether the Regional Medical
College at Warangal applied for any
grant for the construction of a buila-
ing for the college during 1961-62;

(b) if so, the total grant asked for
by the college; and

(c) the total amount sanctioned by
the Government during the same
period?

The Deputy Minister in the Ministry
of Health (Dr. D, S. Raju): (a) Yes.

(b) The Regional Medical Education
Society, Warangal, had applied for a
special grant of Rs. 15 lakhs for con-
struction work, equipment, etc. for the

Medical College, Warangal,
1961-62. nes

_(¢) The Government of India sanc-
tioned an ad hoc grant of Rs. 5,00,008
to the institution during 1961-62.

Tirupathi Medical College

lﬂ&: Shri E. Madhusadan Rao: Will
the Minister of Health be pleased to
state:

(a) the total aid given to the Tiru-
pathi Medical College, Tirupathi dur-
ing the year 1961-62; and

(b) total aid asked for by the col-
lege during the same period?

The Deputy Minister in the Ministry
of Health (Dr. D. S, Raju): (a) and
(b). According to the existing proce-
dure for the release of Centra] assist-
ance to the States, allotment of funds
is not made scheme-wise but the
amount is sanctioned only at the end
of each financial year for broad groups
or categories of schemes. Three-
fourths of the total Central assistance
allocated for a financial year is, how-
ever, releaseqd in lump sum ways and
means advances to the State Govern-
ments in nine equal instalments dur-
ing the course of the year. In view of
this position, the question of sanction-
ing assistance for individual schemes
does not arise.

during

Quarters for Railway Employees at
Kazipet.

1674. Shri E. Madhusudan Rao: Will
the Minister of Railways be pleased
to state:

(a) the total number of quarters
(of each type) built for the railway
staff during the year 1961-62 at Kazi-
pet station in Andhra Pradesh; and

(b) the total number of quarters
(of each type) to be built during the
year 1962-63 for same place?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): (a) 24 Units Type I (Modified)
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(b) It is proposed to construct 9
units type 11 8 units type I and 19
units type I(M) at Kazipet during
1962-63.

Narsampet Multipurpose Project

1075, S4ri E, Madhusudan Rao: Will
the Minister of Community Develop-
ment, Panchayati Raj and Coopera-
tion be pleased to state:

(a) whether all the funds allocated
to the Narsampet Multipurpose Pro-
ject for the year 1961-62 have been
utilised by the block;

(b) if not, the reasons therefor; and

(¢) the steps taken by Governmént
in the matter?

The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and Cooperation (Shri B.
S. Murthy): (a) An amount of 4.19
lakhs was utilised out of Rs. 5.12 lakhs
allocated to the Project during 1961-
62.

(b) & (c). Necessary information is
awaited from the State Government
and will be placed on the Table of the
House on its receipt.

West Bengal Food and Supply Depari-
ment Employees on Railways

1676. Dr. Ranen Sen: Will the Min-
ister of Railways be pleased to state:

(a) how many surplus staff of the
Food and Supply Department of the
West Bengal Government have been
absorbed on the Railways;

(b) the date of their employmen®;
and

(c) their total emoluments?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
EKhan): (a) to (c). Information is
being collected and will be laid on
the Table of the Sabha in due course.

Flood Control in Orissa

1677, Shri Ulaka: Will the Minister
of Irrigation and Power be pleascd
to state:
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(a) whether Union Government
have received any detailed scheme
from Orissa Government for flood
control measures;

(b) if so, what was the reaction of
‘he Union Government; and

(c) the amount granted by the
Central Government during the floods
of 19617

The Minister of State in the Minis-
try of [Irrigation & Power (Shri
Alagesan): (a) No.

(b) Does not arise,

(c) A loan of Rs. 35 lakhs was
sanctioned to the Government of
Orissa for flood control during 1961-
62.

Extra Departmental Agents of P.&T.
Depit.

1678. Shri D. N. Tiwary: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the number of such Extra De-
partmental Agents promoted or ab-
sorbed in regular staff of P&T Depart-
ment who have gqualified themselves
and have put in 5 years of regular sz~
vice as Extra Departmental Agenis
during 1961-62; and

(b) whether such Extra Departmen-
tal Agents have to appear for test
examinations?

The Deputy Minister of Transport
and Communications (Shri Bhagavati):
(a) The information is being collected
and will be laid on the Table of the
Sabha.

(b) Yes.

Visit of German Agriculture
Expert

1679. Shri Shree Narayan Das: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Prof. Otto Schiller, &
German Expert in agricultural prob-
lems visited India early this year,
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(b) if so, the nature of his assign-
ment here;

(c) whether any collection of his
speeches and suggestions made during
discussions with the Indian experts
has been published;

(d) what are the important sugges-
tions that have been made by him;
and

(e) the extent to which these are
proposed to be implemented?

The Deputy Minister in the Minis-
try of Food (Shri A, M. Thomas):
(a) Not within this Ministry’s know-
ledge.

(b) to (e) Do not arise.
Assistance by UNICEF

1680. Shri Raghunath Singh: Will
the Minister of Health be pleased to
state the amount of help in kind, ser-
vice or money the United Nations In-
ternational  Children’s Emergency
Fund is going to grant during 1962-63
tc India?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): On the
basis of the proposals submitted by the
Government of India, the Executive
Board of the UNICEF wil shortly
consider allocating assistance to the
extent of $5 million in the form of
equipment, services and finanecial
grants for stipends etc, to India dur-
ing 1963.

Kanpur Medical College

1681. Shri S. M. Banerjee: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that the
yearly financial aid promised to Medi-
cal College in Kanpur has not been
given in 1961;

(b) if so, the reasons therefor;

(c) the amount which was to be
paid in 1961; and

(d) the amount paid in 19607
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The Deputy Minister in the Minis-
try of Health (Dr. D. S, Raju): (a)
to (¢). According to the existing pro-
cedure for the release of Central assis-
tance to the States, allotment of
funds :s not made scheme-wise but
the amount is sanctioned omly at tae
end of each financial year for broad
groups or categories of schemes.
Three-forths of the total Central assis-
tance allocated for a financial year 1s,
however, released in lump sum ways.
and means advances to the State Gov-
ernments in nine equal instalments
during the course of the year. In
view of this position, the question of
sanctioning assistance for individual
schemes does not arise. During 1960-
61, a lump sum grant of Rs. 25.58-
lakhs was sanctioned to the Gov-
ernment of Uttar Pradesh for all the
Centrally sponsored schemes including
the scheme for the establishment of
the Medical College, Kanpur.

(d) During 1959-80 a sum of Rs.
14,40,115 was sanctioned to the State
Government as arrears of Central
assistance for the medical College,
Kanpur. In addition, a lump sum
grant of Rs. 58.36 lakhs was sanction-
ed to the State Government during.
the same period for all the Centrally
sponsored schemes including the sche-
scheme for the establishment of the
Medical College, Kanpur,

Distribution of Teleprinters

1682. Shri Warior: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether Goverrrment have taken
any decision regarding the distribu-
tion of teleprinters manufactured bv
Hindustan Teleprinters Ltd., Madras,
and

(b) it so, the details thereof?

The Minister of Transport and
Communications (Shri Jagjivan Ram):

(a) and (b). Orders for teleprinters
are complied with by the Hindustan
Teleprinters Ltd. in the order in which
they are received from private parties-
or Government Departments.
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Liberian Tanker Floating in Indian
Ocean

1685. Shri Raghanath Singh: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether it is a fact that Libe-
rian Tanker ‘Bridgewater’ which sank
in January is still floating in Indian
Ocean according to a report of Japa-
nese Maritime Safety Board; and

(b) if so, whether India have ever
tried to locate the ship in Indian
ocean?

The Minister of Shipping in the
Ministry of and Commauni-
cations (Shri Raj Bahadur): (a) and
(b) As a result of a shipping casualty
the Liberian Tanker ‘“Bridgewater”
broke into two about 200 miles west
of Fremantle, Western Australia.
According to the information received
from the Government of Australia,
the stern section of the tanker was
towed to Fremantle, while the bow
section, which was not salvaged, had
to be abandoned as a derelict. The
derelict section was last sighted in
Indian QOcean (but outside the Indian
waters) at 0800 hours on the #th
March 1963 Sl
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Sinking of Boats

1686, Shri Raghunath Singh: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) how many cases of boat sinking
in inland waterways transport in In-
dian rivers have been reported during
the last four months; and

(b) the number of passengers who
lost their lives?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and
(b). The required information has been
called for from the State Governments
and will be laid on the Table of Sabha
as soon as it is received.

Scarcity of Drinking Water in Andhra
Pradesh

1687. Shri Venkatasubbaiah: Will
the Minister of Health be pleased to
state:

(a) whether a large scale drinking
water scarcity is prevailing in most of
the villages of Alur, Pattikonda and
Dronachalam Taluks of Kurnool Dis-
trict, Andhra Pradesh;

(b) whether any representations
have been made by the people of this
area to extend National Rural Water
Supply and Sanitation Scheme; and

(e) if so, what Government propose
to do in the matter?

The Deputy Minister in the Minis-
try of Health (Dr. D, S. Raju): (a)
Scarcity of drinking water is being
experienced in a number of villages
wof Alur and Dronachalam taluks and
in some of the villages of Pattikonda
taluk of Kurnool District.

(b) The President, Alur Panchayat
Samiti and the Secretary, Zilla Pari-
shad, Kurnool, have made repre-
sentations to the State Government
in the matter.

{¢) Pattikonda Taluk of Kurnool is
already covered under the National
“Water Supply and Sanitation Prog-
ramme and water supply schemes for

644 (Ai) LS—3.

67 villages out of 87 villages have
been completed. The work in the re-
maining villages is in progress. In so
far as Alur and Dronachalam Taluks
are concerned, the State Government
have reported that the Zilla Parishad
and the Panchayat Samiti concerned
would have to consider the question of
supplying water to individual villages
under the Local Development Works
programme. In the meantime, the
Revenue Department and the Zilla
Parishad are making efforts to supply
drinking water to the villages as a
temporary measure.

Harinagar Sugar Factory

1688. Shri Bibhuti Mishra: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that a
panel of three persons was appointed
by Government to make enquiry
against Harinagar sugar factory lo-
cated in the district of Champaran
(Bihar);

(b) if so, what are the charges
against the management of the Hari-
nagar Sugar Factory;

(¢) who made the charges;

(d) Government's reaction tp the
report of panel of enquiry; and

(e) the substance of the panel's re-
port?

The Deputy Minister in the Minis-
try of Feod (Shri Thomas): (a) to (¢).
Yes Sir. This enquiry has been or-
dered ag in the opinion of the Central
Government, the undertaking is being
managed in a manner highly detri-
mental to public interest.

(d) and (e). The Panel has yet to
undertake the enquiry and submit its
report.

Railway Line in Malabar Area of
Kerala State

1689. Shri Koya: Will the Minister
of Railways be pleased to state:

(a) the number of new railway
lines startad in Malabar area of
Kerala State since independence;



5801 Written Answers

(b) whether Government propose
to start any new railway line in that
area; and

(c) whether any survey of the ex-
penditure and income of starting a
new railway line connecting Malat-
toor of the Shormur-Nilambur Rail-
way and Feroke of the Madras-
Mangalore Railway has been made?

The Deputy Minister in the Minis-
try of Rallways (Shri Shahnawax
Khan): (a). Information about rail-
way lines is not compiled State or
region-wise but Railway-wise. How-
ever, out of the new lines construct-
eq on the Southern Railway since
independence, two lineg were con-
structed in Kerala State of which
one lies in the Malabar area,

(b). No.
(¢). No.

Fire in Reserve Forests of Tripura

1690. Shri Dasaratha Deb: Will the
Minister of Food ang Agriculture be
pleased to state:

(a) the total number of fire acci-
dents that took place in the planta-
tions and reserve forests of Tripura
during 1960-61 and 1961-62;

(b) the losses suffered due to fire;

(c) the steps taken to protect the
plantations and reserve forests from
such accidents; and

(d) whether those steps are ade-
quate?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Buobhag Singh):

1960-61  1961-62

(a) Plantations 3 15
Reserved Forests 17 30
ToTaL . _-_—'z_o' 45

(b) Rs. 2 lakhs approximately.

MAY 22, 1962

Written Answers 5802

(c) Fire lines are cut around all
plantations as a measure of protection.
The Reserved Forest area is patrolled
by Forest Guards. Special Fire
Watchers are also employed where
necessary. The plantations are looked
after by Watchers.

(d) Yes, under normal conditions.

Tribal Jhumias of Damchara
(Tripura)

1691. Shri Dasarathy Deb: Will the
Minister of Food and Agriculture be
pleaseq to state:

(a) whether the tribal jhumias of
Damchara are prevented from cutting
jhum as the whole of jhumable areas
have been declared as within the Re-
serve Forest; and

(b) if so, what steps are taken to
provide alternative occupation to the
jhumias of Damchara where hardly
any low land for plough cultivation
is available?

The Minister of State in the Minis-
try of Food and Agriculiure (Dr.
Ram Suobhag Singh): (a) and (b), It
is not proposed to constitute the entire
Jhumable area of Damchara as Re-
serve Forest The jhumias of the lo-
cality may cut juhm in the areas not
included in the Reserveq Forest and
in the adjacent jhumable areas. They
have also been offered settlement as
forest villagers on condition that they
abide by forest rules.

Jhumias in Tripura

1692. Shri Dasaratha Deb: Wil] the
Minister of Fooq and Agriculture be
pleased to state:

(a) the total number of cases insti-
tuted against the Jhumias of Mongrai
Muray, Tripura on the allegation of
cutting jungles in the Longtral ranges
In 1960 and 1961;

(b) what occupations have been
provided to these jhumias, after the
areas where they have been residing
for generations, were declared under
forest reserve; and
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{c) what acreages of land have been
taken away or are likely to be taken
away from the jhumias who have
been settled therein with Government
grants earlier?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Simgh): (a) 4 in 1980.
31 in 1961,

(b). As no additional areas have in
the recent past been included in the
reserved forests, no rehabilitation
problem has arisen.

(e). Does not arise,

New Rail Lines in Dharmanagar,
Tripura

1693. Shri Dasarathy Deb: Will the
Minister of Railways be pleased to
state:

(a) the total acreage of land so far
acquired by Government for the pur-
pose of constructing new rail lines in
Dharmanagar Sub-division in Tripura;

(b) whether any compensation has
been paid to the affected people; and

(c) what rate of compensation per
acre of land is determined or is going
to be determined?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a), Out of about 338 acres
of land propesed to be acquired in
Dharmanagar Sub-division an grea of
about 199 acres hasg been taken over
by the Railway.

(b). Compensations money o the
extent of Rs, 1.03 lakhs has already
been deposited by the Railway with
the Sub-Divisional Officer, Tripura
for disbursement to the lang owners.

(c) Rate of compensation for crops
as assessed by the Civil Authorities
waries from Rs, 125 to Rs. 375 per
acre. Ad hoe cost of removal of
houses and damage for trees amounts
to Rs 11,922 and Rs. 31,235 respect-
ively. As soon ag estimate for the
cost of land is received from the Civil

Authorities, the cost will be deposited
with the State Government for dis-
bursement tg the land owners.

Medium Irrigation Schemes in Andhra
Pradesh

1694. Shri Venkatasubbaiah: Will
the Minister of Irrigation and Power
he pleased to state:

{(a) whether any medium irrigation
projects have been sanctioned in the
scarcity areas of Andhra Pradesh for
the year 1962-63; and

(b) if so, what they are and what
is their estimated cost?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) and (b). No medium
irrigation scheme has been sanctioned
in the scarcity areas of Andhra Pra-
desh for the year 1962-63. In addi-
tion to the schemes already completed,
there are a number of medium
schemes of the First Plan which will
benefit the scarcity areas of Andhra
Pradesh and are expected to be com-
pleted during the Third Plan period.
Their names and the estimated costs
are given below:

ﬂ- Name of Scheme  Estimated cost
(+]

(én lakhsof

rupees)
1. Narayanapuram Anicut . B7-49
2. Vegavathi Anicut 1660
3. Nagavalli Rig! t side channel 17'13
4. Secthanagaram Anicut . 1264
5. Gambhiramgedda Reservmr 11:43
6. N ndi . 14°79
K.lhr_\gl eservoir ¥ N 1466
84 Mullimadugu . . 8 1497
9. Lower Sagileru . . . 40°72
10. Pincha Reservoir . . £2-17
11. Koil Sagar . . _ 88-61
12. Bhimanapalli . . . 8-12
13. Sarlasagar " 33°12
14. Cllmumyaswarul ptD]tl:‘l v 1300
15. Musi P 5 25000
ToTAL : 67545
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Minor Irrigation Schemes in Andbra
Pradesh

1695, Shri Venkatasubbiah: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether any minor irrigation
projects have been sanctioneq in the
scarcity areas of Andhra Pradesh for
the year 1962-63; and

(b) if so, what they gre and what
is their estimated cost?

The Deputy Minister in the Minis-
try of Food (Shri AL M. Thomas):
(a) ang (b). Under the revised pro-
cedure for rendering financia] assist-
ance to State Govermments, introduc-
ed from the year 1958-59, Central
asgistance admissible to wvarious State
Governments is sanctioned in bulk for
schemes under the head ‘Agricultural
Production’ which includes Minor Ir-
rigation and Land Development The
State Government also indicate only
broad groups of schemes in their
Annual Plans.

2. For the year 1962-63, an outlay
of Rs 296 lakhs for Minor Irrigation
Bchemes has been agreeq to. The
State Government have included the
following schemes in their Plan for
1962-63:

Public Works Department

1. Investigation of Projects,

2, Tanks,

3. New Minor Irrigation Schemes.

4 Anicuts, Channels, etc.

3 Drainage ang Embankments.
Agricultural Department

1, Sinking of Artesian Wells.

2, State Tube Wells.

3, Filter Point Tube Wells.

4 Supply of Diesel Engines

5. Supply of Electric Motors,
Revenue Deparment

1. Restoration of Minor Irrigation
sources,
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2 New actual implementation of
the Schemes and the areas in which
they are to be implemented are en-
tirely within the discretion of the
State Government,

Supply of Grain Commoditiey

1696. Shri A, K. Gopalan: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the rates of supply of
grain commodities as settled between
Army Purchase Organisation at Delhi
and the Registered military contrac-
tors on 23rd March, 1962/are higher
than the market rates prevalent at
the time;

(b) whether these articles are the
ones which were previously rejected
from the Lucknow Military area; and

(c) if so, what action Government
propose to take?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas): (a).
The two rates are not comparable.
The market rates are quoted in terms
of naked grain of average quality of
different varieties. Quotations for
army supplies include incidental
charges, cost of bags, and railway
freight and apply to grain of a speci-
fic quality.

(b) Government is not in a posi-
tion to know if the goods once re-
jected have been tendereq again with
or without removal of the defects for
which they were rejected. Only goods
which conform to prescribed specifi-
cation arc accepted by the Defence
Inspectorate,

(ey) No action is calleq for.

National Highway on Northern Border

1697. Shri Bishwanath Roy: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether any proposal is under
consideration for the improvement of
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Nationa] Highways leading to the
northern border of the country;

(b) if so, whether any step is being
taken for improving the National
Highway No. 28 which passes via
Gorakhpur Kasia in Uttar Pradesh
and in north Bihar; and

(¢) if so, the details thereof?

The Minister of State in the Minis-
try of Transport and Communications
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Improvement of the National High-
ways leading to the northern border
is part of the mormal improvement
programme of National Highways
included in the Third Plan.

(b) Yes, Sir.

(¢) The following works are in pro-
gress on National Highway Nos. 28

(Shri Raj Bahadur): (a) Yes, Sir. and 28-A.
S. National Name of work Sanctioned
No. Highway No. cost in Rs,
Road Works
I. 28 Upgrading Kesis-Tamkohi Section (16 miley) which has kanker
surface B a . . . : . . n . 16-14
2 28 Constructing the missing link begween Tamkohi and Pipra (54
miles) . . . . . . . . ) , 70°86
Bridge Works
3. 28 Bridge across river Sarju at Ayodhya 11680
4. 28 Bridge across Rapti river at Gorakhpur . . . 41-43
5.  28-A  Bridges across Tilaway Nalla and Sikrahna river . B . 1312

There is also a provision for construct-
ing cross drainage structures between
Salimgarh and Pipra (45 miles) at a
cost of Rs. 20 lakhs during the Third
Five Year Plan. The construction of
a road bridge across Gandak river at
Dumariaghat in Bihar could not be
sanctioned so far due to paucity of
tunds. The work of survey etc. for
this bridge is being carried out.

The improvement of Muzaffarpur-
Barauni Section of National Highway
No. 28 in North Bihar has been
included in the programme for deve-
lopment of National Highways to be
financed from the International Deve-
lopment Association's loan at a cost
of Rs. 160 lakhs.

Underbridge near
Railway Station

1698, Shri A. T. Sarma: Will the
Minister of Rallways be pleased to
state:

(a) whether there is 3 proposal to
construct an under-bridge at the level
crossing near the Berhampur Railway
Station on South Eastern Railway to
avoid the inconvenience caused to the
public; and

(b) if so, the details thereof and
the action taken so far?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): (a) and (b). Schemes for
over|under-bridges in replacement of
existing level crossings have to be
sponsored by the State Governments.
The Railways undertake such works
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when the State Governmentgs recom-
mend ang provide funds in their own
budgets to meet Road Authority's
share of the cost of the work.

The schemes for a road over-bridge
at mile 643 on National Highway No.
5 near Purushttampur Road Junction,
north of Berhampur and an under-
bridge in place of existing level cros-
ging at mile 637 on National Highway
No. 5 near Haladipalli south of Ber-
hampur, have been tentatively recom-
mended by the Government of Orissa
for execution during the Third Five-
Year Plan. These works will be plan-
ned for execution as soon as the State
Government communicate their final
decision indicating the year in which
they would be able to provide funds
towards their share of the cost

Research in Ayurveda

1699. Shri A. T, Sarma: Will the
Minister of Health be pleased to
state:

(a) the number of schemes for re-
gsearch in Ayurveda that hawve been
received by the Government from the
warious organisations and individuals
during the last five years;

(b) whether any schemes have been
accepted by Government till now;
and

(c) if so, the details thereof?

The Deputy Minister in the Minis-
try of Health (Dr, D, 8. Raju): (a)
During the last five years about 150
schemes were received.

{b). Yes.

(e), Details are given in the state-
ment laid on the Table., [See Ap-
pendix I; annexure No. 93].

Holiday Home for Railway
Employees at Srinagar

1760. Shri Subodh Hansda: Will
the Minister of Railways be pleased
to state:

(a) whether the construction of the
Holiday Home for Railway employees
at Srinagar has been completed; and
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(b) if not, when this will be com-
pleted?

The Deputy Minister in the Minis-
try of Rallways (Shri Shahnawas
Khan): (a). Not yet Sir.

(b). By May, 1968,
Telephone Workshop Employees in
Bombay

1701. Shri S. M. Banerjee: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that the
pay of more than 60 Ex-Bombay
Telephone Workshop employees who
are now working in Bombay Tele-
phone Distric; has not been fixed for
the last more tham ten years with
the result that these employees con-
tinue to draw even at present the
same pay which they were drawing
more than 10 years back;

(b) whether these employees have
consequently not been given the
benefit of the Second Pay Commis-
sion’s recommendation with regard
to revision of pay: and

(c) if so, what action has been
taken or proposed to be taken in this
regard?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a). Orders wiwn
regard to the absorbtion of the ex-
Bombay Telephone Workshop indus-
trial establishment and for fixation of
their pay were issued in 1961 and
pay has been fixed accordingly in all
cases except one,

(b). They all have been given the
benefits.

(c). Does not arise,

Installation of Water Works at
Agartala

1702. Shri Biren Dutta: Will the
Minister of Health be pleased to
state:

(a) wiether any fund has been
provided for installing water works
at Agartala;
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(b) whether it has been given to
Agartala Mumicipality;

(c) it so, whether water works
have been started by the Agartala
Municipal authority; and

(d) how long it will take to com-
plete the work?

The Deputy Minister in the Minis-
try of Health (Dr. D, 8, Raju): (a) to
{c) Yes.

(d). The work is likely to be com-
pleted during 1963-64.
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Extensiop of Services in Postal
Department

1706, Shri S. M. Banerjee: Will the
Minister of Transport and Commu-
nications be pleased to state how
many officers in the Postal Depart-
ment have been granted extension
of services beyond 55 years of age
during the last 2 years?

The Deputy Minister in the Minis-
try of Transport ang Communications
(Shri B, Bhagavati): 20 officers of the
P&T Department have been granted
extension of service beyond 55 years
of age since 1st January, 1960.

Shifting Cultivation

1707. Shri Rishang Keishing: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the States and the Union terri-
tories in India where shifting cultiva-
tion is being practised on a large
scale;

(b) Government's policy towards
the practice of the shifting cultiva-
tion;

(c) wvarious steps taken according to
the policy; and

(d) the achievements, if any?

The Minister of State in the Minis-
try of Foog and Agriculture (Dr. Ram
Subhag Singh): (a). Shifting cultiva-
tion js practised on a large scale by
tribal people in the hilly districts of
Andhra Pradesh, Assam, Madhya Pra-
desh and Orissa and the Union Terri-
tories of Manipur, Tripura and
NEFA.

(b). It is intended to gradually
wean away such people from practis-
ing shifting cultivation and help them
to take to settled methods of agricul-
ture keeping in view their socio-eco-
nomic conditions. The primary aim is
to ensure that shifting cultivation is
carried out on a scientific basis so as
to limit its disadvantages and promote
Zfertility of the soil

(c). In the soil conservation pro-
grammes of the State Governments,
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liberal Central financia] assistance has.
been allowed in respect of soil con-
servation projects undertaken in areas
populated by tribal and backward
classes. The rate of Central subsidy in
such cases is 75 per cent. as against
25 per cent. in other.

The programmeg for development af
backward classes in the five year
plans, lay stress on the need for pri-
ority to adoption of measures which
would lead inter alia to the economic
rehabilitation of persons engaged in
shifting cultivation.

For carrying out research and de-
monstration on shifting cultivation,
approval has been given for the es-
tablishment of a research centre and
two sub-centres in Assam and a sub-
centre each in Manipur, Tripura and
NEFA. Similar work had already
been initiated by the Government of
Orissa during the Second Plan period
in some of their affected areas.

The provision of Rs. 59 lakhs for
soil conservation in the Agriculture
sector and Rs. 395 lakhs in the “Wel-
fare of Backward Classes” sector, dur-
ing the 3rd plan period, in the four
seriously affected States, is expected to
substantially benefit the tribal people
practising shifting cultivation in those
States. Besides this, the execution of
soil conservation measures in the
catchments of the river valley projects
in Andhra Pradesh, Madhya Pradesh
and Orissa, under the special cen-
trally sponsored programme, will in-
directly benefit the tribal people prac-
tising shifting cultivation in those
States. Further, in formulating soil
conservation programmes during the
Third Five Year Plan, the State Gov-
ernments have been asked to keep in
view the improvment of the social
and economic status of the relatively
backward communities,

(d) In the Agriculture sector, ex-
cept in respect of Manipur and Tri-
pura, the actual areas under shifting
cultivation which have benefited as a
result of goil conservation measures, Is
not known. The area benefited Im
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Manipur and Tripura in the Second
Plan period is 25,200 acres at a total
cost of about Rs. 14 lakhs. In the
Stateg of Assam, Orissa, Andhra Pra-
desh and Madhya Pradesh, an area of
about 88,000 acres including areas
under shifting cultivation, was covered
at a total cost of Rs. 110 lakhs.

5816-

Under the sector ‘Welfare of Back-
ward Classes’ administered by the
Ministry of Home Affairs, the follow-
ing achievements are reported during
the Second Plan period at a total cost
of Rs. 231 lakhs:

Manipur :

Farms set up

4

mmmuon channels ﬂllﬁ'rl.i.'l '
303 cs

Horticultural area denlaped 1700 acres..

Tripura :
Farms set up T
Families rehabl.lrmed 13229
Colonies organised. . 27

Aszam : i

Area treated under soil conservation 1020 acres..
Area maintained ( —do— ) 4758 actres
Villages benefited 10

Andhra Pradesh :
Area treated under soil conservation . . Not avallable.
Colonies organised. . 6

Madhya Pradesh :
Families settled . 270
e Colonies organised
cs . - 62

Families settled . . 2580
Water-shed mnagmenu undertaken . 7

Forest Cases in the Courts of Tripura

1708. Shri Biren Dufta: Will the
Minister of Food and Agriculture be
be pleased to state:

(a) the number of forest cases pend-
Ing in different courts of Tripura;

(b) how many of the cases relate to
eviction of persons;

(¢) what is the number of tribal
people involved in these cases; and

(d) the number of people among
them who have no other means of
livelihood except ‘jhum cultivation'?

'The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Sobhag Singh): (a) 750 cases.

(b) 403 cases.

(c). 105 Nos.

(d). The information is npt readily
available,

Village Panchayats

1709. Shri P. R. Chakraverti: Will
the Minister of Community Develop-
ment Panchayati Raj and Co-operation
be pleased to state:

(a) whether the case study of
Village Panchayat shows that the ab-
sence in a wvillage of certain .astes,
with which most of the caste frictions
are associated, has ensured the growth
of healthy panchayat system;

(b) if so, the nature of recommen-
dations that may have been made by
the Government to obviate the clash of
interests of these caste people; and

() the response sp far received
from State Governments to fall in line
with such recommendations?

The Deputy Minister in the Minis-
try of Community Development, Pan-
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chayati Raj and Co-operation (Shri B,
8, Murthy): (a) No, Sir. I may add
for information that the Programme
Evaluation Organisation of the Plan-
ning Commission had selected nine
Panchayats satisfying certain tests for
case studies. Their observations with
regard to the influence of castes in
the structure and functioning of
Panchayats are listed out in the
attached statement laid on the Table.
[See Appendix II, annexure No. 95].
It may be observed that the study has
‘been more a factual one than an at-
tempt to draw conclusions.

(b) and (c). Do not arise.
Tindivanana Railway Station

1710. Shri Reddiar: Will the Minis-
ter of Railways be pleased to state:

(a) whether the platform of Tindi-
‘vanana railway station, Southern Rail-
way meter-gauge is not long enough
to berth the express and long distance
trains and that 3 bogies stay outside
the platform causing great inconve-
nience to passengers who desire to get
in or get down;

(b) whetner express trains arrive
there during nights and halt for two
minutes only;

(c) whether this fact was brought
to the notice of the General Manager,
Chief Engineer and other heads of de-
partments during their inspection tour
at the end of 1957 or beginning of
19858; and

(d) whether early steps would be
taken to lengthen the platform?

The Deputy Minister In the Minis-
try of Railways (Shri Shahnawaz
EKhan): (a) to (¢). Yes, Sir.

(d) Yes. The proposal has since
been finalised and the work will be
taken up soon.

Tons Project in M.P.

1711, Shri Vidya Charan 3Jhukla:
‘Will the Minister of Irrigation and
Power be pleased to state:
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(a) whether detailed survey of Tons
Project in Madhya Pradesh was
ordered recently;

(b) if so, the progress of this sur-
vey; and

(c) if the reply to part (a) be in the
negative the time by which a Jecision
is likely to be taken in this regard?

The Minister of State in the Minis-
try of Irrigation and Power (Shri

Alagesan): (a) The Survey is «lready
in hand since October-November, 1860.

(b) The following survey works
have been completed:

(1) Reconnaissance investigations
and detailed survey for the
dam alignment;

(2) Survey of reservoir area;

(3) Contour survey of Naina Nala;

(4) Contour survey of commanded
area;

(5) Survey of power channel;

(6) Property surveys;

(7) Site survey for power house.

Geological investigations, drilling,
etc., and hydro-meteorological obser-
vations are in progress.

(c) Does not arise.
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Package Schemes in Kerala

Shri P. Kunhan:
an. {Shrl M. K. Kumaran:

Will the Minister of Food ang Agri-
oulture be pleased to state:

(a) whether any allotment has been
made to implement package ichemes
in Kerala State;

(b) if so, what ig the amount;

(c) whether the entire amount has
been utilised; and

(d) if not, the reasons therefor?

The Minister of State in the Minis-
try of Food & Agriculiure (Dr, Ram
Subhag Singh): (a) Yes.

(b) Rs. 150 lakhs for five years in-
cluding Rs. 36 lakhs for 1962-63.

(c) No.

(d) Palghat and Alleppy districts,
which have been selected for the im-
plementation of the package scheme
in Kerala, are still in the preparatory
stage and the programme is to be
launched in the field from Kharif,
1962,

Loss of Insured Cover

1715. Shri D. N. Tiwary: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether Government are aware
that much delay occurs in settling the
elaims of those whose money orders
and insured covers are lost;

(b) if so, the reasons therefor; and

(¢) whether it is a fact that a cover
insured for Rs. 3300 at Dhurbi Bazar
Post Office and addressed to Shri
Bepatsah Turha (receipt No. 149 dated
the 21st February, 1961) was missing
but the insurer has not so far got the
amount back?

The Deputy Minister in the Minls-
try of Transport and Communications
(Shri M. Bhagavati): (a) Some de-
lay in the settlement of such claims
does occur.
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(b) Investigations into the facts of
loss or misappropriation have to be
made and sometimes settlement of
claim has to await the decision of the
Court in the prosecution case.

(c) Yeg Sir. The claimant nas been
moving from place to place and has
not replied to the references addressed
to him. He has not even produced the
receipt granted to him.

Postmen in HP. and J. & K,

Bakshi Abdunl Rashid:
Shri Abdul Ghani Goni:

Will the Minister of Transport and
C ications be pleased to state:

(a) the number of postmen work-
ing in Himachal Pradesh and Jammu
and Kashmir State posted in urban
and rural areas respectively:

(b) their salaries and allowances:

(c) whether they are entitled to any
other concessions: and

(d) if so, the details thereof?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a):—

Himachal Pradesh 1§

1716.

No. of postmen—Urban 33

No. of postmen—Rural 65
Yammu and Kaskmir Siate :

No. of Postmen—Urban 141

No. of Postmen—Rural . 87

(b) Rs. 75—1—85—EB.—2—85 plus
Dearness Allowance @ Rs. 15 pm.

(c) and (d). Yes, in specified areas
at specified rates. Details are given
in the Statement laid on the Table,
[See Appendix II, armexure No. 96].

Push-Button System in Ladies
Compartment

1717. Shri Subodh Hansda; Will the

Minister of Railways be pleased to
state:

(a) whether Push-button system In
ladies compartments in passenger and
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mail trains has been introduced on all
Railways;

(b) whether any cases have been re-
ported of its emergency use; and

(c) if so, the number of such cases?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawazx
Khan): (a) As an experimental mea-
sure, push button safety device has
been provided in Ladies' compartments
in 12 selected Mail and Express trains
over 6 Railway systems. In the re-
maining two Railways, namely, North-
east Frontier and Southern, trials have
not been undertaken at present as tra-
vel conditions are comparatively safe.

(b) and (¢). While there have been
a few inadvertent operations, no ins-
tance of itg use by any lady in dis-
tress has so far come to notice.

Drinking Water Scarcity in Tripura

1718. Shri Dasaratha Deb: Will the
Minister of Health be pleased to state:

(a) whether attention of the Gov-
ernment of India has been drawn
towards the scarcity of drinking water
throughout Tripura State at present;

(b) whether it js a fact that mode
of the Tube-wells and Ring wells of
Tripura State have not been working
at present;

(c) if so, what are the causes for
it; and
(d) what steps are being taken to

supply drinking water to the water-
scarcity areas of Tripura?

The Deputy Minister in the Minis-
try of Health (Dr. D, 8. Raju): (a)
Yes.

{b) No.

(¢) Does not arise in view of (b)
above.

(d) More wells are being provided
under the Local Development Works
Programme.

5824
Upper Krishna Valley Project

Shri R. G. Dubey:
1719. ¥
- Shri 8. B, Patil:

Will the Minister of Irrigation and
Power be pleased to state:

(a) ho_w much amount ig urovided
for starting the Upper Krishna Valley
Project in Bijapur Distt, of Mysore
State; and

(b) the work done so far?

The Minister of State ip the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) The question of inclu.
sion of the Upper Krishna Project in
the Third Plan is under consideration.

(b) Does not arise.
Disposal of Surplus Rice in Orissa

1720, Shri Mohammad Elias: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the total quantity of surplus
rice in Orissa this year;
(_b) the arrangements made by
gnssa Government to sell the surplus
ce;

(c) whether Orissa Government
have consulted the Central Govern-
ment on this matter; ang

(d) the decision that has been taken
by Eastern Zonal Meeting held recently
for settling the question of Orissa sur-
plus rice?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): (a) It is estimated that
the surplus would be between 3 and
4 lakh tons of rice;

(b) and (c). No such crrange-
ments are required to be made at Gov-
ernment level. Normal movements
take care of this problem between sur-
plus and deficit areas. The surplus
Orissa rice can move freely to West
Bengal in the Eastern Rice Zone,
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(d) The Government of India are
not aware of any such meeting. The
Government of Orissa have been ask-
ed to furnish the information which
will be laid on the Table of the House
when received.

Leprosy Patients

1721 Shri Mohammad Elias:

* | Shri Bhagwat Jha Azad:
Will the Minister of Health be
pleased to state:

(a) the total number of patients
suffering from Leprosy throughout
India;

fb) how many from amongst them
are under treatment; and

(c) what is the
recovery?

The Deputy Minister in the Minis-
try of Health (Dr, D. S. Raju): (a)
The most moderate estimate of lep-
rosy sufferers in our country places
the figure at two millions.

(b) As a large number of voluntary
institutions /[organisations are also
treating this malady throughout the
country, it is not possible to give any
fair estimate of leprosy sufferers
receiving treatment. However, under
the Leprosy Control Scheme, started
since 1954, and covering 1,43,14,731
persons In 13 States and 2 Union
Territories, the total number of lep-
rosy patients reported upto 3lst
December, 1961, was 1,32,192; and as
many as 1,17,272 thereof are under
treatment in the 139 Study, Educa-
tion and Treatment Centres/Clinics
which are run by the State Govern-
ments [ Administrations.

(¢) The percentage of signfree cases
is 7.79. The percentage of cases
becoming sign free or having marked
improvement taken together is 32.79.

percentage of

Willilngdon Hospital, New Delhi

1722. Shrimati Jayaben Shah: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that the
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recovery of shortage is being made
from the low paid staff of the Wil-
lingdon Hospital, New Delhi;

(b) whether Government have
made any arrangements for the safe
custody of equipments by maintain-
ing controlling staff for in-coming ana
out-going visitors; and

(c) if the reply to part (b) above
be in the negative, the reasons for
deductions of such shortages?

The Deputy Minister in the Minis-
try of Health (Dr. D. 5. Raju): (a)
Recoveries for loss of equipment are
made from those employees, who
work in the wards and handle stores,
as they are responsible for the safe
custody of those articles etc.

(b) Yes.

(c) Does not arise.

Portable Transistors

1723, Shri Jedhe: Will the Minister
of Transport and Communications be
pleased to state:

(a) the number of portable transis-
tors licensed;

(b) whether there is any inspec-
tion branch to check up the licences
from the persons when they carry
with them the transistors;

(¢) if so, the number of portable
transistor-holders found not possess-
ing licences (State-wise) from 1961-62
upto 31st March, 1962;

(d) the steps taken against them,
State-wise, with details; and

(e) if the answer to parts (b), (c)
and (d) above be in the negative,
the steps proposed to be taken for
checking the licences of portable
transistor holders and details there-
of?
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The Deputy Minister in the Ministry
of Transport and Communications
(Shri Bhagavati): (a) Information is
not readily available.

(b) Yes.

(e) and (d).
readily available.

(e) Does not arise.

Information is not

Agricultural Research Organisatiom of
LARL

1724. Shri Inder J. Malhotra: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether any changes are con-
templated in Agricultural Research
Organisation of Indian Agricultural
Research Institute, New Delhi; and

(b) if so, what?

The Minister of State im the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) No.

(b) Does not arise.

Scheduled Castes/Tribes Employees im
Central Telegraph Offices

1725, J Shrl Buta Singh:
\ Shri Guishan:

Will the Minister of Transport and
Communications be pleased to state
the total staff and the number of
Scheduled Castes and Scheduled
Tribes clerical staff employed in the
administrative Sections in Central
Telegraph Offices of Bombay, Madras,
Calcutta, Agra and New Delhi?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavatl): A statement is
placed on the Table of the House.

STATEMENT

Name of the Central Telegraph Office

Total Clerical No. of Sche-

Staff employed duled Castes
in Administra- and Scheduled

Central Telegraph Office, Bombay.
Central Telegraph Office, Madras .
Central Telegraph Office, Calcutta
Central Telegraph Office, Agra
Central Telegraph Office, New Delhi

ToTAL :

tive Sections  Tribes Clerks
in the Admi-
nistrative
Sections
147 7
29 2
214 10*
30 2
152 B
572 29

Scheduled Castes/Tribes in P. & T.

Shri Buta Singh:
1726. o Shri Guishan:

Will the Minister of Transport and
€ommunications be pleased to state:

(a) whether it is a fact that special
communal rosters are maintained for

the confirmation of scheduled castes
and scheduled tribes working in the
P. & T. Department;

(b) whether it is also a fact that
some scheduled caste employees of
the Chanda Postal Division (Central
Circle) who had duly qualified in the
confirmation examination in 1959 were
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not confirmed till June 1961, accord-
ing to communal rosters;

(¢) if so, the reasons for non-imple-
mentation of the communal roster by
the Superintendent of Post Offices,
Chanda; and

(d) the steps Government propose
to take to implement the communai
roster in the above Division?

The Deputy Minister im the Ministry
«©f Transport and Communications
(Shri Bhagavati): (a) Yes, Sir.

(b) Yes. Only one Scheduled Caste
clerk who passed the confirmation
examination in the year 1959 was not
confirmed.

(c) and (d). Special roster is Leing
maintained for confirmation of clerks
in the Chanda Postal Division but
“the senior-most Scheduled Caste offi-
cial could not be confirmed for admi-
nistrative reasons. The matter is being
enguired into further.

Ex-Staff of Civil Supplies and Food
Department

1727. Shri Priya Gupta: Will the
Minister of Railways be pleased to
state:

(a) whether Provincial Government
employees of Civil Supplies and Food
Department absorbed in North East
Railway have been given the benefit
of their services under Provincial
Government on par with other such
employees of Provincial Government
absorbed under Railway Ministry;

(b) if not, the reasons therefor and
~when this will be done; and

(¢) how many such employees of
the Civil Supplies and Food Depart-
ment of Provincial Government have
been absorbed in North Eastern Rail-
-way and in what posts?

‘The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) and (b). Staff of ex-Civil Sup-
plies and Food Department of various
State Governments absorbed on the
Railways consequent on the abolition
of rationing in the country have been
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treated as fresh entrants. Their cases
are nto on par with the ex-staff of
Provincial Governments from Pak-
istan who were displaced as a result
of partition of the country.

(c) 43, Clerks 42 and Tracer 1.

T.B. Patients of Imphal

1728. Shri Rishang Keishing: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that T.B.
patients of Imphal T.B. Hospital went
on hunger strike during the second
week of April, 1962;

(b) the number of patients arrested
and put into jail; and

(c) the details of the strike and how
far their demands have been fulfiled?

The Deputy Minister in the Ministry
of Health (Dr. D. S. Raju): (a) No.

(b) angd (c). Six patients, who had
received treatment in the Hospital for
periods ranging from 6 months to 2
years, were discharged by the Medical
Officer Incharge on the 17th April,
1862 since further treatment in the
Hospital was considered unnecessary.
These patients refused to leave the
hospital and urged other patients to
refuse food and injections. They also
threatened the Medical Officer In-
charge of the hospital, his Compounder
and other staff members. They stopped
the Compounder from entering the
hospital premises. The Medical Offi-
cer tried to intervene but they chal-
lenged him. Even the persuasion
by two senior doctors did not have
any effect on the discharged patients.
As the Director of Medical and Health
Services was out on tour, the Surgeon
who was holding charge of the Direc-
torate reported the matter to the
police. Ultimately, 6 ex-patient had
to be arrested by the Police and were
sent to the lock-up on the 21st April,
1962; but were released on bail on the
26th April, 1962. Cases against them
are under investigation. The Director
of Medical and Health Services visit-
ed the Hospital on his return from
tour on the 23rd April, 1952 and made
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a detailed enquiry from the patients.
The patients had no particular com-
plaint to make, except that some of
them wanted liberal supply of medi-
cines. The patients in the Hospital
expressed regret for the action of the
discharged patients. The latter also
expressed their regret for the incident
through the column of the local news.
paper “NGASI” on the 27th April,
19682, wherein they requested for their
release that treatment. A similar
letter was addressed to the Chief Com-
missioner by these 6 persons on the 4th
May, 1962, confessing their faults and
requesting for the withdrawal of the
case against them. They also request-
ed for the continuance of the treat-
ment as out-door patients at the T.B.
Hospital. The matter is understood to
be under the consideration of the
Manipur Administration.
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_ Development of Horticulture in UP.

1729. Shri K. C. Pant: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the sum of money given
annually by way of grants and loans
for the development of horticulture in
the hill districts of UP.; and

(b) the grants and loans earmarked
for this purpose for the Third Plan
period in UP. district-wise?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) The following
amounts were given annually by way
of grants and loans for the develop-
ment of horticulture in the Hill
Districts of UP.:

District Year Grant Loan Total
Rs Rs. Rs.
nq EL-|

Almora 1957-58 . 1,000,000 1,00,000
1958-59 - 25,000 25,000
1959-60 55,000 . 5,000
1960-61 10,000 75,000 5,000
Naini Tal . 1957-58 . 1,00,000 1,00,000
1958-59 . 25,000 25,000
1959-60 20,000 . 20,000
1960-61 10,000 75,000 85,000
Pauri-Garhwal . 1957-58 . 1,00,000 1,00,000

1958-59 i i s
1959-60 35,000 . 35,000
1960-61 10,000 16,900 26,900
Tehri-Garhwal . 1957-58 1,12,000 1,12,000
1958-59 . 25,000 25,000
1959-60 20,000 s 20,000
1960-61 10,000 15,000 25,000
TotaL 1,70,000 6,68,900 8,38,900

644 (Ai) LS—4.
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(b) A total sum of Rs. 1,00,000 has
been provided as loan for districts
other than the Hill Districts in UP.
during the Third Plan period as
under:

Year Loan
Rs,

1961-62

196263 10,000

1963-64 10,000

1964-65 40,000

1965-66 40,000
ToTaL 1,00,000

There are 49 districts in the plains
for which the above amount of
Rs. 1,00,000 has been provided. The
State Department of Agriculture pro-
pose to spend an amount of Rs. 2,000
per district by setting up two nurse-
ries at a cost of Rs. 1,000 each. Thus,
an amount of Rs. 98,000 would be
spent for this purpose and the balance
of Rs. 2,000 would be utilised for
miscellaneous and contingent expendi-
ture.

For Hill Districts, funds have not
yet been earmarked district-wise
during the Third Plan period.

Broad Gauge Line from Rampur teo
Kathgodam

1730. Shri K. C. Pant: Will the
Minister of Railways be pleased to
state:

(a) whether any survey was carried
out with a view to construct a Broad
gauge line from Rampur to Kathgo-
dam via Rudrapur and Lalkva; and

(b) if so, whether the Jine will be
constructed during the Third Five
Year Plan period?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) Reconnaissance Engineering and
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Traffic surveys for a B.G. line from
Rampur to Haldwani (57:01 miles)
via Rudrapur were carried out during
the year 1956-57.

(b) The proposal is not included in
the railway’s programme for con-
struction of new lines during the
Third Five Year Plan period. With
the limited financial resources made
available, there is no prospect of this
line being considered for construction
in near future:

Insanitary Condition at Ballygunj
Statiom

1731. Dr. Ranen Sen: Will the Min-
ister of Railways be pleased to state:

(a) whether Government are aware
of the prevalent insanitary condition
at Ballygunj (Calcutta) station on
Eastern Railway; and

(b) if so, whether Goverament will
take adequate steps to ensure proper
cleanliness there?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) There is no insanitary condition at
Ballygunj station.

(b) Does not arise in view of reply
to part (a) above.

Telecommunication Link betweem
Baripada and Cuttack

1732. Shri Maheswar Naik: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether Government are aware
that since the setting up of a tourist
office at Balasore, transmission, of tele-
graphic messages from and to Bari-
pada, Betnoti and Rairangpur through
this intermediary is being consider-
ably delayed;

(b) on what consideration the direct
telecommunication link as existed
between Baripada and Cuttack as also
between Baripada and Calcutta had to
be disconnected; and

(c) whether, in view of the public
inconvenience thus caused, Govern=-
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ment would examine the question of
restoration of the original arrange-
ment?

The Deputy Minister in the Ministry
of Tramsport and Communications
(Shri Bhagavati): (a) No.

(b) The direct circuit betwean Bari-
pada and Cuttack was very long and
required copper wire conductor. Be-
cause of copper wire thefts, it had to
be replaced by iron wire and the long
circuit had to be split at Balasore for
technical reasons. Direct working be-
tween Calcutta and Baripada was not
in existence.

(e) Since the rearrangement, the
service has improved. The restoration
of original axrapgement is not opro-
posed at present.

Public Call Office at Karanjia

1733. Shri Maheswar Naik: Will the
Minister of Transport ang Communi-
cations be pleased to state:

(a) whether the authorities are
aware that Public Call Offirz at Karan-
jia has been provided witih nn dircct
telephonic and telegraphic link with
the District Headquarter at Baripada
as a result of which all trunk calls and
telegraphic messages have to be trans-
mitted through a long circuitous
inter-district route wvia Keonjhar,
Cuttack and Balasore to Baripada and
any other station inside the district of
Mayurbhanj; and

(by if.so, what steps arv proposed
to be taken to ensure greater efficacy
of service by providing direct links
between Karanjia and Baripada on
one hand and between Karanjia and
other stations inside the district?

The Deputy Minister in the Ministry
of Tramsport and Communications
(Shri Bhagavati): (a) Yes.

(b) Direct link from Karanjia and
Baripada and other stations on the
route is expected to be ready by the
end of June 1962.

Bridge on West Coast Road

Shri A. K. Gopalan:
1734, Shri Umanath:
| Shri Pottekkatt:

Will the Minister of Transport and
Communications be pleased to state:

(a) the time by which the Netra-
vathi bridge on the West Coast Road
is likely to be completed; and

(b} the amount spent in the year
1961-627

The Minister of State in the Ministry
of Transport and Communications
(Shri Raj Bahadur): (a) The Netra-
vathi bridge in the Mysore State, the
construction of which was started in
October 1960, is likely to be complet-
ed by the end of 1963.

(b) Rs. 12,74,860|-.
Bridges on West Coast Road

[ Shri A. K. Gopalan:
1735. { Shri Umanath:
| Shri Pottekkatt:

Will the Minister of Transport amd
Communications be pleased to state:

(a) whether the Government of
Kerala have sent any estimate for
different bridges of the West Coast
Road;

(b) how much amount has been set
apart for each bridge; and

(c) what is the cause of delay in
taking up the construction of the
bridges?

The Minister of State im the Ministry’
of Transport and Communications
(Shri Raj Bahadur): (a) to (c). A
statement is laid on the Table. [See
Appendix I, annexure No, 97].

Flag Station at Nallacheruvu on S.
Rallway

1736. Shri Ramakrishna Reddy: Will
the Minister of Railways be pleased
to state:

(a) why the opening of the Flag
Station is held up at Nallacheruvu on
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Pakala-Dharmavaram  Section of
Southern Railway despite the opening
of ‘halt’ station more than a year ago;
and

(b) whether Government will hasten
conversion of Nallacheruvu halt to a
flag station at an early date?

The Deputy Minister in the Ministry
of Rallways (Shri Shahnawaz Khan):
(a) and (b). A contractor-operated
train halt was opened at Nallacheruvu
East only on 4th February 1961. The
question of its continuance as a halt
or conversion into a flag station can
be taken up only after the working
results of the halt for a few years are
available.

Acreage under Japanese Type of Cul-
tivation

1737. Shri E. Madhusudan Rao: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the total acreage of land that
was brought under the Japanese type
of cultivation during the period 1961-
62; and

(b) the increase in the output of

foodgrains as a result of such culti-
vation? ~

The Minister of State im the Ministry
of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). The re-
quired information will be available
from the States only after the close
of the agricultural year 1961-62 i.e. by
the end of June, 1962 and will be laid
on the Table of the Sabha as soon as
it is received from them.

g & i # W

tods. =t ggEc fag wtwd
w7 wra aw ¢fw B gz T A
gor w4 5

(F) a1 Fg @I F =T I
#T% HeqT HYaT A 99 TS &
gheam &= § Ta " ag ¥ fod fadw
&7 & wfasT fFar @ &
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Rallway Bridge on River Jamuna near

1739. Shri Ram Sewak: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that the
Central Government with the co-
ordination of the State Government
are going to extend the railway bridge
on River Jamuna near Kalpi for
road traffic;
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(b) if so, what amount would be
spent in its construction and the
shares of State and Centre; and

(c¢) what time will be taken for its
completion?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Ehan):
(a) to (c). The Ministry of Transport
(Roads Wing) have accepted the pro-
posal to provide a combined road-
cum-rail bridge acros@ the river
Jamuna at Kalpi, on Jhansi-Kanpur
Section, when the present weak gir-
ders are replaced in the near future.

The Central Railway Administra-
tion have been asked to prepare the
design of the girders and work out
the total cost as well as the share of
the Road Authorities. It is too early
to indicate the target for completion.
The work will be taken up during the
Third Five Year Plan period.
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Implementation of National Coopera-

tiye Farming Advisory Board's Re-
\/p commendations

Shri R. Barua:
1. {Shrl.nnﬁ Maimoona Sultam:

Will the Minister of Community
Development, Panchayati Raj and Ce-
operation be pleased to state:

(a) how far the National Coopera-
tive Farming Advisory Board's re-
commendation for starling co-opera-
tive farms among marginal land-
holders and landless people on culti-
vable Government lands has been im-
plemented in different States;

(b) the kind of Central aid such
farms may expect to have;

(c¢) whether any attempt has been
made to get a correct estimate of
Government lands available for co-
operative farming; and
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(d) if so, whether a State-wise
statement will be laid on the Table?

The Deputy Minister in the Ministry
of Community Development, Pancayati
Raj and Cooperation (Shri 8. D.
Misra): (a) Following the recommen-
dations of the National Cooperative
Farming Advisory Board, the State
Governments have organised 241 co-
operative collective farming societies
on cultivable government lands. Of
these 34 societies are in pilot project
areas and 207 outside the pilot project
areas,

(b) A statement showing the assis-
tance given by flie Tentre and the
States to the cooperative farming
societies under the third Plan is given
in the statement laid on the Table.
[See Appendix II, annex.rz No. 98]

(c) and (d): A committee appointed
by Government of India has made an
estimate of government lands awail-
able in blocks of 250 acres or more
which can be brought under cultiva-
tion after reclamation. The data
available is given in Statemen: laid on
the Table. [See Appendix II, annexure
No, 99].

Nbo separate estimate has been made
regarding areas available for co-
operative farming. It may, however,
be mentioned that it is the policy of
the Government to allot such lands
to cooperative farming societies on a
preferentia] basis.

Remodelling of Dornakal and
Ehammam Stationg

1742, Shri E, Madhusudan Rao:
Will the Minister of Rallways be
pleased to state:

(a) whether all the earmarked
amount for 1961-62 has been spent on
the works between Dornakal and
Khammam and Khammam and Vijaya-
wada for laying double lines between
those stations;

(b) whether Khammam and Dorna-
kal stations are to be remodelled
during 1962-63; and

(e) if so, the details thereof?
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The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) The section between
Dornakal and Vijavawada has been
sub-divided into three sections and
the provision and the approximate
expenditure on these during 1961-62
is as below:

Section Final grant Expendi-

for 1961-62  ture
during
1961-62

Rs. Rs.
Dornakal to Khammam 2o lakhs 15-76 lakhs

Khammam to Nil Nil
Yerupalayam
Yerupalayam to 4678 lakhs 56-53 lakhs

Vijayawada

(b) Only Khammam statio1 building
is to be remodelled during 1962-63.

(c) It is proposed to extend the
station building at Khammam at an
approximate cost of Rs. 80,000. Details
of facilities to be provided are being
worked out.

Double Lines between Kazipet and
Belampalli

1743. Shri E. Madhusudan Rao: Will
the Minister of Railways be pleased
to state:

(a) the progre:s of work done 1in
regard to making double lines bet-
ween Kazipef and Belampalli during
1961-62;

(b) the names of the stations which
are being taken up at the present
moment in between these {wo stations;
and

(c) the details of the work to be
completed during 1962-63?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) The work of patch doubling bet-
ween Peddampet and Raghavapuram
(9 miles) and Hasanparti Road and
Kazipet (7'75 miles) on the Kazipet
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and Belampalli section has been in-
cluded in the Budget for 1962-63. The
survey work has been commenced and
is in progress.

(b) Peddampet, Ramagundam,
Raghavapuram, Hasanparti Road and
Kazipet.

(c) Final Location Survey and about
359, of earthwork and bridges are
expected to be completed during 1962-
63, e

Cannanore Aerodrome

1744. Shri Pottekkatl: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether there is any proposal
to repair and improve the old aero-
drome at Cannanore, Kerala, so as to
bring Cannanore on the air map of
India; and

(b) if so, the details thereof?

The Deputy Minister in the Ministry
of Transport and Communications
(Shri Mohiuddin): (a) No, Sir.

(b) Does not arise.

Extending of Shoranur-Nilambur
Railway Line to Wynad

1745. Shri  Pottekkatt: Will the
Minister of Railways be pleased to
state:

(a) whether Government  have
received any representations for
extending the Shoranur-Nilambur
Railway line to Wynad with a view to
open up the Malnad regions of Kerala
and Mysore States and to provide a

short route from the Malnad regions
to Cochin Harbour; and

(b) if so, the action Government
have taken on them?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): (a) Yes.

(b) The proposal is not included in
the railway's programme of construc-
tion of new lines for the Third Five
Year Plan.

Doubling of Track between Belampalli
and Kagzipet

1746. Shri Eswara Reddy: Will the
Minister of Railways be pleased to
state:

(a) the amount spent upto the end
of March, 1962 for doubling the track
between Belampalli and Kazipet,
Central Railway;

(b) the estimated cost of this pro-
ject; and

(¢) when it is likely to be com-
pleted?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
EKhan): (a) No amount has been spent
as the estimate for the work has not
so far been sanctioned. Survey work
is in progress.

(b) Only patch doubling between
Peddampet and Raghavapuram
(9 miles) and Hasanparti Road and
Kazipet (7-75 miles) on the Belam-
palli and Kazipet section has been in-
cluded in the Budget for 1962-63 at
estimated costs of Rs. 92 lakhs and
Rs. 81.60 lakhs respectively, for the
two portions.

(c) By end of 1964,

Rural Electrification in
Andhra Pradesh

1747. Shri Eswara Reddy: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the amount allotted to Govern-
ment of Andhra Pradesh for Rural
Electrification out of the Central Loan
Assistance Scheme;

(b) the details of the proposals, if
any, submitted by the State Govern-
ment for 1961-62 and 1962-63; and

(c) the assistance given so far?

The Minister of State in the Minis-
try of Irrigation and Power (Shrl
Alagesan): (a). Rs. 945.00 lakhs for
the Third Plan period.

(b) and (c). The State Government
had asked for Central Loan Assist-
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ance amounting to Rs. 117 lakhs
during 1961-62. As this request was
received after the close of the finan-
cial year 1961-62, no loan could be
sanctioned to the State Government
during that year. No proposals have
so far been received from the State
Government for loan assistance in
1962-63.

Andhra Pradesh State Roag Transport
Corporation

1748, Shri Eswara Reddy: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the amount invested by the
Railways in the Andhra Pradesh State
Road Transport Corporation so far;

(b) whether there is any proposal
under contemplation of Government
to grant loan to the Corporation; and

(¢) whether Government are aware
of the fact that proposal for nationalis-
ing Road Transport services in other
districts of Andhra Pradesh during
the Third Five Year Plan is held up
for want of funds?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Rs. 129.54
lakhs.

(b) No.

(¢) No such difficulty has been
brought to the notice of the Govern-
ment of India by the State Govern-
ment.

Nagpur-Caleutta Highway

1749, Shri Balkrishna Wasnik: Will
the Minister of Transport and Com-
munications be pleased to state:

1a) whether Government are aware
that it is very difficult for the traffic
to pass between Nagpur and Bhan-
dara on Nagpur-Calcutta Highway in
rains due to deep mud on both sides
of the road; and

‘b) if so, whether Government have
any scheme for widening of the road
in the near future or to make the
sides of the road free from mud?
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The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes, Sir.
The black cotton soil of the road
berms causes trouble during the rains.

(b) A proposal for improvement of
road berms is under examination.

Linking of Bhandara Town by
Railway

1750. Shri Balkrishna Wasnik: Will
the Minister of Railways be pleased to
state:

(a) whether Government have any
plan to link Bhandara town by rail-
way (South Eastern Railway);

(b) if so, how long would it take
to complete the laying of the line;
and

(e) the cost thereof?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Ehan): (a) A 11.8 mile BG siding is
being constructed from Bhandara Road
Station to serve a factory of the De-
fence Department. The alignment of
the siding will run close to Bhandara
Town.

(b) The construction of the siding
is likely to take about 3 years.

(c) The cost of the work is about
Rs. 121 lakhs out of which the Rail=-
way's share is about Rs. 34 lakhs and
the balance amount is chargeable to
Ministry of Defence.

Loss Suffered by Cane Growers

1751. Shri Jedhe: Will the Minister
of Food and Agriculture be pleased
to state:

(a) whether it is a fact that cane-
growers suffered a great loss due to
the announcement of Government of
India of fomulae for fixing the pro-
duction quota of each sugar factory
under rule 3 of the Sugar (Production
and Regulation) Rules 1962 at a very
late stage; and
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(b) whether Government of India
are thinking of announcing their
policy regarding 1982-63 season forth-
with so that canegrowers need not
suffer again?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) No, Sir.

(b) The policy regarding 1962-63 is
under consideration and announce-
ment will be made before long.
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Medical Education

1753. Shri Daljit Singh: Will the
Minister of Health be pleased to state:

(a) the number of students sent
abroad on Scholarship for medical
education during the Second Five
Year Plan period year-wise;

(b) the number of Scheduled Caste
students among them; and

(c) the number of students who
belong to Punjab?

The Deputy Minister in the Minis-
try of Health (Dr, D. S. Raju): (a)
to (¢). The information is being
collected and will be laid on the Table
of the Sabha in due course.

Short Term Laan to Punjab

1754. Shri Daljit Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any short term loan
has been given to the Government of
Punjab during 1960-61 and 1961-62 for
increasing the farm output; and

{b) if so, the nature and the amount
af the loan?



5849 Written Answers

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas): (a)
Yes.

(b) Short term Joans of Rs. 103.26
lekhs and Rs. 224.788 lakhs were sanc-
tioned by the Central Government to
the Government of Punjab during
1960-61 and 1961-62, respectively, for
the purchase and distribution of
fertilizers and seeds for increasing
production of food crops. These loans
are repayable within 18 months from
the date of drawal and interest is
charged at the rate of 3-1/8 per cent
per annum for the entire period of
18 months or for the actual period for
which the loan is retained by the
State Government.

Medical Service in Laccadive, Minicoy
and Amindive Islands

1755, Shri  Nallakoya: Will the
Minister of Health be pleased to state:

{a) whether it is now possible for
Government to depute Doctors from
regular Medical Service to the Lacca-
dive, Minicoy and Amindive Islands;
and

(b) if not, whether Government
would consider the question of
appointing a senior Medical Officer in
the Islands for better Co-ordination in
this matter?

The Deputy Minister in the Minis-
try of Health (Dr. D S. Raju): (a)
As the proposed Central Health
Service has not yet been finalised, the
question of deputing doctors from that
Service to Laccadive, Minicoy and
Amindive Islands does not arise.

(b) The Administrator, Laccadive,
Minicoy and Amindive Islands, has
submitted a proposal to the Govern-
ment of India for the creation of a
post of Senior Medical Officer. The
proposal is under consideration.

Wireless System in Laccadive and
Amindive Islands

1756. Shri Nallakoya:
Minister of Transport and Communi-
cations be pleased to state:
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(a) whether Government are aware
of the fact that Wireless system has
not yet been established in most of
the Laccadive and Amindive Group
oi Islands;

(b) if so, what is the
establishing the system in all
islands;

(¢) whether Government are aware
of the inconvenience caused to the
Islanders on this account; and

(d) what action they propose to
take to expedite the introduction of
this system in all the Islands?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) Out of the 10
inhabited islands in the Laccadive and
Amindive Group of Islands, wireless
stations have been established on 5
Islands. Installation on one more
Island is in progress and three more
stations are scheduled to be opened by
the end of 1962.

(b) Communication facilities for
these Islands are being provided
under the guarantee terms accepted
by the Home Ministry.

(c) Yes.

(d) Nine out of the ten Islands will
have wireless communication with
the mainland by the end of the year.

Minor Ports in Andhra Pradesh

' 1758, Shri D. B. Raju: Will the
Minister of Transport ang Communi-
cations be pleased to state:

delay in
such

(a) whether any measures have
been taken recently by Government
to improve the ports at Kakinada,
Visakhapatnam and other minor ports
at the east coast line of Andhra Pra-
desh; and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Transport and Communications

undermentioned schemes for improv- |
ing the ports in Andhra Pradesh have

(Shri Raj Bahadur): (a) and (b). The _
m' i
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been included in the Third Five Year Plan:

Port Name of work Provision made
in Third
Plan.
Rs.
1. Kakinads . (i) Development of loading hlrd area for handling
grains and fertilisers . . . . 3,00,000
(ii) Extension of groynes . 8,00,000
(iii) Acquisition of new 12" cutter suction dredger 10,00,000
(vi) Navigational aids
(a) Nos. flashing buoys — Rs. 50,000 1,75,000

(b) Radar reflector at Godavari Point Rs. 25,coo
(v) Construction of 3 R.C.C. “T" headed jetties for ircn
ore . . . 5 . . . ) :

1,25,000
(vi) Acquisition of ﬂmtms dock area for use as fish-
cum-ore dock . . 1,00,000
Masulipatnam.
Stabilizing the channel at Masulipatnam including
earthen bunds and strengthening of sand spit. ) 15,00,000
Krishnapatnam.
(i) Construction of new bridge across Buct.m;h,lm
Canal to connect with port site Rs. 1,00,000 . 5,00,000
(ii) Construction of stone groyneslnd bank pmtccnnn
works Rs. 2,00,000
(iii) Provision of a dumb 3 4 r.-mbr: yd grub dredger
Rs. 2,00,000 . .
Visakhapatnam.
(i) Construction of four additional berths . 2,80,00,000
(ii) Installation of on ore Loading Plant at the two orc
berths . 5 . . . . . . 3,00,00,000

The Minister of State in the Minis-
try of Transport and Communications

(Shri Raj Rahadur): (a) to (¢). A
road already exists connecting the

Chandigarh-Nangal Dam Highway

1759. Shri Daljit Singh: Will the
Minister of Transport and Commauni-

cations be pleased to state:

(a) whether it is a fact that Chandi-
garh Nangal Dam Highway is being
extended upto Mukerian to connect
Pathankot;

(b) if so, when the construction
will be completed; and

(¢) if the answer to part (a) be in
the negative, the reasons therefor?

Chandigarh-Nangal road with the
Mukerian-Pathankot National Highway
vie Hoshiarpur. The aforesaid road
is a State highway and its develop-
ment, if necessary, is, therefore, the
responsibility of the State Govern-
nient. The Government of India have
no proposal in this regard.
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Production of FPotatoes

1760. Shri Vishram Prasad: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the production of Potatoes in
the country during the years 1960-61
and 1961-62;

(b) the quantity destoryed there-
from due to bad weather and un-
scientific preservation during the off
season period; and

(c) the steps Government propose
to take to preserve potatoes during
the off season period?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) 27,00,000 metric
tons during 1960-61. Figures for
1961-62 are not yet available,

(b) According to a rough estimate,
16 per cent of the total produgtion of
1960-61.

(e) (i) Varieties with good keeping
quality are being evolved.

(ii) A scheme for conducting
investigations on the storage problem
of potatoes has been sanctioned in the
Third Plan. The object of the scheme
is to conduct research on the cold
storage of potatoes so that technical
information is made available on thir
aspect of potato preservation.
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Kangra Valley Railway

1763. Shri Hem Raj: Will the Minis-
ter of Railways be pleased to state:

(a) whether any representation has
been eceived by Government from
the public for the new alignment of
the Kangra Valley Railway (North-
ern Railway) through the populous
area between Jawanwala Shahra to
Guler;

(b) whether its survey has been
completed;

(¢) how many new bridges will be
constructed on this portion; and

(d) whether these bridges will be
converted into rail-cum-road bridges
for the convenience of the public?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) Yes, in connection with the land
area to be sub-merged on construc-
tion of the Pong Dam.

(b) No.

(c) and (d). This will be known
only after the survey work is com-
pleted.

T. B. Sanatorium in Eastern U.P.

1764. Shri J. B. Singh: Will the
Minister of Health be pleased to state:

(a) whether there is any scheme
under Third Five Year Plan to open
Santorium for T. B. patients in Eastern
Uttar Pradesh; and

(b) if so, at which place?

The Deputy Minister in the Ministry
of Health (Dr. D. §. Raju): (a) and
(b). There is no Scheme at present to
open any new Sanatoria, but two new
100 bedded hospitals for T.B. patients
are coming up during the Third Plan
at Gorakhpur and at Varanasi, apart
from a 60 bedded new hospital for
isolation of advanced T.B. patients,
also at Gorakhpur.

Railway Bridges at Mau Junction

1765. Shri J. B. Singh: Will the
Minister of Railways be pleased to
state:

(a) whether there is a proposal to
construct during the Third Five Year
Plan period over-bridges on the cros-
sings of both sides of the Railway
platform of Mau junction in Azamgarh
district; and

(b) if so, when?

The Deputy Minister in the Ministry
of Rallways (Shri Shahnawaz Khan):
(a) No, Sir.

(b) Does not arise.

Loading from Jaipur Division to
Kangra Valley Railway
1766. Shri K. R. Gupta: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that
Railway Loading from Jaipur Divi-
sion of Western Railway for stations
on the Kangra-Valley Railway (Nar-
row Gauge) stand totally closed since
the year ending 31st December, 1960
except for the commodities of Salt
and cement;

(b) if so, the reason therefor and
the experted time-limit for reopening
of the same;

(c) whether it is a fact that the
Dolling stock on the Kangra Vallay
line is 'mostly exhausted and no new
rolling-stock is given to it; and

(d) if so, the main reason for the
same?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
fa) and (b). The Kangra Valley
Narrow Gauge Section has only a
limited capacity for about a total of
10 wagons per day. In order to en-
sure the expeditious clearnance of
essential commodities from the diff-
erent Railways, the capacity of 10
wagons is equitably distributed among
the different Railways. Quotas have
been given for movement of such es-
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sential commodities as Coal, Cement,
Salt, fertilizers, food-grains, Iron and
Steel, Machinery etc. So far as
Western Railway is concerned a quota
of 2 wagons per day has been allot-
ted for movement of Salt and Cement.

In respect of commodities for which
no specific quotas have been fixed as
and when feasible ad hoc assistance
is given for clearance of out-standing
traffic. Even-though the capacity on
the Narrow Gauge Section is limited
there is normally no difficulty in ihe
movement of traffic from Stations on
Western Railway, wupto Pathankot
from where the goods could be moved
by road to destinations on the NG near
about Pathankot.

(c¢) and (d). A certain percentage
of the Rolling Stock in use on Kangra
Valley Section is overaged but it is
fit for use.

Provision is being made in the
Rolling Stock Programmes for the re-
placement of overage stock as neces-
sary and also for the allotment of
additional stock.

Rolling Stock is withdrawn from
gervice not on consideration of age
alone but on condition basis.

West Benga] Food and Supply
Department Employees
in Railways

1767. Dr. Ranen Sen: Will the
Minister of Railways be pleased to
state:

{a) whether it is a fact that many
ex-employees of the Food and Supply.
Department of the West Bengal Gov-
ernment are employed in the Rail-
WHYE,

(b) if so, whether it is a fact that
the salary drawn by them at present
is less than the pay they were draw-
ing while working under West Bengal
Government; and

(¢) if so, the reason therefor?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) to (c). Information is being col-
lected and will be laid on the Table
of the Sabha in due course.
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Supply of Bhakra Power to Rajasthan

1772. Shri K. R. Gupta: Will thke
Minister of Irrigation and Power be
pleased to state:

(a) whether a scheme for supplying
Electricity from Bhakra Nangal Pro-
ject to Areas of Alwar District of
Rajasthan from adjonining Areas of
Punjab Districts, has been sanctioned
and put into operation;

(b) whether only a small part of
it has been put into operation and
remaining has been postponed;
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(c) if so, the reason for the same;

(d) when the work 1s going to be
resumed and the time limit within
which it shall be completed;

(e) what is the distance to be
covered by the scheme:

(f) whether the distance is golng to
be measured from the border of the
State concerned or from the situation
of the sub-Station from which the
electricity is to be supplied;

(g) what are the Areas of various
Tehsils of the Alwar District that will
be covered by the Scheme; and

(h) whether there is any possibility
of further extension of these areas?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) to (d). A scheme for
supplying electricity from the Bhakra
Nangal Project to areas of Alwar dis-
trict of Rajasthan from the adjoining
areas of Punjab has been drawn up
by the Rajasthan Government. A
part of the schemne has been sanctioned
and put into operation. The imple-
mentation of the remaining part of
the scheme will depend upon the
availability of funds.

(e) 35 wiles.

(f) From the situation of the sub-
station from which power is to be
supplied.

(g) Tijara and Kot Qasim.

(h) Yes, depending upon the future
development programme and the
availability of funds.

Onions Produced in Maharashtra and
Gujarat

1773, Shri Jashvant{ Mehta: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that large
quantities of opinions produced in
Maharashtra and Gujarat have re-
mained unsold due to the fall in price;

(b) if so, what is the quantity that
has remained unsold;
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(c) what steps have been taken by
Government to preserve the Onions;
and

(d) whether Government propose io
give any price support and make
railway wagons available for the des-
patch of onions to countries like
Ceylon?

The Minister of State in the Minls-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). The in-
formation has been called for from
the Governments of Maharashtra and
Gujarat. The Government of India
has no present information in the
matter,

(e) Does not arise.

(d) The gquestion of giving price
support does not arise. The supply
of wagons is governed by the prior-
rity of registration and in keeping
with the quotas fixed for the particu-
lar type of goods from time to time.
Omions being a perishable commeodity,
qualifies for movement in  priority
class ‘D’ of the Preferential Traffic
Schedule and normally the demands
of the trade for moving this traffic are
met without much difficulty having
regard to the Railway's commitments
for movement of higher priority
traffic.

Physiotherapy Units

1774. Shri Ravindra Varma: Wil
the Minister of Health be pleased tio
state:

(a) the number of phyiotherapy
units functioning at present in Gov-
ernment hospitals in India, State-wise;

(b) the number of patients treated
at these centres during the first four
months of 1962;

(¢) the number of qualified physio-
therapists employed at these centres
State-wise; and

(d) whether Government intend to
set up an All-India School of Physio-
therapy to train the Physiotherapists
required in our country?
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The Deputy Minister in the Ministry
of Health (Dr. D, S. Raju): (a) to
(c). The information is being collect-
ed and wil] be laid on the Table of
the House in due course.

(d) The Government have already
established the All-India Institute of
Physical Medicine and Rehabilitation,
Bombay, which, inter alia, imparts
training in physiotherapy.

Fisheries Research Projects in Kerala

1775, Shri Ravindra Varma: Wil
the Minister of Food and Agriculture
be pleased to state:

(a) whether the Government of
Kerala recently submitted any scheme
to the Indian Council of Agricultural
Research for the establishment of
Fisheries Research Projects in Kerala;

(b) if so, what these proposals are
and how much they are expected to
cost;

(c) whether these schemes have
been considered by the Fisheries Com-
mittee of the Indian Council of Agri-
cultural Research which met in Delhi
in the first week of May; and

{d) if so, the decisions that the
Fisheries Committee of the Indian
Council of Agricultura] Research took
in this regard?

The Deputy Minister in the Ministry
of Food (Shri A. M. Thomas): {a’
Yes. three schemes

(b} The proposals relate toi—

(i) Intensified estaurine fish farm-
ing with mullets and breeding of
mullets in Narakkal;

(ii) Rehabilitation of depleted claim
beds of Vembanad Kayal; and

(iii) Economics of palaemon farming
with cyprinus varpio in paddy fields.

They are expedted to cost about
Rs. 2,75,000 as per present proposals.

(c) Yes

(d) The Committee has recommend-
ed the schemes for acceptance subjec
to certain technical modifications.
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Ganga Bramhaputra Commission

1776. Shri P, C. Borooah: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that the
Ganga-Brahmaputra Commission has
recommended the construction of per-
meable timber spurs for the protection
of the Dibrugarh town from the Brah-
maputra’s rapid erosions;

(b} if so, the cost of the scheme; and

(e) what action has so far been
taken to implement the recommenda-
tions?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) to (c). The Ganga-
Brahmaputra River Commission had
recommended that, pending necessary
model experiments, the existing spurs
at Dibrugarh should be repaired, the
spacing between permeable spurs be
reduced by introducing new spurs in
between, ang that the existing revent-
ment should be strengthened wherever
neceesary. No scheme for the im-
lementation of this recommendation
has been received from the State Gov-
ermment so far.

Delhi Water Supply

1777. Shri D. C. Sharma: Will the
Minister of Health be pleased to state:

(a) whether two new projects to
augment water supply in low-pres-
sure areas in Delhi have been chalked
out by the Delhi Municipal Corpora-
tion;

(b) whether any central assistance
has been sought in the matter; and

(c¢) if so, the reaction of the Gov-
ernment thereto?

The Deputy Minister in the Ministry
of Health (Dr. D, §. Raju): (a) No,
Sir.

(b) and (c). Do not arise.
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New Railway Lines in Madras State

1778, Shri Elayaperumal: Will the
Minister of Railways be pleased to
state:

(a) how many miles of new Railway
lines have been constructed in Madras
State under the First and Second Five
Year Plan periods so far; and

(b) how many new railway lines
are proposed to be opened during the
Third Five Year Plan period?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) Information about railway mile-
age iz not compiled State-wise but
Railway-wise. However, out of the
new lines constructed on the Southern
Railway during First and Second
Five Year Plan periods, about 73 miles
fall within Madras State.

(b) Two new railway lines, falling
wholly or partly in the State of Madras
are included in the Railways' pro-
gramme for construction of new lines
during the Third Five Year Plan
period.

National Highways in Madras

1779. Shri Elayaperumal: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the projects under the National
Highways Scheme included in the
Second Five Year Plan in Madras
State;

(b) the amount allotted for the pur-
pose and the amount utilised;

(¢) how many of these projects
were executed by the end of 1961-62;
and

(d) how many of them are still in-
complete?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Ninetyone
National Highway works, including
fortyfour works carried over from the
First Five Year Plan, were included in
the Second Five Year Plan for Madras.
Details of these works are given in
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the statements laid on the Table. [Ser
Appendix II, annexure No, 100].

(b) A sum of Rs. 197.93 lakhs was
allotted out of which a sum af
Rs. 182.91 lakhs was utilised.

(c) Fiftyseven.

(d) Thirtythree works are still in
progress. One work was not sanction-

ed as detailed esthmate was not re-
ceived from the State Government.

12,01 hrs.

CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC IM-
PORTANCE

ALLEGED ENTRY OF SOME CHINESE INTO
INDIAN TERRITOTY AND TAKING PHOTO-
GRAPHS OF JOGBANI TOWN

Shri P. K. Deo (Kalahandi): Sir,
ander rule 197, I call the attention of
the Prime Minister to the following
matter of urgent public importance
and I request that he may make a
slatement thereon:

“The reported entry of some
Chinese into Indian territory and

their taking photographs of
Jogbani town.”

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): Sir, the facts are
as follows: Six Chinese nationals
had come to Biratnagar in Nepal to
look for a site to set up a tannery.
Two political workers said that while
going in a rickshaw from Jogbani to
Biratnagar, they had seen some
Chinese taking photographs in the
Indian territory. According to the
rickshaw puller, who was questioned,
the Chinese were on the Nepal side
of Jogbani and were not taking any
photographs. Jogbani town is itself
divided in two parts between Nepal
and India.

Shri P. K Deo: Mr. Speaker, the
appearance of the Chinese on the
Indian soil especially at the foot of
the Himalayas is a matter of great
concern to all of us. May I know if



5867 Calling

this is due to the deterioration in our
Indo-Nepalese relations which might
have forced the Nepalese Government
to tolerate this anti-Indian activity?

Mr. Speaker: Order, order. That
would not be conducive to our inte-
rest,

Shri Hem Barua (Gauhati): In
view of the fact that this is not the
first instance and on a previous oc-
casion it was reported that some
Nepalese police men also got into our
‘erritory, are we to understand that
this Nepalese honey-mooning with
China of late has helped the Chinese
to come Into our territory and take
photographs, because the statement
made by Mr. ......

Mr. Speaker: ‘“Because” is all right.
But now he should put the question
straight,

Shri Hem Barua: May I draw the
attention of the hon. Minister to a state-
ment made by Dr. Upadhyay who
was a member of the Nepalese Parlia-
ment to the effect that this Chinese
party of half a dozen people got into
our territory, took photograph of the
railway station and took photograph
of Jogbani also. If that is so, may 1
know whether the Government in-
stead of relying on the report of
rickshaw puller would try to find out
the truth from the ex member of the
Nepalese Parliament?

Shrimati Lakshmi Menon: I really
do not understand the question. One
thing I may say, these Chinese per-
sons mentioned were not on Indian
territory and they were on the
Nepalese territory. Therefore, the in-
cursion that the hon. Member was
referring to has not taken place

Mr. Speaker: This news has ap-
peared in the papers ang that has
caused some concern in the minds of
hon. Members, According to the hon.
Minister reliance has been placed on
the statement of that rickshaw pul-
ler. Hon. Members only desire to
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know if some further enquiry can be
made mnd facts ascertained, whether
really this is the truth or not. That
is all they are trying to find out.
Otherwise they have no information.
Probably he information that the
hon, Minister has may be the exact
information, but their only desire is
that some more enquiry should be
made.

Shri Hem Barua: The statement
was made by a reliable man,

Shri Hari Vishnu Kamath (Hosh-
angabad): Has Gvernment received
accurate reports from our Embassy in
Kathmandu or other sources as to
how many Chinese there were in
Nepal before the Sino-Nepal agree-
ment for construction of Kathmandu-
Lhasa road was signed and how many
have arrived since then for roal
building purposes—ostensibly ior road
building, but really for more serious
purposes?

Mr Speaker: That iz no: relevant
here.

Shri Hari Vishnu Kamath: The
point is, I may submit, there are
many more Chinese now and that is
why there is greater danger of their
incursion into our territory.

Mr. Speaker: That might be the
case, but that is quite distinct from
this, We are only concerned with the
appearance of half a dozen Chinese
and their ‘aking photographs there.

Shri Hari Vishnu Kamath: Is the
Indo-Nepal border well guarded

against such incursions?

Shrimati Lakshmi Menon: There
was no incursion.

Mr. Speaker: The question ‘was
whether that area is well-guarded?

Shrimatj Lakshmi Menon: Yes, it is
well-guarded.  (Interruptions).
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Shri Hem Barua: It is a very im-
portant issue.

Mr. Speaker: When the answer is
being given how can I allow all
members to get up and put questions?
Let the answer be finished first,

Shri Hem Barua: She has finished
it.

Mr, Speaker: No, she hag not.

Shrimati Lakshmi Menon: With
regard to the information supplied,
we have made enquiries. The en-
quiries reveal that the political
workers gave one wersion and the
rickshaw puller gave amother version.
Nothing more can be done because
the people involved gave different
versions. Regarding the inference, on
enquiries jt was found that they were
on the Nepalese side of the border,
because they have gone to Biratnagar
about the establishment of a tannery.
Therefore, the inference of the hon.
Member is not correct.

Shri Hari Vishnon Eamath: On a
point of order. Sir, as the supreme
custodian of the rights and privileges
of the members of the House, you
have just now observed that the
question was whether the India-
Nepal border was adequately guard-
ed. As you yourself pointed to the
Treasury Benches, this is the only
question. There is no other question
at all apart from that I put the
question irrespective of whether there
was any incursion or not

Mr. Speaker: I still do not know
what the point of order is. What
should 1 answer or how should I ans-
wer it? If he only says that the
answer has not been given, that is
a different thing; I can ask the Minis-
ter to read or give the answer. But
where is the point of onder?

Shri Hari Vishnu Kamath: The
point of order arises jn this that you,
Sir, as the supreme custodian of the
rights and privileges of the members,
upheld the question as relevant, but
the Minister gave no answer,
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Mr. Speaker: The hon. Member
wants an answer?

Shri Harl Vishnu Kamath: Yes, Sir.
The House wants it and you, Sir, also
want the answer.

Mr, Speaker: He might resume his
seat. The question was “Is the border
well-guarded?™

Shrimati Lakshmi Menon: 1 have
already said “Yes, Sir".

Mr. Speaker: The answer i< “Yes
Sir”.

Shri Harl Vishnu Kamath: It has
taken so long for her to say these
twp words “Yes, Sir”

Shri Hem Barua: The hon. Minister
has stated in reply “Yes, Sir”. But
may I invite her attention to her own
admission on g previous occasion that
this border was penetrated into by
some Nepalese police in an unautho-
rised way? If it is well-guarded, how
could it be possible?

Mr. Speaker: Does the hon. Mem-
ber want her to say “No” to that
question? Now we will take up the
next subject.

REPORTED DENIAL OF FACILITIES BY
CHINESE GOVERNMENT TO THE INDIAN
EMBASSY TO CELEBRATE REPUBLIC DAy

Shri Hem Barma: Sir, under rule
197 1 beg to call the attention of the
Prime Minister to the following mmt-
ter of urgent public importance and
I request that he may make 5 state-
ment thereon:

“The reported denia) of facilties
by the Chinese Government to the
Indian Embassy in Peking for
celebrating the Republic Day this
year.”

Shrimati Lakshmi Menon: It had
been the practice for our Embassy in
Peking to hold the Republic Day
Receptions in the Golden Hail of the
Peking Hotel due to the compara-
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tively better facilities tha: were verse reaction created in the diplo-

available there. This practice had
continued unbroken ever since the
establishment of the Embassy. How-
ever, when arrangements were to be
made to celebrate the Republic Day
on January 26, 1962, the hotei autho-
rities were visibly unco-operative in
their attitude, The appointment with
the hote] authorities askeq for by the
Embassy on the 6th January was
finally given only on the 9th January
1962, During the interview the
official incharge while acknowledging
receipt of the Embassy's letter of the
4th January 1962, wherein a request
had been made for holding the Re-
public Day Reception in the hotel as
in the past merely stated that it was
not possible to say whether the hall
would be available or not and that
the earliest that a reply could bc
given would pe by the 20th January
1962, i.e., 6 days beore the Reception
was to be held. The Embassy was
also informed ° at the altemative hall
too was being used as a dining room
and, therefore, was out of the ques-
tion. In addition, the Embassy was
informed that the charge per guest
for snacks supplied by *he hotel
would be 2.50 yen per head instead of
1.25 yen per head as in the past.

Due to the above aititude of the
hotel authorities, it was decided to
hold the Republic Day Reception this
year in the Embassy premises, in
spite of the attendant difficulties.

After ‘his had been decided and all
arrangements made, a telephone call
was receiveg from the Peking Hotel
authorities on the 17th January 1962
offering the use of the Golden Hall
for the Republic Day celebrations, The
Embassy, in reply, informed the hotel
that due to the latter's “vague and
uncertain reply” to the Embassy’'s
earlier enquiry, arrangements had
been made for holding the Reception
in the Embassy premises and that the
hotel’s services were not required.

The changein the Chinese attitude
was apparently the result of the ad-

matic corps and generally in the
foreign community resident in
Peking, Apart from the
above, the Embassy had also
difficulty in procuring microphones,
etc,, for the Republic Day Reception,
This difficulty was solved at the last
moment after repeated requests had
been made to the Diplomatic Per-
sonnel Service Association of the
Foreign Office, Similar diffi-
culties are understood to have
been  experienced by our Embassy
at the time of the Republic Day and
the Tagore Centemary celebraiions in
1961. However, in these instances the
obstacles had been cleared on the per-
son intervention of the Ambassador
who had appealed to the Dircctor of
the Asian Departmen+ of the Foreign
Office.

The Indian Missions in China and
Tibet continue to be subjected to serve
restrictions. Members of the Indian
Embassy in Peking are regquired to
obtain prior permission of the Chinese
authorities to wvisit any place over 20
kilometres from the centre of Peking.
The permission is mot given for wisits
to important agricultural centres, com-
munes, industria] establishments and
other towns. There are difficulties
also in the recruitment of local staff.
The restrictions in Tibet are even
more severe and the freedom of
movement of our representatives and
staff is severely curtailed.

Shri Hem Barua: In view of the
fact that the hon. Minister’s state-
ment anlightens us more than we
used to know about Chinese beha-
viour so far as our Embassy there is
concerned—there are lots of restric-
tions imposed by them, not to speak
of withdrawal of facilities or of put-
ting difficulties in the celebration of
our Republic Day and other festi-
vals—may I know whether Gowvern-
ment here would like to reciprocate
at least a part of these difficulties by
putting restrictions on the functioning
nf the Chinese Embassy here and that
too because this Embassy has syste-
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[Shri Hem Barua)

matically indulged ip vioiert anti-
Indian propaganda al]l through? Why
should this not be reciprocated?

Shrimati Lakshmi Menon: This
question was answered again and
again on the floor of the liouse by
the hon. Prime Minister About re-
ciprocity in these things I have also
mentioned yestenday that it .s not a
part of our policy. All the sume, we
have imposed certain restric.icns on
foreigners including persons of dip-
lomatic status at Kalimporg with
effect from the 16th Augus! 1961,

Shri 8. N, Chaturvedi (Firozabad):
if the Government is not prepared by
way of reciprocily in this matter or
for imposing restrictions for retalia-
tion, may I know what further in-
dignities would the Government see
our representatives in China sub-
jected to before it decided to close
our Missions there?

Shri Surendranath Dwivedy (Ken-
drapara): Why not withdraw our dip-
lomatic personnel because of these
humiliating restrictions?

Mr. Speaker: If otherwise a ques-
tion is not allowed, can it e allowed
it it is asked while sitting?

Shri Tyagi (Dehra Dun): On a
poiat of order, Sir. You have been
pleased to order that when  such
calling attention notices are given
and answered, only such hon. Mem-
bers who are a party to thoss notices
could participate in asking gquestions.

Mr. Speaker: Have I allowegd any-
pody else to ask questions?

Shri Tyagi: No, Sir. What 1 am
submitting is that this ruling tells
hard on other hon. Member: Some-
tiimes a situation might acisc where
silence of an hon. Member js an
omission on his part, Therefore, I sug-
gest that you might reconsider it. In
important cases when there are some
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answers which are provocative of
some suggestion, hon. Mem"ers; must
have the liberty to ask questions;
otherwise, it does not tell well on the
rest of the hon. Members that ihey
feel something and cannot express
themselves,

Mr. Speaker: | would not have any
objection to this, but hon. Mecmbers
must realise the difficulties and the
position that we shall lang 1n, Every
calling attention notice will then de-
velop into a regular discussion and
will continue indefinitely because ac-
cording to some hon. Membcrs one
subject might be more important and
according to others another subjeci
might be more important. Therefore,
let us stick to this tradition that we
have esiablished, Hon. Members
who are active and are interested in
a particular matter might just give
the same kind of notice. Their names
are included and are clubbed toge-
ther. I try to call all those whose
names are there, I think, for the
present this should be continued un-
less there are some circumstances
where I believe that some departure
might be made.

Shri Hari Vishnu Kamath: May 1
make an earnest reguest in this
ma.ter? We submit to your ruling
and we appreciate its soundness. But
may I submit in all humility and
earnesiness that in a case like this,
the Chinese Embassy Affairs, the
Govennment taking all the rebuffs
and kicks without any reciprocal
action—it is a serious matter—you
vourself, in your discretion, could
have allowed five to ten minutes.
There is one Member who has given
the Calling Attention Notice, ‘There
are at least half a dozen Members
who are interested. Shri Tvag: is in-
teres.ed. Some more may be interest-
ed. Some time may be fixed,
5, 6 or 7 minutes, on such a Calling
Attention Notice, not on all notices.

Mr. Speaker If I relax in the case
of one Member Shri Tyagi, Shri Hari
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Vishnu Kamath woulq catch me up
next time,

Shri Hari Vishno Kamath: Only
on a subject like this Chinese affairs,
which is very important, and which
is getting worse day by day

Mr. Speaker: It is really important.
But, we should not open it into a re-
gular discussion. We could have a re-
gular discussion on it if the hon Mem-
ber seems remedy under other rules.
I shall certainly allow. That can be
seen when he gives notice. That is a
different matter altogether,

Shri Hem Barua: May I put a ques-
tion, Sir?

Mr. Speaker: No.

Shri §. N, Chaturvedi: My question
has not been answered.

Mr. Speaker: He can put it again
if that has not bean answered. If he
has written it out, it beccrues too
long.

Shri S§. N. Chaturvedi: May I know,
if the Government was not prepared
for reciprocal action against China,
what prevents it from closing our
Missions there instead of allowing
our personnel and our representa-
tives to be subjected to all sorts of
indignities?

Shrimati Lakshmi Menon: It is a
suggestion for action,

Shri Surendramath Dwivedy: This
is not Question-hour. It should be
replied.

Mr. Speaker: The Minister can say
that it was not the intention of the
Government. That finishes the mat-
ter, if that is the policy.

Shrimati Lakshmi Menon: That s
50.

Mr. Speaker: Papers to be laid on
we Table,

Demands for 5876
Grants

Shri Surendranath Dwivedy: What
is the reply?

Mr. Speaker: She says that what
I have replied is the correct answer.

12.17 hrs,
PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER THE MoToR VEHI-
CLEs ACT

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): 1 beg to
lay on the Table a copy each of the
following Notifications making cer-
tain further amendments to the Delhi
Motor Vehicles Rules, 1940, under
sub-section (3) of section 133 of the
Motor Vehicles Act, 1939:

(i) Notification No. F. 12!57]60-
Transport published in Delhi
Gazette dateq the 1st June,
1961,

(ii) Notification No. 12]186|58-
Transport published in Delh:
Gazette dated the 18th Janu-
ary, 1962,

[Placed in Library see No. LT-133/
62].

12.18 hrs.

GENERAL BUDGFRT—DEMANDS
FOR GRANTS—contd.

MinistTRy oF ‘TrANsPORT AND CoM-
MUNICATIONS—contd.

Mr. Speaker: We shall take up
further discussion and voting on the
Demands for Grants under the con-
trol of the Ministry of Transport and
Communications. Out of eight hours,
three hours and five minutes have al-
ready been taken and four hours and
fifty-five minutes remain, Shri Biren-
dra Bahadur Singh might continue
his spech.

Shri Birendra Bahador Singh
(Rajnandgaon): Sir, I was saying
yesterday was, that the grants which
are covered by this Ministry are most
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inadequate and secondly, the require-
ments of the States are never taken
into consideration: for instance, the
backwardness of the areas, the mileage
of the roads there etc. Works are
taken up in a haphazard manner. Not
only that, Even when a grant is made
it is not looked after properly. There
is no inspection of the work. No one
bothers to see how the grant is utilised.
Sometimes it happens that the grants
which are provided by the Govern-
ment to the respective States lapse
becauce the work is net done., This i:
one of the main reasons why Madhya
Pradesh is suffering: in particular
Chattisgarh Division an during district,
where I can say with all the emphasis
at my command that barring one or
two roads, there is no good road worth
the name.

Mr. Speaker: This rule is generally
violateg by hon. Members that thev
come n between the Member speaking
and the Chair. 1 have already said
that the eyes, ears and the mind of the
speaker is always focussed on the
Member who is speaking and snaps
the chain that is created.

Shri Birendra Bahadur Singh: What
I was saying was that in Madhya
Padesh not only is the grant not ade-
quate but there is not a single road
worth the name. I may be accused
of being too regional. I will take up
Tripura, a border area. | wonder what
the Defence Minister has to say on the
border roads in Tripura State. On
going through the report submitted
by the Ministry, on page 87, it is said,

“Satisfaclory progress hag al-
ready been achieved during the
Second Plan with the completion
of the Assam Agartala roaq and
links between Agartala and all
the sub-divisional towns”

I can say that I know Tripura very
well because I have got my relations
there; and not only that, the area is
known to me right from the time of
the war. [ can say this that although
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al] this report has been given to us,
there is not one single permanent
bridge there, I would like to ask the
Ministry what they have dont with
regard to the Gomti bridge. There
has been talk about its construction
for the last four years, but up till now,
the tenders that have been given to
the Ministry have not been accepted.
This is just one instance.

Further, in Tripura, the monsoon
sets in very early. It is not like the
monsoon in Delhi or some other place.
Probably by the end of this month,
the monsoon would set in. I would
like to know whether all this grant
that has been provided in the 1861-
62 budget will be utilised. The works
that have been carrried out there are
left half finished, and the road from
Assam to Tripura is not yet complete,
This is none of our major roads which
links with NEFA and also with Mani-
pur. Therefore, the highest priority
must bt given to this road. If the con-
ditions that are prevailing are allowed
to continue, I wonder how soon that
road could be finished. Somehow or
other I feel that the Ministry is over-
burdened with all kinds of idea; about
Union Territory roads and other roads
ete, They should hand over this road
entirely to the Army and let them
do it, instead of their trying to do this
work and leaving it half finished,
which is not at all proper and which
is not to the interest of anybody I
now turn to another point, and that
is regarding tourism. I must say that
the Department of Touriam reminds
me of a grown-up girl who has just
come out of the school, looking in her
best attire and trying to do what is
possible. ...

Shri Tyagi
what you are.

(Dehra Dun): That is

Shri Birendra Bahadur Simgh: ....
tne parents being rather hard. and the
relations being too diehard, while her
friends at the school expert much, too
much from her, the parents being the
Ministry of Transport, the other
Departments such as the cultural
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social, archaeological and other de-
partmen.s being the relations, and the
friends being the States. So, the
Depariment does not know how to
please everybody. The Ministry has
to provide money for the Tourist
Department,

No doubt, tic Tourist Department
nas brought out very nice pamphlets.
It is a member of so many organisa-
wons, That is very laudable. I do
hope that if it can follow the rules of
at least one of the organisations, so
much could be done But, instead of
that, these pamphlets are being
brought out, and these are simply old
pamphlets which everyone who has
read the ordinary history of India
knows. But what does the department
do besides this? Have they brought
out any important pamphlets about
the really scenic beauties like the
Gangotri, Yamunotri and other ploces?
Only some old pamphlets are there;
the work has to be carried on, and
the Department of Tourism must show
us something,

I chall refer to the revort of the
Ministry  again to show how the
Department of Tourism has to please
some of the States. Let us take, for
example, Rajasthan. I know Rajas-
than very well, and I know the whole
place very well. because I was edu-
cated there in the Mayo College, and
I have also got my relations there. It
is really a marvellous State. But all
the money that is being provided
under the head ‘Rajasthan’ has been
earmarked only for Udaipur. In other
words, it appear as if there are no
other places of tourist interest there;
as if there is no Jaisalmer, no Jodhpur
leave aside Jaipur Bundi etc.

Shri Surendranath Dwivedy
(Kendrapora): No Bharatpur is there?

Shri Birendra Bahadur Singh: As
for Bharatpur what is there except the
fort? But, even that I shall include
Bharatpur also, because Bharatpur is
a very good place for shikar.
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Let us see what are the places for
which this money has been earmarked
Gangotri, Yamunotri and other
States, this money is earmaked in
several places; for instance, for Orissa,
it is earmarked for Bhubaneshwar
Konarak, puri ete, We find a similar
thing in regard to Punjab and Uttar
Pradesh a: well, But when it comes to
Rajasthan, we find that the money is
earmarked only for Udaipur, Sahelion
ki Bari which is also there in Udaipur
only, and again for Udaipur., If the
grant is to be distributed, let it be pro-
perly distributeq elsewhere also. For
instance, Jaisalmer is a very beauti-
ful place of tourist interet; so is
Jaipur but there is no money for these
places.

I do not know whether it comes
under the Cultural Department or the
Archaeological Department, but there
it is. The tourists go to Jaipur and
all these places. As you know, the
city of Jaipur is called the Princes
City. It was built during the day; of
Maharaja Sawai Jai Singh, Now what
is happening? People who visit those
places—this is the complaint made to
me by tourists— find that the -walls
are being pulled down. The beouty of
the Jaipur pink city wall is being
spoiled; it ig being gardually hacked.
Not only that. The same process has
started in Bundi and my little place in
Madhya Pradesh, Khajuraho, where
the artistic beauty of the temple and
walls is being interfered with, beacuse
some cultural officer or somebody has
saig that the picture of the devi or
idol there was not proper. They are
also being removed. These are com-
plaints made by the tourists them-
selves,

Government should see to it that
these places are poperly maintained.
This hacking business should stop.
The beauty of these places of tourist
interest should be properly maintain-
ed. In fact the Government should see
that the money is spent to keep these
places safe without being broken or
hacked into pricess I hope the
l:lnimy will pay special attention. to
this,
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[Shri Birendra Bahadur Singh]

-
Then I come to the point of comforts
for tourists. In every hotel you go,
you will find the linen is bad and the
crockery poor. To crown all this, the
westerners are made to use commode
of a type to which they are not ac-
customed. In these hotels or rest houses
there are on western-type commodes.
Tourist face difficulties regarding
this. When they come, they are told
to contact the PWD or make some
other arrangements. In these places
where tourists from western countries
come, we have to make such arrange-
ments a; will provide them with com-
fort and convenience if you want to
have them.

Then the question comes of linen
in private hotels ang rest houses.
There is a good hotel near the Kri-
shnarajasagor Dam in Mysore.
Please go and see the condition of
linen there. It js a very nice place,
beau.ifully arranged. The food and
other things are good. But the linen
used is not of the proper type. These
are little things which do not cost
much. When you provide the money,
this must be attended to. These
things count with the tourists. Also
hotels should be in places where they
are really necessary. As I said, they
should have all the modern amenities.

Then I come to shikar. Our great
Shikari the Maharajakumar of Vizia-
nagram, is not here. Nevertheless,
there are some shikaris present here
who have got ecxperience in the fron-
tier and other places. I want to ask
what arangements they make about
shikars You get the tourists no
doubt. You ask the tourists to go for
shikar without any attendant. They
do not know about these things.
Most of the animals they shoot are
just wounded. I know four cases in
Madhya Pradesh and UP where
tigers shot have been just wounded
and have become man-eaters. No
decent shikari wil] gllow this sort of
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thing. It i; better that trained shikaris
go with them. Now a days trained
shikaris are not available, the reason
being chat there is an import cut on
all cartridges, Our army department
in Jabalpore does not makes rifles to
shoot these animals. Import of cart-
ridges from foreign sources has com-
pletely stopped. Therefore, no one
goes there unless one goes with a
heavy rifles and kills a tiger. No one
would like to do this. This is the con-
dition. Most of the tourists go there
to take photographs for films or they
allow somebody else to shoot, They
get the horns, the meat is sold some-
where else,

Therefore, I suggest to the tourist de-
portment that there must be a central
games warden stained in Delhi. All
these tourists who come from foreign
countries for shikar pay the money
in advance. Sometimes g tiger shoot
costs; Rs. 20,000-25,000. I wonder how
it costs this much. They pay some
part of it in foreign curency and some
in Indian currency. It is better that
all the money is deposited with the
tourist department and then utilised.
The central games warden must be
there in the centre trying to arrange
these things, where to go, what to do
and what to shoot, who should go as
attendant and so on—similar to
safaris in East Africa and other places.
This system must be there,

There are two other points. Onme is
about the Posts & Telegraphs. About
telephones many have already spoken.
I am only referring to the question of
the trunk call. If you book a trunk
call they give a priority number 1, 2
or 3, whatever it may be. Yon have
got to wait for the trunk call for 2
hours.

An Hon. Member: Then you are
lucky.

Shri Bireadra Bahadur Singh: When
you ask them again, the reply you
generally get is that the line is out of
order. This must improve.
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I have not been able to follow what
is happening about the telegraph
department. Last time ] sent g tele-
gram from here at 7 in the morning.
it was despatched at 7 o'clock. But
the telegram reaches Sagar 24 hours
after my arrival there. I was told later
on that on Sundays, in Sagar, the tele-
graph, the post and the telephone
staff all go to picnics. These things
must be looked into by the Ministry.
I hope the Minister would see to that.

Lastly, about my request. I do not
know why Nagpur, of all the places,
is being ignorned from day service.
Previously, there was a remark that
government was running it at g loss,
I have not been able to follow it. If
Government are running it at a loss,
how did the previous airlines, the
Deccan Aairways and the Ministry
Airways run it well? Therefore, Nag-
pur should be included in the day
service between Calcutta and Bomboy
and between Delhi and Madras.

Not only that. Another point i; this
Most of the officers, whenever they
have to travel, always go by air. If
they have to go to Raipur from Cal-
cutta they come to Delhi and from
Delhi they go to Raipur. By this you
are wasting so much of T.A. If they
have to attend meetings it would be
better if they have a special route
from Delhi via Bhopol etc, going
through all these steel factory areas to
Calcutta which would help them also.

Our new Minister has come in charge
of this after wvaried experience of
Railways and Transport and Com-
munications before. I look up to him
to deliver the goods; not only what
has been done but also what has not
been done.

Shri Jaipal Singh (Ranchi West):
Mr. Sneaker, Sir, when the first Con-
sultative Committee of the Ministry
met for this new Parliament, I sought
to elicit information on the question
of replacement and addition of air-
craft for our domestic services. The
information was supplied but, unfor-
tunately, in that particular session,
aviation could not be taken wup.
Aviation, evidently, would be taken
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Lp some time next month. But since
some of the problems that have been
mentioned there are fairly urgent I
thought I would bring the attention
of the Ministers to the broad aspect
of replacement and of addition of
aircraft,

In the note supplied to us we have
been told that the Indian Airlines
Corporation lovked about for a suit-
able aircraft for the Trunk routes.
Some of the officials have already
announced they found Caravelle 6R
to be the suitable one. [ find that one
of the reasons why they think it is
suitable is because it is “best fitted”
for the present requirements of the
Corporation.

Then, later on, we are told that
there i1s some difficulty about foreign
exchange. The target is for 7 Cara-
velles. In view, however, of the diffi-
cult foreign exchange position, the
Corporotion are buying 4 aircrafts
immediately—mind you, immediate-
ly—at a cost of Rs, 9 crores, with an
option for 3 more to be purchased, if
funds are found, during the Third
Plan period itself, or in the early part
of the Fourik Plan period. I do not
quite unde;stand what is the meaning
o the word ‘immediately’ when they
talk of somewhere in the Third Plan
n:riod or, perhaps, in the early part
of the {ourth Plan. I am somewhat
contused. Today, I do not wish to
bring in top many details in what I
have to sav. But, I do hope that the
search for the replacement of aircraft
has not come to the final conclusion,
not merely because there is difficulty
about foreign exchange. I would
have thought that the Ministry would
have done well to have given the
Consultative Committee at least full
information as to where the search
had been. We have been just told
that Caravelle 6R, perhaps, is the best
aircraft under the circumstances. We
should have been given a comparative
statement about other aireraft also <o
that we would know that the TAC
were making a sensible decision.
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[Shri Jaipal Singh]

1 am sorry the senior Minister 1s
not nese. Whepn he was Minister for
Transport and Communicauons, once
upon a time, you will recoliect, I put
the same sort of gquestion to him,
There was dilly-dalying for about 2}
years beiore a decision was taken to
go in for Viscounts. I do hope the
same sort of mistake will not be
repeated. It is a very very serious
thing. Let us not have a rat race for
jets. Internal services are nationalised.
We are not compelled to by competion
Let ugs think very hard and choose the
aircraft we can afford. We must look
ahead as to what is to happen next.
Whatever aircraft we purchase, what
is the next step? I am not arguing
against Caravelles. All that I want to
know is what is wrong with our
present Viscount services? Are you
sure of foreign Exchange? As the
sportsman Member, the Maharaja of
Baroda, said, the Viscounts have
restored the reputation of the IAC.
They have become popular; they have
become safe; and they have become
also paying. Now, any number of
Viscounts are available. My friend.
the Maharaja of Baroda has already
volunteered information; he will tell
Government where they can get them.
I would humbly request that he also
club me in that endeavour. I can also
tell them where they are available.
If we cannot afford things at the pre-
sent moment, let us do with much less
money. Supposing you get two
Caravelles. If you go in for Viscount
expansion, you will find that if you
go in for two Caravelles, in just a
position to that, if you go in for
Viscounts, the Caravelles would cost
you 2} timesmore. If they say they
can afford it, I have no argument to
offer. But, even if we can afford it,
Parliament must be sure that the
money is being spent properly any
that all other avenues have already
been explored and this is the one and
the only conclusion IAC can come to.

When I got this information, 1
thought 1 would examine the large
picture, I am not a technical man,
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nor are the Ministerg technical men.
S0, I must be forgiven if there are
mistakes here and there.

At present we are using Viscounts.
They have done extremely well. I
know they cannot last for ever. All
of us know that. Look at Caravelle
6R. It is said that it has straight
turbo-jet engine. We are told in this
note that it is 80 seater. I do not
know how it becomes B0-seater,
because the interior width of the
Viscount is 118" and of the Caravelle
is also 118”. The capacity of Viscount
is 44; and the question of 5 seats
abreast is completely ruled out. I do
not see how it can become B0-seater.
According to me, it can at the most be
64. As against this, I find that there
is one aircraft BAC-111 with aft-
mounted turbo-fan engines. I do not
know whether the IAC had looked at
it. The interior width is 124" which
means that it will have 68 seats. As
against this 68, the other claim here is
80. It can really be only 64. I should
like to be corrected on this. As I
said, T am not a technical man. As
far as I can see, there is some mistake
in supplying me the information.

Then, when we buy an aircraft there
are so many lactors that have to be
considered. No one single factor by
itself ig sufficient. One factor by itself
cannot be sufficient in respect of an
aircraft. We have to think of so
many things and see what we can
afford. Is it speed that we are going
in fo:? 1Is it economical to have the
aircraft? Or, should we go in for
something that is more expensive?
When it comes Lo the question of
speed. We know what the speed of
the Viscounts is. In the case of the
Caravelle, we are told that its crusing
speed s somewhat 485 miles
per hour, depending upon the tempe-
rature, air-conditions, etc. As against
that, I find that BAC-111 has a cruis-
ing speed of 540 to 548 miles per hour.
If it is speed, obviously, there is ano-
ther aircraft. There may be other
arguments against it, and T am not
disputing it.
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I have already mentioned the ques-
tion about the number of seats. Along
with the seating capacity, there is also
a very, very valuable and important
and valid argument and that is the
freight-hold volume per passenger.
How many cubic feet can each pas-
senger have for freight? In the case
of the Viscount, the present position
is, 8 cft per passenger. In the case of
the Caravelle 6R, a bigger aircraft, it
is only 8 cft. As against these two
figures, there is the other one, the
BAC-111, where I find it is also B oft.
So, the argument is in favour of
BAC-111.

Take next the operating cost which
i« very, very important. Rolls-Royce
may be the best car in the world but
if you cannot keep it running, it is no
good for vou. I would now like to
compliment the TAC—the sluff, the
pilots, the ground engineers and
others—on the fact that at long last
thev have turned the corner and hawve
shown some profit. I am glad of it
With the addition of Viscounts, they
have created confidence, and hence a
greater number of our people are now
flving.

I was coming to the operational
costs. The economics of aviation is
very, verv important, as far as we are
concerned. The operation cost per
aircraft mile in the case of Caravelle
fR i 122 138 to 156 as against the
basic index of BAC-111 which is 100.
So. taking 100 as the basic index, you
find that in the case of Caravellr 6R,
it is 122 tn 13R and it goes up as high
as 156,

Then 1 come to the next arithmetic.
T am vorrv T have to burden the
Minister with these statistics. Take
the auestion of cost per seat mile.
Takine 100 as the index for BAC-111,
what happens? TFor Caravelle 8R. it
etarte at 110 and mounts up to 114
and 120 and reaches as high as 184,
T am onlv mentioning these facts
beeavsa we thould be assured There
whv we should be going in for thi=
or that aireraft. particularly in the
Tight of the admission that has alreadv
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been made about our difficulties in
regard to foreign exchange.

Then there is also the question of
fuel consumption. It is again part of
the operational economy. If you take
100 as the index figure for Caravelle
6R, in respect of the fuel per mile,
then, it is 22 per cent less in the case
of the BAC-111; it is only 78, In
other words, it is a more economic
aircraft with more or less the same
performance, with more or less the
same requirements,

I have already pointed out that
BAC-111, according to my calculation,
is a 6B-seater. We have been told
that the other is an 80-seater, which
should be 64 only. It is for the Min-
ister to correct me. My calculations
may be wrong. In the matter of speed,
it is clear that the BAC-111 is faster,
if eruising speed is the thing we are
going in for. The range is about the
same. But we must see the overall,
general picture. T have only picked
up a few things. There may be others.
Tt is quite likely that the IAC autho-
rities have examined a good many of
them, but my dissatisfaction arises
from the fact that even in the Con-
enltative Committer we have not had
the opportunity to be informed or to
nut auestions so that we could be
eatisfied. 1 would, therefore, like the
Ministry to examine wverv, verv care-
fully the conclusions to which, accord-
ing to thie note, the TAC authoritiex
have alreadv come. We should not
repeat the mistakes that have been
made in the past.

The question is this: whether we
can go in for more Viscounts. Accord-
ing to the notes given to me, the
Caravelles will be delivered some-
where about 1964. That means, by
that time  the Caravelles will be about
ten vears old. The question is, can
we not get hold of an aircraft which
will be more up-to-date. T am not
condemning the Caravelles. They
mav have done a splendid job. The
Caravelle is a verv flne aircraft, but
if we are tryine to be up-to-date, Is
there no other aircraft which, by the
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time it is delivered to us, will yet be
more modern? As arrangements stand
at present, it may be 1964 or 1965
when the Caravelles may come. Of
course, one year's difference is mnot
going to make that much of a contrast.
But is there nothing else? Take the
BAC-111 for example, I am only
quoting this aircraft; in the short time
at my disposal I cannot mention other
types of aircraft 1 think we should
think of these things

Further, there 1s wne problem of
designuig. BAC-111 has taken about
ten years for Viscount designing. That
1s sumething we snould know., We
alreauy have four different kinds of
aiscratt at present under the IAC. By
going to add a fifth, which means
more expenses, more overheads and
the like. 1 do not wish to take up
more time. The main thing is this.
As far as I can find out, what I feel
most is about the fact that when you
get an aircraft like the Caravelle, you
are going to have fewer of them,
which means that there will be less
flexibility in the pattern of your ser-
vice. In the note, they say that they
wil] get four. So, it is a triangular or
quadrangular service, Instead of these
four, supposing you get eight Vis-
counts, it simply means there can be
more flexibility. The frequency may
be changed, but in the case of four
new aircraft, you are just stuck up
with four. I know they wil say, “One
Caravelle can go from Delhi to Cal-
cutta and from Calcutta to Bombay
and from Bombay to Delhi”. I know
it. 1 am not that ignorant as not to
appreciate that fact. But the question
is, what is the flexibility if you get
only four, They tell us that they are
golng to get them immediately.
“Immediately” means 1964! The deli-
very period given in the note is
November, 1964. So, the word
“immediately” has no meaning in this
particular context. There may be a
mistake in the drafting of the note,
but the word is there. I want the
Ministry to examine these points very
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carefully, because I have a feeling
that one might say something like
this; if we go in for the expansion of
the Viscount fleet and for the Viscount
services, we can strike a wvery, very
good deal with some of the aircraft
manufactureres so that by the time we
come to the total replacement of the
Viscounts the Viscounts could be dis-
posed of to our advantage. In other
words, what 1 mean by looking ahead
is this: if we go in for a particular
aircraft, what are we going to do with
that airecraft? There has been a prob-
lem with regard to the Vikings, and
we have not been able to sell them.
There was the police DGCA once upon
a time; the Vikings were in demand.
We could have sold them off for a
good price, but he said: “T will get a
better price”. That DGCA has dis-
appeared and the Vikings are still
with us!

So, what I suggest is, we should be
more provident and look ahead in all
the planning with regard to this
matter of purchase of aircraft, I know,
and it is quite right, I think, that we
should try to be as up-to-date as
possible, but only within our capacity.

1 do not want to say much more, I
do hope the Ministry will accept the
offer of the Maharaja of Baroda, my-
self and many others, who will be
willing to assist in this matter,
because, after all 20 heads are better
than one I will be misunderstood.

Shri Surendranath Dwivedy: Zero
has no meaning.

Shri Jaipal Singh: In conclusion
may I say a thing or two? My friend
romes from the State of Bihar. He
hails from a little farther north, I
am a little bit shocked, because here
i« mv friend, a Cabinet Minister, who
has been there as Cabinet Minister
longer than perhaps anybody else.
excepting the Prime Minister; and,
what has he done for the Patna air-
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port? It is most shocking, the airport
building. It is an international air-
port, people all the time going to
Nepal and coming back, mostly for-
eigners. I think he also feels it. Now
that he 15 reinstated in his former
Ministry, I hope he will do something
about it,

Lastly, I would like to say just a
few words about tourism. About
tourism, all that we have to say is that
it has developed into an industry. It
is accepted as such in the report. If
it is an industry, why does it not go to
the Commerce and Industry Ministry?
Why does it remain here? The reason
why I would like this to be transfer-
red to that Ministry is not because
they are more competent, but because
I feel that if it is a subject under the
Ministry of Commerce ang Industry,
at least for the tourists, prohibition
would be abolished. Today we are
practising apartheid, which we con-
demn, in a most insidious form, as
far as the tourists are concerned, Why
do tourists come to Delhi? Only to

see our beautiful Lal Qila? Are they_'

ot here to see Indians, mix with us,
i that thve get to know us and we
get to know them?

Mr. Speaker: Another reason I was
thinking of is this. Because this in-
dustry of tourism is always on the
move, therefore, it should come under
the Communications Ministry. '

Shri Jaipal Singh: Yes, but I want
some lubrication to be provided, so
that it moves faster. Tourists are
alwaws used to it. As a matter of fact,
if vou will forgive me, I would like
to read what the late revered Pandit
Govind Ballabh Pant said.

Mr. Speaker: [ am going to ring the
bell for the second time.

Shri Jaipal Singh: It is rather im-
portant, Sir. 1 seem to be in a mino-
ritv of one in this Parliament and
elsewhere as far as prohibition is
concerned,

Shri Warior (Trichur): Can per-
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sona] matters be brougrt into the
debate?

Mr. Speaker: He may be knowing
that there are others also, but they
are not so vocal.

Shri Jaipal Singh: The late reversed
Pandit Pant said;

“It is neither necessary nor
possible to enforce prohibition
among the foreigners. India wants
to attract the largest possible
number of tourists, many of whom
are in the habit of consuming
alcoholic drinks.”

The Ministers should consider this
very seriously. I do not know whether
they are with me in the matter of
prohibition; I have not tested their
habits. But T do feel that this type
of apartheid whereby you make it
impossible, more or less, for the tour-
ists to meet Indians in a social way
should be discontinued,

I do hope that the Ministers will
forgive me if I have gone into details
about the future policy of replace-
ment of aircraft. But I do hope they
would be more careful than they have
been in the past.

Mr. Speaker: Shri Mohiuddin.

Shri Harish Chandra Mathur
(Jalore): We have to make certain
points on civil aviation also. The
Deputy Minister may be called later
in the day, say, 3 pm,

Mr. Speaker: There are three Mi-
nisterg to speak and ] have to spread
over their speeches. I canot put all of
them together,

Shri Harish Chandra Mathar: You
may call one at 3, another »t 430, . .

Mr. Speaker: In between there ought
to be certain speeches made by the
Members also. If Shri Mohiuddin has
no objection, I can allow two or three
more speeches, and then call him.
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The Minister of Transport and Com.
munications (Shri Jagjivan Ram): At
whatever stage the Deputy Minister
speaks, there will be some Members
who will be speaking after him. I will
take care of the points made after
him and deal with them in my reply.

Shri Warior: Will the debate be con-
tinued tomorrow also?

Mr, Speaker: We have 4 hours and
55 minutes left; ie. up to 5 o'clock.
If the intention of the House is that
time should be extended because three
Ministers are intervening, I am pre-
pared to do so,

Some Hon. Members: Yes, Sir.

Mr. Speaker: The debate will go on
for the whole of the day. The Deputy
Minister and the Minister of State
will intervene today. The senior Mi-
nister will reply tomorrow.

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): Mr Speaker, Sir,
in the debate yesterday and today
there has been quite a volume of cri-
ticism and a number of suggestions
regarding the Indian Airlines Corpo.
ration ag well as Air India. The cri-
ticism has mainly been on the availa-
bility of capacity to carry the passen-
gers, It is a fact that the traffic in
India has increased very rapidly and
the Indian Airlines Corporation have
not be en able to cope with the traffic
demands. The traffic in 1957-58 was
only about 6 lakhs on the I.AC. In
1961.62, it was about 9 lakhs, This in-
creased traffic has been mainly due
to the introduction of Viscounts, as
hon. Members mentioned,

The capacity provided by the Indian
Airlines orporation has been lagging
behind. There had been difficulties—
[ shall come to them later. But unfor-
tunately this Corporation had been
able to get only a few second-hand
Viscounts during the last 2 or % years
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and 5 Fokker Friendships. They have
placed an order for another set of §
Fokker Frienships, which are expect-
ed to be delivered in the beginning
of 1963. On the other hand, unfortu-
nately we have lost practically ohe
Viscount which met with an accident
at Colombo. There have been unfor-
tunate accidents, not involving any
passengers—one in the hanger at
Calcutta with the Skymaster and ano-
ther forced landing of the Skymaster
on the Belgaum-Bangalore route.
I am told that we will have to write
them off as well. Therefore, with this
loss on our fleet and lack of addition
of new aircraft 1 am afraid we will
be faced with great difficulty during
the coming season or the next season.
I am sure the corporations are mak-
ing their best efforts to cope with the
demand and 1 hope that facilities will
be provided for traffic ag far as possi-
ble.

13 hrs.

The Indian Airlines Corporation
have sent up their proposal for pur.
chase of Caravelle. We were inform-
ed that they exa mined the compa-
rative costs, operation costs and other
factors of so many equivalent air-
crafts. 1 am sorry that in the note
circulated to the Advisory Committee
perhaps this point was not mentioned.

Shri Jaipal Singh: Not ‘perhaps’,
it was not mentioned at all.

Shri Mohiuddin: I am sorry it was
not mentioned. They have examined
BAC 111, Trident, the new design
Boeing 720, Ilyushin and one or two
other aircraft.

Shri Jagjivan Ram: Not ‘illusion’.

Shri Mohluddin: They have come to
this conclusion that Caravelle would
be the best. 1 think there is one psy-
chological factor as well among the
engineers of the JAC. They prefer a
proved aircraft (Interruption). I am
saying as far as the bigger aircraft is
concerned. Shri Jaipal Singh asked
as to why we should have caravelle
and not BAC 111 or Boeing 720. As far
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as equivalent aircraft is concerned,
they prefer a proved aircraft. Govern.
ment has received, as I mentioned just
wow, their proposal only about ten
days ago. We have not yet fully
examined it. My hon. friend on this
side, the hon. Member from Baroda,
suggested yesterday, and Shri Jaipal
Singh also very strongly suggested
today with all the backing of the tech-
nical knowledge that he has, that it
would be desirable to waoit for a jet
aircraft for three or four years or even
five years more and to go in for se-
condhand Viscounts to meet the pre-
sent demand of traffic. My hon, friend
bag suggested that Caravelle is not a
80-seater but could be only a 60_seater
on the basis of the length and breadth
of fuselage. I am not in a position
exactly to reply to that point. I think
it iz an 80-seater. But still the Gov=-
ernment have not yet come to any con-
clusion on the type of aircraft to be
purchased for IAC.

There is no doubt about this, that
unless IAC have more and better air.
crafts there will be great difficulty in
meeting the traffic demand all over
India. I am already informed that in
the central booking system which they
bhave introduced recently at Delhi the
booking is already so heavy that per-
haps we, sitting in Delhi, may not be
able to travel from Delhj to Calcutta
or from Delhi to Madras because the
existing aircraft will be fully occupied
by the tourists people coming from
abroad. Anyhow, I hope that that
situation will not develop.

My hon. frienq Shri Jaipal Singh
threw some doubt on the word “im-
mediate” in regard to placing of the
order is for aircraft. Earlier the onrder
Is placed, delivery will be at an early
date. The proposal is that the nlacing
of the order has to be taken in hand
immediately. I hope that if the order
is placed here and now, perhaps it will
take about a year and a half for a
proved aircraft to be delivered We
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have that experience in the case of
gmaller aircraft—Fokker—which take
1} to 2 years.

The hon Member from Baroda said
that he was afraid to travel by Dako-
tas. Dakotas are very safe aircraft;
there is no doubt that. They are very
safe.

Shri S. M. Banerjee (Kanpur): Ears
are blocked; that is the only difference.

Shri Mohinddin: I am coming to that
As far as safety is concerned, they are
safe. They have not got the modern
amenities. They are not air_pressuris-
ed. They are not air-conditioned.

Mr. Speaker: That might be the
reason why a young man is afraid of
travelling in that, because young men
always like adventure.

Shri Mohinddin: Those amenities
are not there, But I may assure my
hon. friend from Baroda that it js safe,
and our record of Dakota services
which we had been using for the last
so many years is one of the best in the
world. I must pay a tribute to our
pilots and our engineers who have
maintained and ovecrhauled these
Dakotas to a very high pitch of safety
and efficiency, But there is no doubt
that if we have medium sized twin-
engined turbo-prop aircraft for our
smaller sectors our traffic will increase
considerably, the cost will go down
and the IAC will be able to make
much more profit than what they are
doing at the present moment, The
cost of maintaining and running a
Dakota i: very high. The cost of spare-
parts has gone up and other costs are
also extremely high with the result
that the earnings of IAC on other
sectors, especially the trunk Troute
sector, is considerably reduced by the
high cost of operation of dakota om
other sectors.

My hon. friend from Baroda was
shocked by many things. He was
shocked by the ground services pro.
vided by the IAC; he was shocked by
the forks and knives that are provided



5897 Demands

[Shri Mohiuddin]

in their services by the IAC. But I
was very much shocked when I heard
that the crockery and cutlery provid-
ed by the LAC. are not clean. After
hearing that yesterday, I went to
Palam to check up for myself as to
how the cutlery and crockery are
washed and cleaned. I saw the whole
process myself.

Sirj Prabhat Kar (Hooghly): Did
he give prior notice?

Shri Mohiuddin: I did not give prior
notice?

Mr, Speaker: But the speech had
already been delivered.

Shri Mohinddin: Yes, Sir. That is
why 1 went there. I never expacted
that thig complaint would come from
hon. Members. [ could have under-
stood a complaint about food— I
have myself complained about the
food—but not a complaint about the
cleanliness of the forks plates and
other utensils that are provided for
meals. I can assure the hon, Member
and the House that the IAC uses the
modern method of cleading the uten-
sils; a detergent is used to clean them.
They are very careful about the sup.
ply of food and of the supply of uten-
sils to the travelling public.

Shri Trivedi raised an objection and
asked why Government have given a
foan to Air India without interest, The
hon. Member perhaps did not know
that the advances made to IAC and
Al] since 1953 have been free of inte-
rest,

Mr. Bpeaker: From ‘All" one ‘I" has
been dropped.

Shrl Mohinddin: A Bill has been
passed to drop it, but the notification
has not yet been issued.

Shri Prabhat Kar: So, the Minister
is up to date,

. Bhri Mohiuddin: Air India is an in-
ternational airline. It hag to compete
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against world airlines and, with that
view, it had to re.equip itself with the
mod :rn, lat2st and best aircraft. That
is why it has purchased Boeings It
has so far purchased 6 Boeings. As
hon. friends very well know, the cost
of a Bozing is Rs. 4 crores. For the
purchase of Boeings, Air India had to
borrow money from abroad. The Ex-
port and Import Bank and a consor-
tium of som2 American banks, having
fully satisfied themselves with the
financial soundness of Air India and
its management, agreed to give the
loans. As hon, Members know, banks
do not advance mon:y unless they
are ful'y satisfied on the financial
soundness,

Shri S. M. Banerjee: Palai Bank used
to do it.

Shri Mohiuddin: Air India has to
pay to these banks an instalment on
capital as well as interest which comes
to quite a large amount. That is &
prior commitment of Air India, which
is their financial liability,

Dr. M. 8. Aney (Nagpur): What is
the rate of interest?

Shrl Mohiuddin: It varies from, I
suppose, 6 to 6} per cent.

Shrl Jaipal Singh: Six per cent

Shri Mohiuddin: If we were to con-
sider the financia] position of Air
India, we have to take into account
the financial soundness and what con-
tributes to financial soundness. If we
were to insist that Air India must
pay int>rest on that part of the rapi-
tal which we have advanced as loan—
that is, about Rs. 12} crores to 13
crores—at 44 per cent, the result
wou'd b2 that Air India would have
to pay to Government about Rs. 52
lakhs a year, That will be 5 further
liability and we know fully well that
they will not be in a position to pay
Rs. 52 lakhs a year as interest to
Government. So, the net result will
be that this interest due to Govern-
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and impair the soundness of the ba-
lance sheet; it will simply add to the
debit side of the balance sheet and
unnecessarily swell it. And we know
that with the accumulation of the debit
side, it will be very difficult in future
to write it off. And since it will not
be able to repay, there is no aiterna-
tive to writing it off,

13.17 hrs,
[Mr. DepuTy-Sreaker in the Chair)

Taking into consideration the experi-
ence of IAC all these years, it was
decided that until at least the loan
for purchase of Boeings wag repaid—
and it is expected to be repaid by
1966—the interest should be waived.

Shri Birendra Bahadur Singh: On a
point of information. May I know
whether Boeings were purchased by
Air India after they were purchased
and introduced by the other airlines?

Shri Mohinddin: Yes.

Shri Birendra Bahadnr Singh: Then,
naturally, we have to compete with
the other airlines.

Shri Mohinddin: That is the object
for which we purchased it. It has to
compete with other airlines. There
are hundreds of Boeings running from
East to West, from the side of Japan,
from Australia to Europe and from
Europe to New York. Now, Boeings
or other big aircrafts of the same

Shri Jalpal Singh: Excuse me for
the interruption. May I ask for some
information? The question of the
balance-sheet coming in was men-
tion=d. Air India do not countenance
chartering of flights by tourists be-
cause the rates would be more or less
half. Neither do they provide charters
nor do they permit charters to come
into thic country.

Shri Mohiuddin: Chartering is, of
course a different matter. It is gove-
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rned by the IATA agreement. There is
a rule which says that chartering at
a reduced rate will be possible only
if certain conditions are complied
with. So, chartering has nothing to
do with the point raised by the hon
Member

Shri Jaipal Singh: My point was
something different,

Shri Mohluddin: I hope my expla.
nation has satisfied my hon. friend
opposite regarding the reasons for the
interest-free loans that have been
given not only to Air India but also
to IAC,

Shri Mohammad Elias was the only
hon. M=mber who mentioned the
Meteorogica] Department. The Meteo-
rological Department is the one de-
partment which is carrying on a steady
and sound scientific work silently and
without any propaganda.

Shri Harl Vishnu Kamath (Hoshan-
gabad): Question,

Shri Prabhat Ear: When it propa-
gates it always comes false.

Shri 'Warior: That means no result
is coming out of it

8hri Mohinddin: I will just now
explain. The annual report which has
been placed at the disposal of hon.
Memers briefly describeg the waried
activities of the Meteorological De-
partment not only deals with meteo-
rology and climatology but it alshd
covers other scientific activities which
are directly connected with meteorn-
logy; for example, geophysics, seismo-
logy, geomagnetism astrophysics ete
I invite hon. Members to visit at their
leisure the Meteorological Office in
Delhi. I am sure that they will learn
a good deal as to what the Department
is doing and has been doing for the
last 70 or 80 years.

The service of whether forecast is
only one aspect of the Meteorological
Department, It is a very important as-
pect, no doubt. One hon. M~mber just
now questioned it when I said that the
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Department is carrying on scientifie
work methodically and silently, but I
am sure that if hon. Members visit the
Department and read the Estimates
Committee's report on the Department
of Mzteorology, they will be satisfled
that the work being done is of a very
high order. The work done by the
Meteorological Department has been
appreciated all over the world and we
send from here our officers on loan
to so many other countries where

their serviceg are required.

Ag regards the forecast, Shri Elias
unfortunately confined himself to
one sweeping remark of condemna-
tion, namely, that the forecast were
not correct.

Shri Mohammad EHas (Howrah):
Weather forecast for air traffic proves
to be correct almost all the time but
lor the general public it always proves
to be incorrect.

Shri Mohiuddin: I am afraid, the
hon. Member is mixing it up. If it is
correct for air traffic, it must be cor-
rect for the general public also.

Shri Mohammad Elias: Forecast for
air traffic is made only two or three
hours earlier but the weather report
for the general public is made 24 hours
earlier; so, it cannot be correct.

Shri Mohiuddin: In places like Delhi
and Bombay it is done periodically
every four or five hours. Hon. Mem-
bers can ring up a specified telephone
number at Lodi Road and find out
what the weather will be during the
next four to six hours. We are mak-
ing a constant and a very rapid impro-
vement in forcasting methods.

I might mention here that for the
last 14 to 2 yearg Delhi is the centre
for the northern hemisphere forecast-
Ing. Information is received from all
over the centres regarding the wea-
ther conditions in the whole of this
region. It s tabulated here and the re-
sults are sent or broadecast to other
places. This system has been introduc-
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ed specially with the introduction of
the jets which must have long dis-
tance weather information when they
start their serviceg from one point to
another because they travel 500 to
600 miles per hour.

The other important improvement
is the starting of the Institute of Tro-
pical Meteorology at Poona. Hon.
Members already know about it and
there have been some questions, The
scheme has progressed quite satisfac-
torily and we hope that the Institute
will start soon, That institute will be
specially meant for research on tropi-
cal meteorology as well as for train-
ing our youngmen in meteorology
specially tropical meteorology.

Shri Elias also complained that we
do not have rules for direct recruit-
ment I assure the hon. Member that
recruitment is made directly accord-
ing to the rules where the Public
Service Commission has to make the
recruitment. Of course, there are cer-
tain rules and regulations approved by
Government regarding promotion also
for certain grades.

I hope I have covered almost all
the points made so far. Any more
point that may be raised will, of
course, be replied to by the hon. Mi-
nister tomorrow morning.

Shri Yajnik (Ahmedabad): Mr.
Deputy-Speaker, Sir, I profoundly
regret to say that a somewhat step-
motherly treatment has been given
to the Gujarat State not only in the
allocation of funds but also in the
way in which the funds are spent.
For the Plan in all Rs. 3,70,00,000
have been earmarked for interme-
diate and small ports of Gujarat, out
of which the Centre finds only
Rs. 1,70,00,000 and the Gujarat State,
poor as it is and faced with deficits
every year, has to put in a big amount
of Rs. 2 crores. Looking at the long
coastline of the Gujarat State and
the number of intermediate and
small ports with which it swarms, [
thought that the infant Gujarat



90 3 Demands

State deserved a better treatment.
S0, 1 would appeal to the Govern-
ment *o see taht more funds are a!-
lotted to the Gujarat State for look-
ing after its intermediate and minor
ports which are certainly within the
province of the State.

But there is one major port that
we have in Gujarat. That is the
Kandla Port. I regret to say that all
the big hopes that have been cheri-
shed about the Kandla Port have
not only come through but have
been  seriously disappointed. Ac-
cording to the flgures given in the
Report, the picture looks fairly nice.
Rs. 18 crores have been allotted for
the Kandla Port. Revised estimates
for 1961-62 show that about Rs. 11§
lakhs will have been spent. A pro-
vision has been made for Rs, 122
lakhs for 1962-63. In the same way
the Gandhidham Township has been
allotted Rs. 357 lakhs in al] out of
which the Budget of 1962-63 provides
Rs. 17 lakhs. Kandla port, during
this year, is to have works relating
the sixth berth, fishing jetty, cons.
truction of staff quarters, purchase
of a dredger and other items. The
Gandhidam township is to have
works including the construction of
roads, provision of sewage, etc. The
rosy picture that emerges from these
figures is belied by hard facts. Dur-
ing the last year, the work on the
gixth berth was suddenly terminat-
ed. After all, the money has been
spent, the Kandla port is not draw-
ing genera] cargo. It mostly depends
on Government cargo and oil frei-
ght. The latest report that I have
about the Gandhidam township is
that since the last four months, peo-
ple are migrating from Gandhidam.
The chief difficulties are higher prices
of land and rents, of buildings, high
rates of electricity managed by Guja-
rat Electricity Board, high waler
rates and no broad gauge connection
with Gujarat. I may state here that
though the plan has been approved
for a direct broad gauge line between
Jhund near Viramgam and Kandla,
very little money has been set apart
by the Railway Ministry. I do not
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know when and after how many
years the Kandla-Ahmedabag link
will be in operation. The Kandla
port itsely suffers from high coasial
freight rates. The free trade zone
that was promised has not yet come
into operation. No industries worth the
name have been set up there. Kandla
port and Gandhidam suffer from a
kind of stagnation. When no new
industries are starting, when the free
trade zone is not yet within view,
naturally, no high hopes are enter-
taineq today about its further deve-
lopment. Crores have been spent,
I know. But, they have not brought
any results worth the name. Money
has been often sanctivned but not

spent.
A dredger is now being bought.
A dredger had been rented some

years ago. After we had paid almost
the entire cost of the dredger by
way of rent, we returned back the
dredger. We have been without a
dredger for all these years. Dredg-
ing is most essential no{ only at
Kandla but in the other minor and
intermediate ports whicn we have in
Gujerat. Dredging is necessary at
Bhavnagar, Veravel, Porbandar,
Okha, Bedi, Navlakhi, Mundra, Jak-
hau, Mandvi, Mahuva, Jaffrabad,
Rajula, Bulsar, Bilimoria, Broach and
Rupen. This is according to the re-
port that has been submitted by a
sub-committee that waz appointed to
look into the development of the
intermediate and minor ports of
Gujerat. Both the economy of the
trade and the economy of shipping
require that dredging operations
should be carried on at the earliest
date (possible. Dredging is also es-
sentia] to enable sailling vessels to
handle a larger volume of trade at
some of the minor ports like Mahuva
and Rupen. Unfortunately, most of
the ports, small and intermediate
ports and also Kandla suffer from a
lot of silting that gathers round these
areas. A dredger has been the crying
need of all the ports of Gujerat. Un-
fortunately, the Centre has given no
priority to these dredging operations,
with the result that we are left today
without any dredger. The Government
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of Gujerat is asked to find a dredger
{from the money, that it has to find for
buying the dredgers and for cleaning
up the intermad:ate and minor ports.
I would ask tho Centre to pay very
serious attention to this urgent need
ol dredging. I would also request
that they should not leave dredging
to the sale care of the Gujerat State.
They should also help the Gujerat
State, preferably with a couple of
dredgers so that the immediate need
of dredging of the intermed:ate and
minor ports may be fulfilled very
soon.

There are one or two ports about
which I have to say a word There
is the port of Porbandar, an inter-
mediate port now. Not only the
Government of Gujerat, but the
National Harbour Board has agreed
that it should be developed as an
all-weather port provided its freight
comes to about 5 lakh tons a year.
Shri Rashik Lal Parikh, a Minisier
of Gujerat State, has adduced figures
to show not only a tonnage of 5
lakhs but a tonnage of probably 7
lakhs by the time the Third Plan is
over. On the basis of these figures
that have been supplied by the Guje-
rat State, a request has been made
to the Centra] Government to allot
about Rs. 5 crores and 25 lakhs that
have been promised if Porbandar
port was to be developed as an ail-
weather port. The Central Govern.
ment hag apparently sent the report
to other Ministries. Not only the
Gujerat State, but the people of
Gujerat are waiting for a decision of
the Central Government on this vital
point. I would request the Central
Ministry not to sit like spinx pre-
serving golden sllence on the subject,
but to communicate its decision at an
early stage. A large number of in-
dustries are developing and have
been recently established in Gujerat.
The Cement industry is developmg
and at very many places, it is being
expanded. Chemical industries are
expanding. About Rs. 15 crores
have been invested by industries on
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the understanding that the Porban-
dar port would be developed as an
all-weather port. Looking at all
this, I think it is absolutely neccs-
sary for the Central Government to
make up its mind very soon and
favour the Gujerat State with iis
decision and help them to the extent
of Rs. 5 crores and 25 lakhs for the
development of Porbandar as an all-
weather port.

Next, I have to draw attention to
the port of Cambay. Unfortunately,
Cambay has no traffic worth the
name today. It was an old port. It
was a port that served the whole
State of Gujerat some centuries ago.
It was a port for embarking espe-
cially for Mecca for pilgrimage.
Now, it has fallen on evil days
That port did have a traffic of about 1
lakh tons about 10 years ago. But,
there, again, there has been silting.
There has been no dredging operation,
There has been complete neglect of
this port Therefore, the matter
has been placed before the Hydro-
graphic committee. The Gujerat
State has representeq this matter re-
cently also and asked the Hydrogra-
phic committee to carry on hydrogra-
phic survey of this port as soon as
possible. This matter has been be-
fore the Hydrographic Committee
since 1953. It was agreed in 1950
that it would be taken up as a prio-
rity B project, that is to say, that
this hydrographic survey would be
completed within one or two years.
But two years have gone, and yet we
have no assurance from the Centre
that this hydrographic survey would
be carried out as soon as possible.

It is not merely a question of the
Cambay town or the vicinity of Cam-
bay. It is a question that concerns
the waters between Bhavnagar and
Bombay, because Cambay is situated
at a strategic site. It is almost bet-
ween Bhavnagar and Bombay and
Billimora. The whole water area
has to be thoroughly surveyed so
that the possibilities of developing
any kind of port at Cambay and rear
Broach and near Surat and near
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Billimora can be thoroughly examined.
1 submit in al] humility that it is
high time that the Centre took a
decision to make the necessary ar-
rangements for a complete hydrogra.
phic survey of the Cambay and sur-
rounding waters as soon as possible.

So far as posts and telegraphs ser-
vices are concerned, I have to say
only one or two things. As you know,
the posts and telegraphs Zovvices em-
ploy about 2} lakhs people, and the
efficiency of the whole Department
would depend upon the conditions of
work. Unfortunately, the most serious
complaint that can be made about this
Department is that its office buildings
and guarters leave much to be desir-
ed. To give a few examples, the
Asarvana post office has 30 peodie
working in a room of the size of
12'x18"; the Surat post office and the
Madras GPO are equally congested
The Bombay Stock Depot is worse
than a dungeon. The telephone ex-
change building at Ernakulam is a
very old building and has no sufficient
space for such a big exchange. The
new building for the telephone ex-
change in Cochin is very defective;
cracks have already developed, and
the officers concerned have not becn
properly dealt with,

While such is the condition of the
post offices and telephone exchangcs,
what is to be expected about quarters
for the personnel of the posts and
telegraphs offices? Here, 'hy perfor-
mance of the Posts and Telegraphs
Department compares very unfavour-
ably with that of the railways and
other similar Departments, While 36
per cent of the employees of the
railways are housed in raliway quar-
ters, and while 21 per cent of the
other civil department employees are
housed in Government quarters, oaly
4.4 per cent of the total staff of more
than 2 lakhs have been provided quar-
ters by the Posts and Telegraphs De-
partment. Why is that so?

Besides, sometimes, we find that
the money that his been provided is
not spent. For instance, under the
head ‘Postal’, Rs. 17.24 lakhs were
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allotted for buildings last year, out
of which only Rs. 4.95 lakhs were
spent. Under the head ‘Telegrapns’,
Rs. 6:77 lakhs were allotted for build-
ings, but only Rs. 2.16 lakhs were
spent, which is again less than one-
third. Why is that so? We were
told that the Posts and Telegraphs
Department were going to have their
own arrangements for building their
buildings. All that they have done
is that they have appointed a liaison
officer.

1 say without any possibility of
contradiction that the Posts and Tele-
graphs Department will never have
their up-to-date modern offices and
sufficient quarters for their personnel
till they <nake their own arrangements
like the railways to build their own
buildings. Let them get out of the
old groove, and let them not depend
all the time of the CPWD. Let them
have their own  building staff for
building the necessary buildings, and
it is only then that they will be able
to solve the problems that probably
vex them and vex their personnel
more.

With these words, I would again
request Government to pay more ser-
ious attention to the ports, major, in-
termediate and minor ports, of
Gujarat and provide more liberally
for their development.

Shri Osman All Khan (Anantapur):
While 1 support the Demands for
Grants of the Ministry of Transport
and Communications, because of the
limited time that is awvailable to me.
[ shall confine myself to the subject
of civil aviation.

Civil aviation has a vital role to
play in the present-day world. When
the nations are progressing fast to-
wards the concept of one world, there
is the greater need today than ever
before for building up faster com-
munications between the countries of
the world. Nothing helps more in the
building up of better relations and
good-will and understanding between
rations than the visit of people from
the country to another, International
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trade and commerce has developed to
gsuch a degree that a fast international
air transport has become a necessity.

Thanks to the advance civil avia-
tion has made during the past de-
cade, the vast distances between
countries are now reduced to a riatter
of hours. The situation of our coun-
try on the air ‘map of the world is
very favourable. Situated at the
head of the Indian Ocean, the traffic
from the East to the West can very
ocnveniently pass through our coun-
try. Even internally, the vast expanse
of our country is most favourable to
long air-routes, the clear skies and
the temperate climate are most suit-
able for flying.

The Department of Civil Aviation
deserves to be congratulated for the
operation of its international airline.
The Air India is known all over the
world as one of the best airlines in
the world. Indeed, it is an honour
and it is a matter of prestige for the
country that we should have such an
efficient airline,

An authority on civil aviation has
pointed out:

“The position of well-developed
air transport, especially for inter-
national traffic, is a factor which
can enhance the prestige of a nation
at home and in countries abroad.
The very extent of such air trans-
port seems to indicate that the
nation is progressive, efficient and
highly civilised and that it is con-
tributing its share to the progress
of mankind”.

I have no hesitation to say that Air-
India International has enhanced the
prestige of our country in the world
With the delivery of the sixth Boeing,
our international airline will be an
all-jet airline. It is the only airline
in the world which provides jet ser-
vice with the most modern Boeing
707 on all its routes. With the sale
of the fleet of super-constellations to
the Defence Ministry, which it has
now been concluded, Air-India Inter-
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national would have achieved the ob-
jective of standardising one aircraft,
and that the most modern aircraft
available—Boeing 707,

Looking at the financial picture, I
should say that the results are most
encouraging. We have made a net
operating profit of Rs. 117 lakhs for
the year ending March 1961. Even
for the past year year, 1961-62, we
have made a profit of Rs. 50 lakhs,
which I should say is really wvery
good. The past year has been a very
bad year for international airlines all
over the world. BOAC jncurred a
loss of about Rs. 8 crores, TWA jn-
curred a loss of Rs. 6 crores during the
first six months of the year and KLM
has incurred a loss of Rs. 54 crores
during the same period. These losses
are due to several factors. Firstly,
because of the introduction of Boeing
by the internationa] airlines, they have
developed more capacity. Secondly,
there has been an annual increase of
12—14 per cent in the traffic, but this
year that increase is not there. Third-
ly the policy of the US Government
to conserve dollarg and that of owur
Government to conserve foreign ex-
change has restricted the growth of
air traffic. In these circumstances, if
Air-India International has made a
profit of Rs. 50 lakhs, it is really very
good.

I have a word of caution. The ser-
vice of Air-India International is con-
sidered to be one of the best in the
world. The ‘Air India Maharaj' signi-
fies all courtesy and care to the pas-
sengers going on this airline. But im
the recent past, a tendency is observ=
ed to slacken in repect of service to
passengers. It is very necessary that
sufficient courtesy and care has to be
shown to passengers on board the air-
line and also at the air offices. [ am
sure Air India will give sufficient
thought to this in time and will be
able to keep upto its reputation.

The work of acquisition of land at
the Madras airport was already com= .
siderably delayed. Now that the land
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has been handed over by the Defence
Ministry, 1 hope the work will go
on according to schedule and at the
earliest possible time, the Boeing will
be landing in Madras airport which is
an international airport, in place of
the Comet service which we are pro-
posing to have shortly. There is much
traffic from Madras airport to various
places, particularly to Malaya and
Singapore, and the public of Madras
are eagerly awaiting the Boeing ser-
vice to land there,

Coming to the internal service, i
very much regret to point out that it
is as unsatisfactory as our interna-
tional airline is satisfactory. The ser-
vices are inadequate, the cost of opera-
tion high and efficiency low. I cannot
understand why there should be such
a disparity between the two sister
airlines. I very humbly point out
that the Indian Airlines Corporation
needs to rmprove its management
technique, with particular emphasis
on planning,

At this stage, I must mention that
there is sufficient justification for the
amalgamation of the two air corpora-
tions, Air-India International and
IAC. Apart from the advantage of
better efficiency that may result there-
from, there will be an immediate
saving to the extent of Rs. 6 lakhs
annually as a result of the merger.
The Estimates Committee in its 41st
Report had recommended a common
corporation in place of the two at
present existing. The Ministry had
then replied that the merger could
take place at a later date. I should
say the time has now come when the
merger should take place. If, how-
ever, the merger is to be delayed for
any technica] reasons, I should say
that the recommendations of the
Transport Inquiry Committee have to
be implemented. The recommenda-
tions of the Committee are as follows:

“Even with a statutory corpora-
tion, we are persuaded that it is im-
portant for the success of the enter-
prise that an outstanding man of
business with administrative ability
and arive preferably with sufficient
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experience of aur transport sho
be appointed as chairman of the
organisation”,

The Estimates Committee had also
made a similar recommendation. While
agreeing with this view, Government
have pointed out that it is not easy
to get a person with such experience
and qualifications. Even here there
is a solution possible. The Estimates
Committee has suggested that there
should be a common chairman for
the two corporations with a common
board. At present we have a very
able chairmap for Air-India Inter-
national and we are seeing the
wonderful results in the same cor-
poration. I am sure if we have a
common chairman for the two cor-
porations with a common board, IAC
will benefit considerably and it will
be in the interests of all

14 hrs.

One of the main handicaps beset-
ting LA.C. is the inadequacy of capa-
city. Just now the hon. Minister
pointed out that probably during the
coming season all seats are booked
by tourists who are coming to this
country and it will not be possible,
perhaps, for any of us to get seats in
the Indian Airlines, In this connec-
tion, Shri Jaipal Singh had mentioned
that instead of the Caravelles, we
should immediately have Viscounts
and that we should wait for another
two or three years when we can go
in for another type of Boeing. I very
humbly differ from this view. It was
pointed out that the Caravelle has
only 64 seats, That is not correct, I
have mysel! travelled by that aircraft,
by Caravelle; and it can easily carry
80 passengers. Today, in place of the
40 or 42 seats that the Viscount has—
it may carry 44, taking al things
into account—taking into considera-
tion also the operating expenses, Cara-
velle alrcraft should be a very econo-
mic proposition, It is said that the
initial cost, the capital cost is going to
be high Because the capital cost Is
going to be high are we going %o
have uneconomic aircraft or less pro-



5913 Demands

[Shri Osman Ali Khan)

fitable aircraft? No, Sir. This air-
craft, Caravelle is a first-class air-
ecraft which can carry 80 passeng.Ts.
Certainly, we are not going to wait
for 2 or 3 years because right now
there is the need for increased pas-
senger capacity.

Shri Jaipal Singh has given further
details; he has mentioned many minor
and technical details, But, 1 mus: say
that if an aircraft carries 8) passea-
ers, we should go jn for that and it
sh.uld be an advantageous proposi-
tion.

He mentioned some other factor
which must be taken into considera-
tion, We have the problem with our
Dakotas, the sale cf Dakotas, If we
buy an aircraft we must always think
of its re-sale value; and we should b2
able to sell them when we want to
go in for better type of aircraft. That
point has to be examined by the
Winistry in detail.

The Night Alr Mail Sérvice has not
made any progress since its invep-
tion, At the present mocmant, we
have only 4 cities of India that are
connected by this Night Air Ma'l Szr-
vice, Delhi, Calcutta, Bombay and
Madras, But I must point out that it
should be possible to connect the
capital of each of the States wih the
Night Air Mail Service.

Take the example of Hyderabad
Hyderabad is the capital of Andh:a
Pradesh. It is only 1} hours by air
from Madras. A letter posted in
Madras today will reach Hyderabad
after 3 days. If it i; pos‘ed today, it
would be cleared tomorrow bv air and
it reaches jn the evening and it will
be delivered dav after tomorrow, It
fs very serious, Feeder servie-s should
be c-nnected to Nagpur, We can con-
nect Hyderabad. Madura ani Coachin
wi'h Nagpur, Similarly, in the o'her
cases also, Wherever the Statz cap'=
talz are not connected by the Night
Airmail, feeder services should be
connected with Nagpur so that all the
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capitals of the S:ates are connected by
the Night Airmail Service.

Mr, Deputy-Speaker: The hon
Member sh.uld conclude,

Shri Osman Ali Khan: Sir, I would
just point out that sufficient attenticn
has to be paid to reauce the was.ef.l
expenditure that is now visible in the
1.A.C., Thousand clerks sit and count
and recount the tickets that are
already sold. I feel that if some
aitention is paid intelligently and in
a practical manner, it shouli be pos-
sible to reduce this exp:nditure by
50 per cent.; and it would result in a
saving of Rs. 6 lakhs a year.

Even on the engineering side, there
is great scope for reductizn cf expzn-
diture, While the overhaul of an
aero engine ig an exact technical
operation, now a considerably longer
time is being taken in the cverhaul of
these engin=s and also in the over-
haul of aircraft. The committze that
was set up to s'udy the financial
aspect of the LA.C. and Mr. Wheat-
croft who was connected with it, have
recommended standard costs of ope-a-
tion for each typ= of aircraft and
s'andard mointenance cost and sche-
dule. The LA.C, has not, so far, secn
its way towards the implementatizn
of this suggesticn.

The financial picture of the LA.C.
Is rather disappointing. This yeir, we
have incurred a loss of Rs. 11 lakhs,
while we had made a lit'le profit dur-
ing the past 2 years. I am gure if
they would introduce larger a‘reraft
soon, and, if we keep a watch over
expenditure, it sh=uld be poss'ble for
the 1.A.C. to come up to our expe-ta-
tions in the years to come.

Shri Surendranath Dwivedv: Sir, 1
want to confine myself ty the cut
moti-n, that is, the need for develop-
ing Pradio as all weather port during
the Third Five Year Plan.

This is a problem which we have
referred to in this House since many
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years now, And, it seems a lot of
activity is going on outside. Bat, very
little inf.rmation is b:ing given lo ws
in this Parliament.

The House may remember that in
the year 1957, on the 13.h December,
a non-official Resolution was tab.ed
from the side of the Opposition a-k-
ing for making Paradip a maj:r port
before the completion of the Second
Five Year Plan, We had a thorough
discussion, All that the Miastr
could tell us at that time was that th2
examination cf all the aspects of the
question was not over and that some
Japanesz team or some other team
was going into the question and that
the P.ona Research Station was als>
seized of the matter; and after all
these things were available, they
would be able to finalise the matter,

Then, the Third Five Year Pl:n
came, Even then, the Interm:d ate
Port Development Committce or tae
Third Planners themselve; did n:t
decide in favour of making Paradip
a major p:rt, They only recommend-
ed that Paradip would be made an
intermediate port, for which some
money has been providei and about
which a reference has b2en mad: In
the annual report of the Ministry.

All that I want to know is what s
the basic difficulty about Paradip. I
do not make this demand only bacaus>
it is in the Orissa coast or that it will
benefit the Orissa State, Bu! nationil
interest demands that we shou'd have
a major port in the east coast, Amd,
especially, when Orissa his gu-h vast
resources of iron ore which can be
very cheaply exported to Japan and
other foreign countries which are in
need cf it, by having a p:rt at Para-
dip it will open the way for export
and, as a result, we wi'l earn foreign
exchange which is so much nezded at
the present moment.

I submi* that saome such b'u=>-priat
is before the Planning Commiss o,
submitted by the G-vernment of
Orissa for making Paradip a major
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port, As I mentioned earler, there
are many reports appearing in the
Press about this, Tne lites. infirma-
tion that the Ministry his given us .n
this House on the 3rd May is that
Rs. 150 lakhg t> cover the first and
second priority for works recomm_2nd-
ed in the report of the Port D._velspe
ment Committee has bzen priviied
and no further sums have bzen car-
marked for the development of
Paradip.

I am sorry that probably—inten-
tionally or unintenticmally, I do n.t
know—the inf.rmatizn is being coa-
cealed from the House in order to
take political advantage of it. I maks
this charge because there have tem
reasons for me to balieve that this
matter has more cf politics in it
Even during the elections it was made
an issue.

The Prime Minister visited Paradip
por.. It was given out in tae p:p.rs
that he was going there to lay thz
foundation-stone ftor making Paradip
a major p:rt during the course of the
Third Five Year Plan; whereas here
is the reply on the 21st Nov:mber,
1961 when the Minister had told us
that there was no use agitating for
Paradip as there is no provision maie
in the Third Five Year Plan to make
it a major port

1 wrote to the Prime Mnis'er and
asked him whether it wag a fact that
he was going to make this precis»
announcement to the effect that the
Planning Commission and the G.v-
ernment of India have accepted
Paradip as a maj>r port and all
schemes have been accepied. Of
course, in his reply, how c.ould he
say that the Government of India
have accepted i:? He said he could
not give a precise undertaking. At
the same time, why I say that politics
was in it is because the Prime Minis-
ter who was requested tg lay the
foundatizn-stone actually went there,
not for laying the foundation-st-ns for
making Paradip a maijor port but to
commemorate his wvisit. That was
utilised in the elections to shaw, “here
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is the stone laid by the Prime Minis-
ter for making Paradip a major port”.
1 think that game is still continuing,
because the present Ministry wants to
show that they alone have been able
10 get Paradip and that, therefore.
the people in Orissa should support.
not all Congressmen but the preseat
group of Congressmen, who are in
the Ministry,

I want the Minister to let the
House know what is the latest posi-
tion regarding this matter, and whe-
ther the plans that have been sub-
mitted have been accepted. It is re-
ported that the Chief Minister of
Orissa and the Commerce Minister or
somebody are going to Japan some-
time in June or July to negotiate
about the export of iron ore, and the
money earned out of that will be uti-
lised for developing Paradip port.

Again, here is a news item publish-
ed in the Times of India of 21st May
—Yyesterday—the news iteln emanates
from Madras—to the effect that a
contract for the development of Para-
dip port in Orissa is expected to be
entrusted to the National Building
Construction Corporation, a Union
Government undertaking. It is learnt
that the work on the project is esti-
mated to cost about Rs. 15 grores, The
matier was discussed in detail recent-
ly by Shri K. S. Krishnaswami, the
Managing Director of the Corpora-
tion with Shri B. Patnaik, Chief Min-
ister of ®rissa, So, the outside world.
the newspaper world, knows more
about this than Parliament. I went
through the entire report on this Min-
istry reading about the major
schemes, the details of which have
been given under the Demands, but T
find no mention whatsoever of any
money being provided for Paradip
port, But in the news item it is =aid
categorically that Rs. 15 crores are to
be spent and that the Government of
Tndia  undertaking, namely, the
National Building Construction Cor-
voration, is gring to undertake the
iob! We all will be happy about it.
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because we are making that demand,
namely, that the Paradip port must
be developed before the end of the
third Five Year Plan. All that | want
from the Minister is this, He must
categorically tell us what is the posi-
ticn in regard to Paradip; whether
they are really taking any positive
steps to see that the work in Paradip
is completed, as a major port, before
the end of the third Plan,

Now, you will find another news-
paper report, wherain it js said ‘hat
the National Council of Applied Eco-
nomic Research in Delhi has been en-
trusted with the task of ‘examining the
commercial and economic possibilities
of Paradip port, The Chief Engincer
has been appointed and a canal has
been dug; an express highway is being
built with crores of rupees. Al] these
things are reported to be proceeding.
It is all to the good. It is good that
there js a little activity in this matter,
but why is it that Parliament is kept
completely in the dark about the
whole matter?

As 1 have stated, we will be happy;
it will be a day of rejoicing not only
for Orissa but for the whole country
if we have a major port at Paradip.
We all want that to happen and be
accomplished during the third Plan
My only point in rising on this
occasion was for making a reference
to this matter in the House. So, let
not the Minister be a party to the
politics introduced in this scheme. I
especially make an appeal to Shri Raj
Bahadur, because, in the course of the
debate in this House in 1957, I plead-
ed for the major port at Paradip, and
I had then just mentioned that pro-
bably this Ministry was carrying oa
in the old traditions of the imperia-
lists who had looked to this problem
only from the point of view of big
cities—Madras, Bombay and Calecutta.
And then, my hon. friend, the Min-
ister, appealed to me thus: lst us
leave the agitational approach; let us
work in harmony and let us not in-
troduce anything else. *“What we
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need is a harmony of hearts so that
we can think together in a peaceful
and calm manner about the problems
which confont us”. There will be
no dispute as reards the sentiments
especially when matters of nalional
importance are concerned, But I de-
precate the political things introduc-
ed in these matters.

So, 1 want the Minister to make it
clear on the floor of the House that
no palitical considerations should
weigh in these matters and that
nobody should take any political
advantage whatsoever, For the needs
of the country, for the defence of the
eountry, for the success of our Plan,
for export and for all other possibili-
ties, we want that a major port at
Paradip should be established

Shri Muthigh (Tirunelveii): Mr.
Deputy-Speaker, Sir, 1 rise 10 suppo:t
the Demands for Gran:s for the Min-
isiry of Transport and Communica~-
tions. The Ministry of Transport and
Communications deserves credit for
its great achievements in road trans-
port during the last ten years. Afler
Independence, we have made great
progress in road transport. So far as
the Madras State is concerned, almost
all the villages have becn connected
with good approach roads connecting
the main roads and the national high-
ways, In this, I may say that we are
a little better cff than even U.S.S.R.
where, ag has been pointad out by
visitors who have returned raecently
from that country, in the countryside
there are no good roads. But, with
all the creditable achievements made
in road transport, much yet remains
to be done in the matter of develop-
ment of ports and shipping.

On this occasion, 1 would like to
speak a few words on the develop-
ment of Tuticorin port into a major
harbour. The scheme has been there
for a very long time, for over 30
years, but nothing tangible has yet
been achieved. In this ccnnection. I
would like to tell the hon. Minister
and this august House that the Madras
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Government are most earnest and
most helpful in the development of
the Tuticorin port. Recently, on 23rd
April, 1962, the Madras Government,
by their G.O. No. 1155, entrusted the
Tuticorin harbour development works
to the Government of India under
article 258A of the Constitution

The have also, by their G.O. No.
890, dated 2nd April, constituted a
high-power committee for the deve-
lopment works of the Tuticorin area
in view of the harbour development.
They have appointed recently a liai-
son officer, Shri C. V. S. Mani, 1.A.S,
to assist the Central Government in
the harbour development works. I
would also like to bring to the notice
of the Transport Ministry the resolu.
tion of the Tuticorin Port Trust
Board, dated 11th May, 1962. The re-
solution has been communicated to
this Government through the Madras
Government. The Trust Board has
expressed in that resolution its deep
disappointment over the prolonged
delay in the implementation of the
harbour development scheme. Ome
year in the third Plan period has gone,
and the work has not been started.
The engineer, Shri Venkatanarasim-
han, appointed by the Central Gov-
ernment, has not yet taken charge.
That is the information that I got re-
cently when I had been to Tuticorin
just a week ago. He has not yet taken
charge and no works have been
undertaken. The Ministry has, how-
ever, allotted for this vear, 1962.63,
Rs. 12 lakhs, and for that our grati-
tude is due to the Transport Ministry.
The Port Trust has made earnest
efforts for 30 years for the port deve-
lonment and it has spent about Rs. 30
lakhs in this cause. At their instance,
several survevs have been made such
as hydrographical survey, topographi-
cal survey and geological survey. Fur-
ther many boring tests have been
carried out recently at the instance of
the Port Trust, and these tests are
most successful and most encourag-
ing for commencing the construction
works, such as construction of 5 berths
and 5 mooring berths
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The Madras Government are ready
1> supply 1 million gillon; of water
per day for the proposad harbour.
The Port Trust Board ara prepared to
give any extent of land out of their
1,000 acres to the Ceatral Gover:maz:t
for commencing the work. The Port
Trust are will'ng alss t> hand over
their spacious bungalow at Tu i:orin
f'r Central Gove:nment offices a'd
quar'ers, Many indusra’ists like
Messrs Kothari and Sons Lim'ted are
postponing the starting of t-e’r inius-
tries, awaiting the commencement of
the harbour works.

I would request the Central Gov-
ernment t»> consider the follow.ng
favourable points, Tuticorin js on the
east coast of our country and it can
be called the Gateway of Sou'h Izdia.
There is no maj-r harbour south of
Madras, and Madras is too hzavily
congested. Tuticorin has been the
foremost among the intermediate ports
and its trade is fas' increasing every
year, Itg trade now is about I million
tons and in five years, it is likely to
increase to 1} million tons. The exist-
ing port is quite insufficient to cope
up with the increas'ng trade. Tuti-
corin has a c-nsiderab’e volume of
export trade, which earns a g-o4 deil
of foreign exchange. Its ch'ef ex-
ports are salt, cement and cement pro-
duc's, senna leaves, dry fish, yarn
and textiles, tanned hides and skins,
fib~e and other palmirah rroducts,
chillies, oni-ns, potatoes and tamarind,

The proposed harbour n:ar Hare
Island commands gheltered wa'er aad
if is outzide the cyclone belt. There-
fore, it can be easly developed into
an all-weathg: po:t. The port is well
linked with the hinterland by goad
railway lines and good road:. The
proposed harbour nceds a depth of
36 feet and firtunately, rxck is fourd
just below 33 feet. So, there is n>
need for ro~k-b-eaking, Thus, it is
mos' easy and most economical to
€ nstruet the harbour. Cne= more
point of consideration is that
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Tuticorin is destined to be the centre of
marine chemical industries in Ma.ris
Sta.e in the near future, Finally, I
submit that all preliminary inest.ga-
tiong for the proposed harbour have
been completed, and detailed surveys
and estimates have b2en prepared. In
view of all these favourable fac'ors,
1 appeal most earnes'ly to the Gow-
ernment cf India to expedit: the
scheme and start the construction
works without further delay.

Shri Imbichibava (Ponnani): Com-
menced speaking in Malayalam.

Mr. Deputy-Speaker: Can he read
the English translation of his speech
for the benefit of the Members?

Shri Warfor: The practice is that
an English translation is submitted
earlier

Mr, Deputy-Speaker: I have got
the English translation of his speech.
That is why I am saying he can as
well read that He will be helping
the Members to understand him.

Shri Dalfit Singh (Una):
not able to understand him.

Mr. Deputy-Speaker: He has given
an English translation of his speech

Bhri Harish Chandra Mathur: He
iz well within his rights in speaking
in Malayalam.

We are

Rbri Raghumath Bingh: We ars
haopy to hear him.

Shri Birendra Bahadur Singh: On
a point of order. Generallv, when
ches are 4 the Minicter
takes down notes. Is the Minister
toking down notes of his speech?

Mr. Deputy-Speaker: The English
translation will be passed on to the
Minister,

Shri Raj Bahadar: Whatever point
be has raised will be duly consider=-
ed and whatever we can do about it
will be done.
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Shri Warior: Can we not take ad-
vantage of those Ministers who can
follow that language?

Shri Ra) Bahadur: | cannot do
that now,

Shri Radhelal Vyas (Ujjain): Does
not the hon. Member know English?
If he knows English, what is the
difficulty in speaking in English?

Mr. Deputy-Speaker: He cannot
express himself properly in English.

stard (fagre) - wqir | @
e 341 § 7 amdm gz o feg-

R RS S (r
Q@A F7 N aaraa i ?

*Shri Imbichibava: Mr. Deputy-
Speaker, Sir, Let me first of all
thank you for having given me an
opportunity to participate in this dis-
cussion on the demand for grants
for the Ministry of Transport and
Communications. As you know Sir,
people like me suffer from a serious
disabilitv. The convention in this
House is that speeches should either
be in Hindi or English But since I
am not in a position to communicate
in either of these languages effect-
ively, I have to speak in my mother-
tongue Malayalam. I am sure there
are so many other members here
who suffer from the same disability
like me and it is sure that in [uture,
with the development of democracy
in our country more and more peo=
ple's representatives like me will be
returned to this House. It is there-
fore. necessary that proper arrange-
ments should be made for the free
use of all the 14 languages enumer-
ated in the Constitution in this
House., I am sure that you as the
custodian of the House will give
earnest consideration to this aspect

I want to place only a few prob-
Jems before the House. First of all
I want to bring before this House
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the plight of the sailing country
craft industry of the West Coast
This is a centuries old industry of
West Coast espocially Kerala. Dut
what do we find? While every other
sector of the economy has a plan,
there is no plan for the development
of this industry. As a matter of
fact, this country craft trade in our
side is the mainstay for thousands of
people on the Malabar coast. Lakhs
of tons of merchandise is carried in
these sailing vessels. But there is
no proper scheme for the protection
on development of this trade. In fact
while the country is obliged to spend
crores of rupees of foreign exchange
for the purchase of ocean-going
liners, practically no attention is paid
to this aspect of our traditional
shipping. The Government has al-
most ignored the potentialities of
this mode of transport in the solu-
tion of our problems of coastal trade

Let us see what are the main
problems of this industry. First of
all the question of safety in naviga-
tion and facilities for rescue in face
of storms etc. Practically the Gov-
ernment measures are only the usual
storm warning signals in light-
houses and ports. This is
not enough. Most of these
country crafts have no special ins-
truments to see these signals from
long distances especially when the
weather is squally. They do not
have other modern navigational aids
like radio equipment etc. Therefore
very often they fail to notice these
signals and are therefore subject to
great risks. Every year lakhs of
tons of merchandise and many crafts
are destroyed in storms and bad
weather. That the Government do
not have proper statistics of these
losses itself is proof that no attention
is paid to this problem. It is not
enough to put up warning signals
There must be a series of rescue
stations on the West Coast at every
50 mile distance, from Gujrat to
Kerala. These stations must be

*English translation of the speechdelivered in Malayalam.
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equipped with high speed tugs to
tow the sailing vessels in distress to
safety. Because these sailing vessels
cannot rust to safety just by seeing
the warning signals. They have to
be helped while in distress by being
towed to safety.

Then regarding the arrangement
for training of tindals etc. The report
says that 6 training centres have been
set up to train tindals. I have seen
the centre of Kozhikode and 1 can
say that it is an utter failure. There
is no arrangement for housing or
messing for the trainees. They have
to find money to meet their expens-
es, during training. These tindals are
poor people and they have no means
af independently to meet these ex-
penses, It is therefore necessary to
provide the trainees with some
allowances sufficient to meet their
expenses during training period. Due
o this reason, the Kozhikode train-
ing centre has not been able +to
attract trainees. I hope the Govern-
ment of India will make some pro-
vision for helping the trainees.

Then there is the problem of loans
and advances for construction of
craft etc. Practically no help is
being given for this purpose. Simi-
larly technieal improvements should
be made in the construction of the
srafts. Minimum navigational aids
like radio-receivers, signalling equip-
ment etc. should be installed to re-
duce navigational risks. Possibility
of mechanising these crafts should be
exvlored and suitable engines etc.
should be developed. For all this
the Government should give aid,
should formulate plans etc. While
crores of rupees are being given to
the modern merchant shipping in-
dustry, practically nothing is being
done to help this traditional mode of
transport. It is compbletely neglect-
ed.

Then some lines of trade should be
reserved for the traditional country
craft trade. Now we are doing
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so many things to help our tradition-
al industries like handlooms, cottage
industry ete. Certain lines of pro-
duction are reserved for these in-
dustries in order to save them from
extinction. Similarly in order to
save our sailing vessel trade, some
item of merchandise should be re-
served for this mode of transport.

Lastly, I find from the report of the
Ministry that centra] and regional ad-
visory committees for sailing vessels
have been, set up. But there is no
such eommittee in Kerala which is the
State most interested in this matter.
I, therefore, request the Government
to set up a Committee with its centre
in Kozhikode, But these committees
have not done any useful work. The
Centra] Board has met only once dur-
ing four years. If this is the way
these committees function, then it is
not very useful

Next I wish to refer to the condi-
tions of the workers in the harbour-
craft. These crafts with tonnage of
50 to 100 tons are used to take mer-
chandise to and from the jetties and
warehouses on the shores to big ships
berthed three to four miles off the
shore. These poor workers are not
provided with any amenities like shel-
ters, canteens etc, on the shore.
While something is being done in big
ports like Bombay, there is nothing
in places I'ke Kozhikode, Ponnani and
other smaller ports. They have to
cook, eat and live for days together
in these crafts. They live a hard and
miserable life. The Government
should give attention to the welfare
of these labourers and provide mini-
mum amenities for them at these in-
termediate ports.

Then I come to the question of de-
velopment of Ponnan' in Kerala as a
support port to Cochin, Cochin is al-
ready @ crowded port with a big har-
bour, naval base, oil terminus ete.
[t is, therefore, necessary to develop
a support port to Cochin. Ponnani
should be developed as a support port
for use during fair weather to ease
congestion in Cochin.
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Then I come to the report of the
National Council of Applied Economic
Research on the problem of develop-
ing Beypore port, The Council's sur-
vey has found that the present average
annual traffic of Kozhikode-Beypore
is 290,000 tons. Important foreign ex-
change earning commodities like tiles,
timber, cashew kernals, pepper, co-
conut ete. are exported from this port.
The survey has estimated the traffic
potential of Beypore by 1965-66 at
522,685 tons. In order to improve
the existing facilities and make Bev-
pore an all-weather deep-sea port, the
«<ouncil has recommended a series of
measures, They have made nine re-
commendations including construction
of a long jetty, provision of e'ectric
cranes, transit sheds, water supply,
staff-quarters ete, 1 urge upon the
‘Government of India to make provi-
sion during the Third Plan for these
works for the improvement of Bey-
pore por:.

When I come to the problem of Haj
pilgr' ms from India I have to say that
a large proportion of Haj pilgrims
from India visiting Jeddah are from
e[elay WoJ} SWIF[4 1ng CRieiay
have to come all the way from Kerala
to Bombay for embarkation. As a
result they have to incur huge extra
expenditure and undergo a lot of un-
necessary sufferings. Kerala has an
excellent port at Cochin where the
facilities for passenger traffic are
available in plenty. It has been a
long-standing demand of Kerala
people that facilities and arrange-
ments for Haj pilgrimage should be
made at Cochin as a port embarka-
tion for Haj pilgrimage. [ hope the
‘Government of India will at least now
take thiz matter seriously and set up
a Haj Committee at Cochin also. The
relevant amendments to the existing
Act on the lines suggested by Shri A.
K Gopalan in his non-official bill
some time back should be undertaken,

Lastly, I come to the National High-
way programme in Kerala. We find
from the answers given to guestions
in this House that the National High-
way projects in Kerala are lagging
‘behind miserab'y. Even schemeg in-
cluded in the First Five Year Plan
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have not been as yet completed even
though th's is the second year of the
Third Plan. Out of 58 projects in the
Second Plan, only four projects have
been completed. Twenty of the
Second Plan projects have not even
received sanct.on, At this rate I
wonder how long it will take to com-
plete this programme in Kerala. This
is a most deplorable state of affairs.
All plann'ng looseg its meaning if pro-
jects included in the First Plan are
not completed even in the Third Plan.
I, therefore, request the Government
to take up this question in a more
serious manner and see that the pro-
jects are executed in time according
to plan.

Finally, I wish to refer to the coas-
tal road running through Palghat and
Trichur Districts known as the Tippu
Sultan Road. The responsibility for the
construction of this important ccastal
road should be taken up by the Cen-
tre, Also, two important bridges. the
Chetuvaye Bridge in Trichur District
and Ve ivankode Bridge in Palghat
Distriet. This road connects a num-
ber of !mportant pilgrim centres in
Kerala like Cranganore, Triprayar,
Guruyaur etc. These are great tem-
ples in Kerala which are visited by
lakhs of pilgrims every year. The
road is also of great commercial and
economic importance. [ urge upon the
Government of Ind'a to take up the
work of this road and these bridges
during the Third Plan itself,

Shri Thirumala Raoe (Kakinada):
Mr. Deputy.Speaker, Sir, it is a mat-
ter of satisfaction not only to this
House but to the vast mercantile in-
terests outside the country that the
dispute between the pilots associe-
tion, Hooghly, and the Government has
been sat'sfactorily solved even before
the Demands for Grants have come
up before the House. I think the ex-
perience, foresight and statesmanship
of the Minister and the Minister of
State are largely responsible for bring-
ing about this dispute to a satisfac-
tory conclusion without appearing te
be giving away much that compro-
mises the interests of other services
which have got g sort of antagonisiic
attitude towards the demandg of these
pilots.
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With regard to the other items of
Demands that have come up, I am
bound to be parochial and woice the
grievances of my constituency and
the part of the country from which
I come before I take up the time of
the House to answer a very import-
ant point that has been made the bone
of contention and controversy in (his
House, the other House as well as
among the public.

Take the question of construction
of bridges. I come from East Goda-
vari District, The bridge on the river
Godavari is one of the main connect-
ing links between the highway from
Calcutta to Madras and even up to
Cape Comorin in the south. This
bridge has been pending completion
for the last ten years. My late lam-
ented friend Shri Kala Venkatarao,
who is well known in political circles
laid the foundation stone as Minister
of Andhra eight or nearly ten years
ago, and the bridge is still in the pro-
cess of being built. There are two
connecting bridges on the two main
tributaries of the river Godavari. One
is Gautami near Alumuru, Out of
Rs. 175 lakhs estimated expenditure,
Rs. 117 lakhs has been gpent and an-
other Rs. 40 lakhs is asked for in the

resent Demands. The other one is
Vasishta. Out of an estimated expen-
diture of Rs, 94 lakhg only Rs, 5,30,000
was spent last year apd it is expect-
ed that Rs. 15 lakhg would be spent
in the current wear. For the next
year they are demanding Rs. 80 lakhs,
I would request the hon Minister to
see that this work is expedited and
the main artery of one of the high-
ways that contributes to the prosperity
of the country will be an accomplish-
ed fact without much delay.

" Coming to another point, it hag been
my annual ordeal of bringing to the
notice of the Ministry and the powers

that be that Kakinada is a port that -

has to be developed immediately. If
you see the figures of total tonnage
complete'y taken up in all the big
ports you will see that Vishakhapat-
nam lifts a load of nearly 24 million
tons every year. It is slightly bigger
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than Madras port, Bombay handles
11 million tons every year and next
comes Calcutta. Between Madras and
Calcutta, we have got only Visakha-
patnam port, which is being choked
with all sorts of export and import
trade, It has become the main receiv-
ing port for all the heavy machinery
for Bhilai, Rourkela and other steel
plants that are started rounq about
Bihay and Orissa. That port has not
got any big hinterland with agricul-
tural development. It has to depend
upon its exports from far off places
for manganese and iron ore—300 or
400 miles away from the port. The
Kakinada port that has been visited
by the hon, Minister, Shri Raj Baha-
dur, other Ministerg and men in autho-
rity and experts has been certified as
having all the natural facilities for
developing it into one of the very
good ports in the east. 1 think that
port can be developed with an expen-
diture of Rs 4 crores to 5 crores.

I would ask the hon. Minister to
plan ahead, sufficiently ahead, to meet
the expand‘ng demands of the econo-
my of our country. We are now mak-
ing provision for an export of nearly
Rs. 1,700 crores. The main ports that
are taking these exports and imports
are the big ports of Calcutta, Bombay,
Cochin, Visakhapatnam and, to some
extent, Kandla, Of course, Kandla
has not come up to the expectations
of the planners, It has proved a dis-
appointment to some extent. There-
fore, I would request my hon. friend
to give some consideration and thought
to see that this port is developed and
some substantial amount iz allotted
for that and see that the object is
realised within the next four or five
yvears so that the expanding demands
of our economy, trade and commerce
will be adequately met by having an-
other good port between Visakhapat-
nam and Madras on one side and bet=
ween Calcutta and Madrag on the
other side.

With regard to shipping, we are in
a very poor condition in this coun-
try. If we see the total world ship-
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ping, our contributign is only ‘86
per cent of the total world shipping.
The share of United States is 19:14
per cent; the share of United King-
dom is 1628 per cent. Next comes
Japan, a small country with a popu-
lation of 9 crores, whose share is
$:34 per cent. A still smaller coun-
try with a population of hardly 30
or 40 lakhs, Norway, has a share of
863 per cent of the tota] world ton-
nage. India occupies one of the
lowest position with a percentage of
66. When we compare our position
with that occupied by the rest of the
countries, we fing that jt is not very
encouraging.

Therefore, it is but right that the
Ministry takes every opportunity and
every available resources and assist-
ance that is required to augment its
total tonnage. By the end of the Se-
eond FPlan, we were able to complete
9:2 lakhs tons. By the end of the
Third Plan we are planning to have a
total tonnage of 14 lakhs tons under
Indian flags. It is a modest estimate
of our requirement and a modest
plan. Because Governmeni have so
many demands on their resources,
enouch money is not able to come to
the shipping sector,

In this connection, there comes into
$he picture the Jayanti Shipping Com-
pany, which has been talked about
so much by my friends the press and
public (and by public ] mean the pub-
lic which belfeves the press). Some
political parties wanted to make capi-
tal out of the deal which the Govern-
ment of India have entered into and,
withoul undersianding facts, they
started assuming all sorts of things
against the company and dragged
everybody concerned  with it, not
excluding the Government, into the
picture in any manner that suited
their likes or predilections and also,
o some extent, their interest.

This company has been started spe-
cially to brirg in new tonnage to
India. No doubt it is a new com-
pany, started by a brilliant young
man wha had made his mark as a
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scientist in America, who had been
in the list of advisers to the American
Government on nucleéar science, who
has made a remarkable contribution
as a very brilliant man to industry,
commerce and also scientific investi-
gations. He is a doctor of science of
two universities. He has evolved a
method of manufacturing steel and
aluminium which hag been purchased
bv eminent steel manufacturers in
Germany like Demag and Schluman.
When he came on a private visit to
India in 1960, he happened to meet
all our M.nisters, not excluding the
Prime Minister and the Finance Min-
ister. The problem was discussed
with him as to whether there will be
any possibility of augmenting Indian
shipping by collaborating with out-
side technical agencies in building
new shipping. Within six months of
his leaving India, in December 1960,
he came again with a Dblue-print
about building new ships and he
convinced the Government ¢f India
and eveiybody else that the proposi-
tion is sound and worth considering.
It has taken nearly 14 to 15 months
for the Government of India to pro-
cess this proposal, to vet it, to exa-
mine it, to scrutinise it with micro-
scopic eyes at every level—technical,
secretarial, financial and other levels.
Finally, they agreed to this and they
agreed to advance a loan of Rs. 22
crores.

Much was made of the fact that the
paid-up capital of the company was
only Rs. 200, by people who are in-
terested, by people who are motivat-
ed with self interest, whose vision
was warped, who were never prepar-
ed to look at facts. Even after it
was announced by the Minister on
the floor of the House that the paid-
up capital of the company was Rs. 21
lakhs, certain leading dailies start
writing leading articles, saying that
the paid-up cavital of the company
was rnly Rs. 200. The company was
started earlier with a small capital
to meet with the requirements of the
Companies Act, to start negotiations.
We were not willing tp put money
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into a companv, a private company,
until the fate of the negotialions weie
known one way or the other. A large
number of technical, financial and in-
surance experts were brought to
India at the cost of several lakhs of
rupees to the company, and all the
preliminary expenses were incurred.
with the hope that it will pass all
the hurdles which the depariments of
Gevernment are placing before it
the schemes will be thoroughly exa-
mined and finally accepted.

Then I eome to the question of the
loan advanc.d to this company. Here
1 have with me a whole list of com-
panies to whom loans have been ad-
vanced by Govesnment. The Scindia
Steam Nuvigation Company have got
a loan of Rs, 15:34 crores with a
paid-up capital of Rs. 1272 crores.
The Government of India have laid
own a rule that every loan to a com-
pany must bear the ratio of 1:4 to
the paid-up capital. That is to say,
if wou raise Rs. 1 crore as paid-up
capital, you are entitled to a loan of
Rs. 4 crores. That is the rule that
has been la'’d down and unless and
until that rule is satisfied by this
company Government are not going
to part with a single pie to this com-
pany. But there are companies
which have got a paid-up capital of
Rs, 11.29 crores or Rs. 11.20 crores,
getting a loan of Rs. 15 crores and
@ company with a paid-up capital of
Rs, 1.15 crores getting a loan of Rs, 8
crores from Government.

Mr. Deputy-Speaker: His time is
up. He should conclude now.

Shri Thirumala Rao: 1 will con-
clude in the next two or three minu-
tes, because | want to give some of
the salient facts tg *he House and the
public, for this company and people
associated with it were subjected to
very unfair criticism in a language
which is abusive and derogatory to
the membership of this House.
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Shri S. M. Banerjee: This is highly
objectionable. He said ‘abusive lam-
guage.’

Shri Thirumala Rao: When a man
who was much maligned was asso-
ciated with my name under the pri-
vilege of the other House I would
have challenged that gentleman to re-
peat that statement outside the
House, But I thought that certain pro-
priety should be observed when we
are involved in names.

There is nothing objectionable,
There is nothing shady. We are pre-
pared to face any sort of scrutiny or
examination by any impartial tribu-
nal or high personalities to find out
if we have done anything shady in
this. But without knowing facts no-
body has a right even if he is an
hon. Member of Parliament to take
shelter behind the privilege conferred
on him to attack a man as something
like a man whose name has become
notorious and obnoxious in the pub-
lic eye.

I want to conclude my argument
with this. The main salient feature
of this is that the Company has
agreed to build eight new ships in
Japan costing about Rs. 12 crores te
Rs. 14 crores.

Shri Warior: What is he referring
to? Shri Thirumala Rao has been
very vehement but we are in the
dark what he is referring to as a per-
sonal matter.

Mr. Deputy-Speaker: Shri Thiru-
mala Rao may go on with his speech.
(Interruption)

Shri Thirumala Rao: [ request the
Chair to cut it out from my time. I
will explain it to him in the lobby..
. ... (Interruption).

Mr, Dtputy-Speakeri Let him con-

clude.

Shri Thirumala Rao: I am not say-
ing anything irrelevant. I want ta



5935 Demands

present this thing in a nutshell. The
Company has been offered a certain
loan. The loan is not paid as it 1s
being paid to other companies. After
the ships are built and are tested and
accepted or, to use the technical
word, are delivered to the Company
and the Government takes charge of
the ships under mortgage then will
the Government pay the first instal-
ment of the loan to the sellers, that
is, to the builders of these ships. The
cost of the ships has to be paid in
seven instalments to the sellers and
the Company has to pay back the loan
to the Government in 20 instalments.
These rules apply to everybody who
applies for a loan.

The salient feature of this deal is
that we are not parting with the
whole cost of the ships to the sellers.
It is paid in seven equal instalments.
Meanwhile all the seven or eight
ships will come under the control of
the Company. They can ply and
start earning foreign exchange even
fro mtoday and from the earnings of
this foreign exchange can discharge
the cost of the ships. You can pay a
part of it towards the cost of the
ships. If Rs. 14 crores are to be paid
by the Company tp the sellers in
seven equal instalments, it comes to
Rs 2 crores. Half of it may be earn-
ed by foreign exchange and the real

responsibility of the Government
may be half. Therefore by the time
this whole lozn is liquidated the Gov-
ernment of India may have to pay
only Rs. T crores and not more. A
blanket loan of Rs. 20 crores is sanc-
tioned because another five ships
have also to be arranged with Hol-
land. These things will be paid in
instalments. The Government has
imposed a condition that nothing
starts without payment of Rs. 150
lakhs towards the paid-up capital.
The Company has arranged today
and we are informing the Govern-
ment today or tomorrow that an
amount of Rs 154 lakhs has been de-
posited in an American bank and the
payment of the loan begins only
after the ships are delivered.
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One more point I want to clear.
That is about American collaboration
which my hon. friends are making
much of. If you have Russian colla-
boration for the drug industry invol-
ving Rs. 25 crores, my hon. friends
sing and hence around this proposal.
What is the harm in this? I may tell
you that here there are hundreds of
companies offering foreign collabora-
tion in this country and nearly Rs.
1100 crores of foreign investment is
involved by the end of the Third
Plan. As it is, 65 per cent of the capi-
tal is allowed to foreigners in this
country to start some new industries.
Here is the Merchant Shipping Act
that allows not a pie more than 25
per cent of the equity capital or the
paid-up capital to any foreigner, be
he a Russian, a Chinese pr an Ame-
rican. - Therefore if my hon. friends
bring a proposal which 1s as welcome
and is as useful as the one that is
proposed by the American collabora-
tion, the country is prepared to ac-
cept it. That is the policy of the
Government. If our Government de-
cides that a proposal from Russia
bring in this collaboration, the Com-
pany is prepared to look at it. We are
nat concerned with the nationality of
the country or the source from which
it comes, as long as the Government
of India supports it and gives it: ap-
proval and those countries are per-
sona grata with the Government of
India.

Shri Harish Chandra Mathur: Mr,
Deputy-Speaker, Sir, as a matter of
fact I never had any intenticn to deal
with this particular subject of the
Jayanti Shipping Company. I do no.
think the references made by my hor
friend were to the questions 1h
were asked on the floor of the Houst
The first questions were asked by me
about this Company and the hon.
Prime Minister answered those ques-
tions. We do not sit in judgment
until and unless we have all the facts
before us, but we are also not pre-
pared to be carried away by any
statement. My simple question in
this matter was that we ourselves
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have two shipping corporations;
threfore why could such an offer not
be utilised by our shipping corpora-
tions and why could it not be in the
public sector. That was the question
to which I have not yet received any
satisfactory answer. I have no rea-
son to believe that there is any shady
transaction. [ do not know whether
it is a shady transaction or not. We
have not examined it. The matter
has not heen Jooked into, 1 do hope
that the Government when they agree
to it after due consideration must
have looked into the merits of
the case. But at least this House has
got to be satisfied that now that we
have two shipping corporations our-
selves why this could not be taken
over by the public sector shipping
corporations and why this foreign ex-
change and all the future benefits are
not to accrue to the public sector
when it is our studied policy. I will
expect the hon. Minister to clarify
this point.

My subject while dealing with this
Ministry primarily is road transport.
This annual report which is before
us has a one-page introduction and
this one-page introduction opens with
a remark regarding co-ordination of
different means of transport includ-
ing railways, road transport and other
things. I find that in this report it-
self there is absolutely no mention
whatsoever about co-ordination
throughout the report. We have got
a 159-page report and it is only in
the introduction that it begins with
this co-ordination which is the sub-
ject matter of discussion and which
has been engaging our allention all
the lime,

We have never seen the hon. Min-
ister in charge of transport and com-
munication: playing the role of bring-
ing about overall cec-ordinziion. There
i= one small paragrarh in this report
also about co-ordination but ihat is
limited only to road transport and
waterways. It makes no mention of
the overall co-ordination where raii-
ways are concerned. We have known
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the hon. Minister of Transport and
Communications only as a poor boy
or as a second boy in the matter of
road transport. We never knew that
he was a big boy who was to control
overall co-ordination of transport im
which the railways were to be im-
cluded. T hope that the hon. Minis-
ter who is a senior Minister of Cabi-
net rank will now assume that res-
ponsibility of overall co-ordination
because that is a very important mat-
ter. We do not know of any autho-
rity who is taking this overall res-
ponsibility of co-ordination between
the railways and road transport,
waterways and other means of com-
munication. I do hope that he will
assume that responsibility and fine-
tion and now he will toke certaim
steps about it because co-ordination
definitely is one of the subjects which
has been mentioned as one where we
have failed. I do hope that some-
thing will be done about it.

15 hrs.

But when I say that about this
overall co-ordination I am not ts be
carried away by catch phrases. T do
not feel that it is only co-ordination
which will bring about results. Co-
ordination is important, It will im-
prove the state of affairs and we will
have much lesser complaints. But,
co-ordination of what? Co-ordination
of the means of transport. Whether
we have got adeguate means of tran-
sport——that is the crux of the ques-
tion. My feeling is that we have
not got adequate means of transport.
Therefore, we have got to be assur-
ed that all steps are going to be takenm
to see that we have adequate means
of transport.

Only the other day, our new Min-
ister for Mines and Fuel said that
he is going to raise all the necessary
coal in the Third Plan and he will
carry that coal through waterways.
It is a wvery bold and heartening
sltatement which he has made. T &m
one who always shares optimism. To
me, this statement dves not appear to
be only an optimistic, statement, not
only an over-statement, but 1 think
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it is almost quixotic. I think he is
only in the thin air. I would like
the hon. Minister for Transport, the
overall co-ordinating Minister to tell
us whether he will be able to carry
al] the coal that is going to be raised
during the Third Plan. Let us sce
simple mathematics. We are at pre-
sent only carrying 54 million tons
and 60 per cent of the capacity of
the Railways is devoted to it, If we
are to be self-sufficient, if we are to
feed all our industries we must raise
about 100 million tons which would
mean another 44 or 46 million. tons
to be carried. How is this 44 million
tons to be carried?

Shri Prabhat Kar: Almost double.

Shri Harish Chandra Mathur: The
steel plants will give them steel. The
Defence Ministry will manufacture
the vessels and the Transport Min-
istry wil ltake charge of them and
transport. Let us see how superficial
1t 1s,

Shri Prabhat Kar: By 1987 it may
be possible.

Shri Harish Chandra Mathar: Does
not the hon. Minister know that we
were all the time aware of water-
ways and road transport? Does not
the hon. Minister wunderstand that
the steel plants were not in a posi-
tion even top give the necessary steel
for the manufacture of wagons? If
we could not manufacture even the
required number of wagons and if
the manufacture of wagons was de-
layed, how does he expect that all
this is going to be lifted? WMay I
know where the provision for all that
is? Tet us know the programme
Let us know what is the plan, what
is the programme and what is the
provision, how much coal is to be
carried by the Railways, out of 100
million tons, how much is to be car-
ried by :.ud and how much by the
waterways, and for carrying coal by
waterways, what amouni of tonnage
you have to raise. It is no use ta'k-
ing thin air. We must come to brass-
tacks of the thing.
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1 also wish tg remind the hon. Min-
ister for Transport as well as the
Minister for Mines and Fuel that cnly
the other day, when the Minister for
Steel and Heavy Industries, was
speaking, he said that even during
the Third Plan, he was apprehensive
of a serious time lag, even with the
present programme which does not
include catering to all the manufac-
ture of shipping and waterway trans-
port. He says that no note has been
taken of thatt We have no pro-
gramme before us. No provision has
been made anywhere. He himself
feels differentroadconf. :caaHHi dlsa
feels gifident sbout the manufacture
of the steel which is wvisualised ever
in the Third Plan. He is quite clear
and can did to say that there is like-
lihood of some time lag im this.
Therefore, it is no use running away
with these brave statements, I would
expect the hon. Minister for Trans-
port to take the overall responsibili-
ty for co-ordination. I would expect
him to give facts and figures to this
House as to how the tonnage which
is to be generated during the Third
Plan is going to be transported, how
much by Railways, and what is their
programme for carrying that through
road as well as waterways. Because,
this is very important. Otherwise,
there will be te:rrific frustration and
waste. If we find that we have not
got plan allocation, we must revise
our plan ~llocations, we must cut out
some other projects and we must
give that amount of Rs. 150 to 200
crores. I feel that Rs. 200 crores wiil
have to be transferred here. If we
have additional funds, well and good.
A sum of Rsfl 200 crores will have to
be made available for Transport of
goods which are likely to be produc-
ed during the Third Plan. We must
have a plan and a programme. We
must have a grip over realities in-
stead of talking brave and leading to
frustration. Because, it results in a

huge waste. When you have a pro-
ject, when you have production and
if that cannot be transported, that
creates a Jot of problems
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While talking about road transport,
I do not know why we take road
transport so lightly. The hon. Min-
ister in Charge of Railways has been
providing us with all sorts of infor-
mation. There is always a map giv-
ing the railways and the different
zones, Why should we not have been
given a map of the roads also? Road
development, their  future pro-
gramme, we cannot understand these
from what has been stated in the
Appendix here, In a thorough going
manner as the Railways do, they
should also have a plan, a pro-
gramme, they should give map of the
roads, and national highways and
show, this is the programme for the
Third Plan, these are the State
roads, and what is going to be done.

The allocations for road transport,
1 may submit, are absclutely meagre.
They will not carry us any farther.
If you just analyse what we hawve, it
is only the carry forward of the
schemes which had already been
undertaken—mostly 75 per cent is
only carry forward of the Second
Plan. We have got here something
for national highways. All that is
left is about Rs. 30 crores which has
to be given by them to the States. Of
this amount which has to be given to
the States, also, Rs. 22

crores are
committed, another sum of Rs. 4
crores is committed. ‘They have

hardly Rs. 4 crores with them, What
are they going to do? How are they
going to open up the country? In this
connection, I wish to invite the at-
tention of the House to a very
weighty observation made in  this
report of the Finance Cammission.
The Members of the Finance Com-
mission which is appointed every five
years, went all over the country and
discussed the entire matter with the
Chief Ministers oi the States. They
came to a definite conclusion that
there must be a special allocation for
the development of the roads and
they suggested this. 20 per cent of
what you raise from your fuel charg-
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es and tax comes to about Rs. 38
crores. It is absolutely necessary that
if you are to give some satisfaction
to the people, you must have at least
another Rs. 50 crores with the Cen-
tral Government which will be made
available to the State Governments
for opeming up the bavkward areas.
A very strong recommendation has
been made in this connection. I wish
I could read out a passage whicn so
wel]l sums up the urgent need for
such a special allocation to be made.
All the Chief Ministers, all the four
Members of the Planning Commis-
sion except the one Member Secre-
tary who was from the Finance Min-
istry—with his solitary exception—
all the members wvery strongly felt
that there must be a special alloca-
tion and this must be placed at the
disposal of the hon. Minister,

Then, I will come to the Committee
on which I happened to be a Mem-
ber, the Road Transport Reorganisa-
tion committee which is popularly
known as the Masani Committee. This
report was discussed on the floor of
the House. [ have never seen any
report getting so much support from
all sections of the House as this
report. All the recommendations of
this report were supported by all the
sections of the House. I take note
from the Annual report that certain
recommendations have been put
through. These recommendations
will certainly help road d2velopment
very considerab.y. But, there are a
number of recommendations which
have yet to be attended to. I would
like to know from the hon. Minister
,,,,,, (Bell rings) I have hardly
taken 8 minutes.

Mr. Deputy-Speaker: He has taken
15 minutes.

Shri Harish Chandra Mathar: I

Mr. Deputy-Speaker: He started at
3:55.
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Shri Harish Chandra Mathur: May
I have another five or seven minutes?

Mr. Deputy-Speaker: Two or three
minutes; I have still a large list.

Shri Harish Chandra Mathur: [
would like to krow from the hon.
Minister whether he has been able to
chalk out any policy. What is going
to be the distribution of routes as
between the private and the public
sectors? We have made certain re-
commendations in this regard. Then,
what is the policy of Government re-
garding dieselisation? 1 would like
to invite the hon. Minister's atten-
tion in particular to the diesel buses
running in Delhi; they are almost a
public nuisance. We are very short
of diesel, and we want to tax diesel
also. May I suggest to the hon. Min-
ister that in view of all these factors,
he may please earmark all these
diesel vehicles for the transport of
goods? Let us not have any diesel
buses; let us have buses carrying pas-
sengers, driven only by petrol. And
Government should give wus better
buses and better transport services.
If we are so short of diesel, let us
not have diesel buses. Let there be
a certain rationalisation of the whole
thing.

Again, in the matter of the deve-
lopmen: of roads, I would like to know
what the policy of Government is.
Also, what is the programme regard-
ing the manufacture of wvehicles?
Have we thought about ii? Have we
given any direction to the industry
also, whether the industry should
take to dieselisation or not, whether
the engines for the new vehicles
which are going to be manufactured
should be run on diesel or on petrol?
I think that we must give a plain
directive on this matter.

1 shall refer to the air services in
brief and deal with that matter in
just two or three minutes. So far
ag Air India is concerned, 1 have
nothing but praise for it. They had
the vision and the wisdom to switch
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over in time from the piston to the
Jet-engine—plane, and they have
earned a great repute lor us in the
international field, in the different
countries. When an entirely Indian
crew goes and lands a jet aircraft in
the USA or any other country, it
does earn respect for us; they earn a
great name for India; they are our
best messengers; | have the least
doubt about it.

I am mentioning this particularly
because my hon friend Shri U, M.
Trivedi said yesterday that they
were running at so much of loss. I
would like to remind him that among
the best organised international air
services run by private compamnes as
well as those sponsored by the States,
the Air India has gone almost to the
top. 1 have got here before me the
figures in respect of eight of these
companies. It was beacuse we creat-
ed more passenger capacity and we
had introduced the jet aircraft that
we are seeing a loss during this year.
In fact, during this year, all these
eight air transport companies have
been incurring lossess. The BOAC
has incurred a loss of Rs. 10 crores;
the KLM has incurred a loss of Rs. 5%
crores in nine months, the TWA a
sum of Rs 6 crores in 9 months, the
Lufthansa a sum of Rs. 15 crores, and
the TCA and the CPA a sum of
Rs. 3.50 crores Canadian dollars,
each. So, in active competition with
these, the Air India does not incur
any loss at all; the Air India will
give us a return of about Rs. 50 lakhs,
and the mext year, it is going to do
much better,

Shri Thirumala Rao: Does it pay
interest to the Government of India?
Has the hon. Member taken that into
consideration?

Shri Harish Chandra Mathur: I
would like to inform my hon. friend
that Air India has paid back from its
own resources during the last two
years. The Air India had taken a
loan from foreign concerns, and dur-
img these two years, it has paid back
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some amcunt, Rs. 9.71 crores was
‘the loan which it had taken, and it
has paid back Rs. 3 crores out of its
own resources. This is certainly to
their credit. We are only helping
them to see that they clear off the
foreign loan which they have taken.
They are running in such competi-
tion, and still if we capnot give
them this help, I do not know what
is going to happen. We owe a spe-
cial responsibility in this regard.

But | cannot say the same thing
about the Indian Airlines Corpora-
tion. Much has got to be done. I
have addressed a letter to the hon.
Minister only yesterday. The things
are not as satisfactory as they should
be. Of course, the IAC has made
some progress. 1 would not genera-
lise and condemn the good service
which it has rendered. It has made
progress, no doubi, but much mpre
has got to be done. Efficiency has
EOt to be injected into the IAC. And
we have got to open up the country.
But we are putting the IAC on a very
wrong policy. They are almost fol-
lowing a policy of a dog-in-the-man-
ger, If we want the IAC to function
properly, if we want that the coun-
try should be opened up, let them
have some definite programme before
them. They must have their sur-
veys and they must have their pro-
grammes, and they must go ahead
with their programme for opening up
the country. If necessary, we must
make a provision of Rs. 50 lakhs as
supsidy for them so that they could
open up the country. Otherwise, how
is the country going to be opened up?
This kind of thing has been done all
over the world. Therefore, if we
want our home services aglso to deve-
lop, then we must provide a fixed
lum; um, say, about Rs. 50 lakhs at
their disposal, so that they can have
their own programmes and open up
tha entire country. They must have
a regular programme, a regular sur-
vey and regular map in regard to
what they are going to do.
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#FEW, § W F AT E R oww &
@ aET & A g 1 wAw
T 1 w1 fawar =12 T TFEET A
g W W13 " Sl F1-——37  TrE-
g g T 39 & fau § Fa97 &1
oqrE AT E 1 3w F F  fw wedla
Y, #ff Fadraw W, T A T g
TF A1 H13A G FITE | EH WA R
fEmamTa F & # fragos am
EIEC I (C o

g4 917 F ATHT qRATT FIEAT X
FERi & AT H o faae ave a2
ZOTH TEATHE 3 2 | 0F, §AEA7 £2E
TAAN AT & 1 @2 FaA 2 fF oA
TiE arE ®1 qGg&1 F fRaT &7 | 39 &7
¥ 7 a1 fa=man 7gF A FH 2, wite
79 7 Za7 2 fF A% wEg AN AR &
Fraq ¥ fas o= @ 8 4= ¥ 3l
1 T F A AW T OF LA
faemr #1 ga A< 99F & g a5
FramFfan sesy 7% F7 J&a9
ax ¥ foo ow Zaeddiet O am
9T | Ffew waTAm & A1 foar gt
AqHA T wE F, THAH IF AT T R
faazor 721 faar mar 2 fF € wga-fu
AT W IH U AT F1 H1 H1 /7 T
@t 7% &, F19 &4 o 7gF A 0f ¥
e e G I A
wamar fefegae e cars ot 77 9
zw foqe # 99 & are # fr v faawu
&t faan wan & fF Far § cvw ®IEIT
Fara @ 07 2, #4139 &1 facsum
frar maT g W IA TR & @ fgew
guar fad @ 3

W@l a% =T UTT F AT g,
F wd &1 A § 7 oTae w@aa
w5 A F 3 TT F/ AgE
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faran T fa feeeft nfcarsr, Zavsidas
af@ra, 1 avs & fear s
AR | T F A% oF "W e
ft fomam mar | Sfea & qewi & &
feetr & . o a1 qfrm et 41 75
WX gt 273 %1 79E | AT A% w22
griad, vz T¥T w1 ATAF g, IAH
ferdt 2z 7 s & 1 gfraw
Hredw # qz< #1 ATE 7 #ar @9
foran smam & 1| 3% F1 TZ90 A g
oI g I R OFWT AT T 0

# w9 Fo =@ g fe afam
A & g e a7 9oa @ w5 A
fare a7 fesmraw wew 1 fewmes w@3w
F faT 98 weg-dwT AF § 2 T
TE & oA gAEr @, fm o § oA
= FUI3 &9 Frgfasaa F fau @@ 3,
e =9 F wFET § 99 F AT
qeret T & fan, fow &1 = A4
arardt fewrae g&@ § guen fawar 2,
3 FT0T FUG ¥ FATET AET TET AT |
Zq F1 adren 47 g fF 3= 2 ¥97-
fagoea & aga &4 2 | fes e
g & A F qF qAqA $ fHAC
fapaTe AT 9T | 4 agr 9 F1f g
78 &, 19 fAu g1 97 === 9897 97 |
fgmea gEw &1 g7 T@ar A& ¥ )
RIFEX T & AT THIA w0l HqHIE
FEafaAFmIT I dFzAd R oE Y
Tt &, 3w ag fgmaa 2w & fag
gE¥FC T MR G A AT A

G TAAEe A AA qIAHE W
foar & 6 o @ wgrdt T &
Fem Fon ¢, fom &t gwa &4,
Sy fr famraer o3 &1 2, A1 www
e ar =T w7 wvar afaw v afed
Fha g &1 Tifzm & s 98
gt & fir fora A 3 famras w2 #
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FHfadea #1 3fe & T gemE g
fear a1 @ &, 9% § sgfadew &
agferad gt o ol §, o T A
99T § i qg=E AT A1 G FIHL
F1 oft i wEE FAr wifed | T wEE
fewrae & a=eft & A1 TwET Haew 7E
¢ f& goa &0 & o, wivEr S &
AT 37 qIF1 & 779 foer A5 g6 &
o7 % fF o5 A o q 7 & o
TA GITF1 &1 JATT F {0 wUF 7 TETIA
2 #7919 aF 77 wIAT WOAT ATE F
fear A wmav @ A= A% w9 WA AE
ag q%ar 2 1 Tafan 7l A 2 e
9T FLETC 7 AT AIH T F1 8,
I TTFH AT FATT A 3 |

AT qAT AT 7 Fed &1 TATET
BT ATg AT FT 1Y H 2@ 97 1 q@I 9T
gATRTZ ISTqA &, UF AR A ulx
oF Al faw 7 feETew wgw & £ A%
fEAT=e W&a ST T AT AR E |
waifs 1 32 gt & g T g A Ay
ghmmadgmma o g™
TET FAFT AT AgT qEO @ | AF
HTL I FT 9T 2 | 99 F 947 #1%
fors 7€ wmar & 1 T QNI 1 ATeqE
wm:‘ma%zu‘hagﬁhmzl
mﬁmwaﬂﬂm f za W1 fafaw

I migE awe F1 @ § AT IHH
aran ¥ fr 91 weR fewrae w2
aT 3, T Fa e gor @ Mema
ot 3 famram & a4 oAy (g
quTa &7 e Z, OE O a%e § Ay
urar & 1 Faadt o7 mEs AT T E R
wq fgwraw & qa+r £ afwa T@a gar
sten grat § 6 <7 awar were faar wr
2, g qara & fo fomar aar 2 ) & S
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[t & 7]
g & wmadra ot ot s e
FE |

mft wed q1E7 Tg7 ¥ fag ow
far aamar & 1+ 9 v omw A
ofy fm d A adsm o aw &
AT # ¥ 997 2 fE d1E7 T 9%
ST Tt AS F 2, 4 7w areg qA
%7 fear mar ¥ | ot weR W gER
9 A mfew & 1 ZrEEw ofry &
fom g fafaedt &t a7 & sqan aw
foar amer & 1 & wmEAT F f foer
T AT W 99 £ 99 F A )
97 FEfEAEE gFT WifEd arf
TE1 ¥ fom woar @7 99 WR WwWEW
fafret & wfed == g &, a1 T
fmagmarar e dzm Ae s &
g1 31, 78 3% a7z ¥ =« fear @
HH | T9 F FE1 T F@l 97 ®rAfEATwT
g anfem

fog 21 e ¥ faesrw Oe9 &
TTH T TS 47 A1 ITH A1S IS A
TIAT TET TAT 4T | T AL 5T dWL
T & 77 79 ¢ 39E qafeaw M
ffar w1 7T & 1 T wT gEEr A
AT TET & WAT aF g4 941 Al 4T §
fo gae forg e woar g7 gy mar
# siY< Fam ot ST @ ToF A fear
st A1 faeaem 1 F wwEen g swe
WaFT WAL & A1 V= JARAT 2 @Y
gt i o s e AT A afen
w7 ot sarar wyAn @A aifgd o
@ H wmfa s ar af 2 A A
WI9F TG SET FANE w7 g E |
HIGFT ST T FAT EAT & | T
qvdz WY & & g1 g A =
qvie § qa< & 7 ¥ 37 & | Oy A
X #1% T IR FH FTT A
i forer vt € 1 & ¥1g § R swaTs
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o9 "®T At SR end I AT A%
T FT |

wa § §zveiz w7 qfwes ¥ A
# £ F5AT WA Z 1 WY O 9T
7 TEAHE #1 %39 ¥ f gAY e
qifezs &1 2z WY A we qefaes
S #37 X AmAr & F & AT 97
T g K qu 7Y fgaraa w7 forw
FIAT AT § | UF I owww F
wer F9at gar 2 fewrew w@w A
{3 7EE #1 FaAaeT 57 fzar &
W17 AT T AT AE AFA § | GHET AT
7z % fF wigde swfagi &1, wEae
TET F1 IFIA 32 717 97 & faar @ |
F A 99T AELE | F HET |
am A 97 W a7 faemr awgar g
& w7 g wemwIE ¥ T=a § 9 T
1 WY § =T g gY AT Tg TTE
o H1 F7 2 Ffew 99 gw Ty &
ALt Arvgver ¥ 7T § fawer w1 A
FHAT fo¥ W 1 gl ¥ | fewmae
T w1 WA w2 qeiaen T gu
Affm T 9T A 2 AT AR ¥
gfus 1 9T FAT U FamE
fvran fr F16T SUTET AT 2 1 /7 |mEAT
g f ag = qvfaza &1 o1 aa # TAhT
mgwr farvsm woar wifgd aifs o
§27ZZ FT & 4 AH g1 S |

TET L UF AT FT q% €9 AT &
fora 1 F 0% F7A7 T0EAT g | ATAA
TAT ST T aATaE IS AT 9 F | W
et WA AT gwdr arT agl S
ot 2w f agr 9% g a3q @A E
|/ FET AT S wHAT @ WY AT ¥ A
FqET THAT qF FAT £ 1 79 a9 €T HT
g FW & AW A% AW
af w1 f g1 F g Wow
ATE WIS AW |
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wa F zfeew & & # w3 w7
aEa § o zfow 3 o as ¥
TAIRNZ AT ¥ FTH A
¥ | w7 AW BT e w1 AR
? Y ae wnd fow az Hr E ol
wa AT AW ariw #¢ o F w09
W G uFTR A A fam o 2 &
Twar g f foam s o dEs
oo & @ F v A s avear
o @ T ¥ Fgr we zfeew # A
& AH AT WUFET FE STET GEA
TAHAS HT ATAGA; 2T AFAT 2 | I qTA
¥ qreq zfvers o o soer A #
CILEE R C L

oTeET g e £ aE 79 s
AT | g AT W AR IS B T A1
FZT AT EAAT F71 E 2 W gEer
gTTR qAMfzw § o AWy war 2 0w e
zfraw F7 A77 TAART F1 9477 29 H
& a1 Wifzr aws far wwmea
I Aa & AATAE Z W
zfesw FIfs FT60 @@ @ E, EE
ATH AAT AT FqII0 AT5AZ AZ0 3T
T AZ AOT ALY 43 EAT, T TETAFAT
Zm zfesw &1 oF $r@ar g 7 fF A
wrea zfez wa & w71 719 zfee
F14 & 7 oF g@e F qarox 7 wfuy g
£ A7 ATIE AT § IAF [qA ZAL
718 W14 # | § gpdar € fE 2a ave
F&T FA5AZ &1 A0 W17 g zfrew ®
fag sarar & wavzr Gar w7 fear
WA | ATE FT ATG TARI AT 2T FT
w97 g ® F FAT AfEd |

HMTA AZA A1 AAZ TT AT TAFH
q7 e FrEfew aMd E 1 39 Ao
zfee® % 5771 F1 A9 a1 fear &
afgw 54 ¥F79 § ¥ Foo AT FATAT
#1 fa% @am a7 7 31 TMEav g
FZE A &1 AATH GgA <ALl £ Afew
Az feimgaz agigar 2 1ag A @
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g | IR AT AT AT E T 0F AT AR
¥ ATz g8 17 AT 7 AT A A &
991 a7 97 £ f% agi 97 =&
& I FTAMW AZN & | TgT AT AT
FAFH AT Gr g AT @ @, A H
qOFT FiEr &1 A1 I FE
aifzd arfe A 34@r g wrefea
G |

AT T AIAAIG TEATHT A 79 A
oz 717 fzar ¢ fF 27 % e 1wt
# w19 7g7 wfas 72 747 § SfF e
AT 97 AgT FH 2 | 7T A FIF A
Forarms #7712 & 397 T sAAT Afaw
M 2 fF 77 7" w7 437 F qrawz A
IR I AT AG EATE | W OARATE
f& 37 9% A7 AR AGIAE FAT
wifzd | H w2 & Z1Ad & MW
g F291 AZ AEATE | 5T A7 A%
22 SATHI F1 AT 5, SgiAl A4-
gifwfas 2 ar 7r9 =fwfaw 2, F87 9%
qOF WH AT E, TAFT ANZ 97 AT
FIST Z1 F944 2 | ®IH gt 97 fasgd
qET | FZT FET AT HIGET FE AT FT
HZFAT 5, IHF! 9124 fF ag 39 7%
eq7 2 Jrfe AT R EH 1 e 5%

qETEl ¥ 417 7 F qF a9 g W
FgaT argar § f& gt 9T wadr aga
T FT R | AT IF AT B HETEL
T AT ATA WTT WY A & d,
39 9 fezd %3 A1 gt Tw@ mAA
aga afewa & Wit 3% az gfawi faw
TE qEAT | THT gTM A OpETT AEt
ga-wifwfas sarer & sgvar mnEnE H
"aq 91fzd | F@f 97 I S
& ¥ faeg dora /7 & fam sram g §
T AW FIAT &0 WA AEIAT
=97 ¥ 779 £ 4= w7 wfaq #1 F%
¥ fau @ ZaT & #F 3AFT TEET
forat sgfaad sg=é 1 madr E
qgaTE ATl Mfed | W IAR AR
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WTT SATRT FT T AT TG A5G O 0
a9 g |9 A7 FiT Tz wriwtan #
IqE T TF FA-WET WG FT 7
a1 7€ FgLar ZE | gAE dam /9
et &1 OF AT Agfaaa gE A
& Arg A1 AT IR I AR
FHEH &1 9991 9 FRE T9G1 F1
wEAT §, FAR! A GEIT Z1FEAT |

Zfrom & a1 ¥ uF A1 AT FE FT
® | T g | A g 49 r3faq
AT EF FORIAAT B AT T gy AT
1 =g I 1 FT3 A A AT qgT
HY gATEA TE £ A7 g7 2, Ay
&, = g, A g 3w AN d
q TZTE1 370 718 £ 7RI 97 ATET A
zfvez o F7 77 A7 £ A Ao 3w
FATAFA 2 | JF ATFT T TIB A ATTHRT
AT AT ATET |

39 WEEl ¥ AT W 3T WAAG ®
o & AEA FT AWAT FOAI § AT
e 41 2 f A gaATT 97 f27 2,
A w7 fa=re e s b

Shri  Prithvi Raj (Dausa): Mr.
Deputy-Speaker, Sir, we are all, I
think, aware ‘of the vast shortage of
foreign exchange which our country
is faced with, and without which the
implementation of our Plans is likely
to be seriously jeopardised. Tourism
is amongst those top earners of
foreign exchange. In 1960, it earned
us some Rs 20 crores in foreign
exchange and in 1961; the figure is
expected to be a bit higher. There is
a latent potential to develop this to
double the figure within the next 4 or
5 years. [Every person however
honest or capable he may be, must do
serious re-thinking and reorganisa-
tion of the planned development of
this industry or trade. Otherwise, I
am afraid, the figures we hope we
shal] achieve during the next few
yemurs will not become a reality.
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We have, in  India, the basic
material inasmuch as we have our
heritage to attract the tourists to
India. But unless we give them the
facilities, the basic facilities I am
afraid, we are going to lose all power
of attraction.

The two most important facilities
are, of course, accommodation and
transportation. Transportation, as
far as tourism goes, is air travel
because it is that which is most
popular with the foreigner.

On the admission of the Ministry
itself we are now well acquainted
with IAC's compiete inadequacy to
handle the trade. But how has this
situation arisen? I would submit that g
it is due to complete lack of foresight
and mismanagemeni. We want to
buy more planes. W are contemn-
plating the purchase of planes now
which will not be delivered till 1964
What is to happen in the interim
period? 1 would suggest that rather
than buy newer planes, which may
or may not have larger seating
capacity, it would, perhaps, be in the
interests of the country to have more
services serving the trunk routes.
thus alleviating the situation.

I appreciate that the purchase of
aircraft will involve foreign exchange.
However, the return on the foreign
exchange thus spent will be appre-
ciated much sooner than similar
foreign exchange expenditure in
other investments.

The IAC has, unfortunately,
achieved a standard of monumental
inefficiency. When I say this I do not
mean the air-crew themselves but
the ground staff. Service is, *o
say the least, shocking. And, whe
it is given at all, it is given grudging-
ly. T hardly think that this would
encourage the tourists, and not only
tourists but also domestic travel, to
use our airlines. Of course, we have
ng alternative if we want to fly.
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The other inherent diffect in the
IAC seems to be the lack of apparatus
to handle the administrative side, For
instance, in order to get confirmation
of return reservation one has to
either give 2 weeks’ notice or else
take a chance and hope to get back
as and when accommodation is avail-
able. This I know from personal
experience. It is a deterrent to
tourists to wvisit places not originally
in their itineraries. And, I {feel,
because of these conditions we are
driving the tourists away.

On the subject of accommodation,
loans are now being made available
to hoteliers to construct new hotels
and larger hotels. Accommodation
has increased by only a quarter, and
during the same period the foreign
tourism to India has doubled. I fear
that unless drastic steps are taken
now, immediately, we will not only
lose the potential tourism and the
financial implications of that loss but
also the present trend; the present
trade we have will also diminish very
rapidly,

I would also appeal to the Minister
er rather remind him of the Prime
Minister’s appeal on the attitude we
should have towards the visitors to
India; that is to say, I shall be glad
if some means could be devised to
shield the tourists, the visitors, from
the indignity and humiliation they are
put to in the hands of the customs
and other officials.

On the subject of transportation,
road transport has been nationalised,
and I presume that it is the intention
of the Government to afford the
public with a better service. So much
for the theory, but what has happen-
ed in practice? The private bus-
ownerz were assured that they would
be given alternate routes. I know
that in Rajasthan in certain areas,
out of the 400 buses which are plying
on the new nationalised routes, only
100 of them have been given alter-
nate routes. The workers in the other
300 are unemployed; the drivers are

JYAISTHA 1, 1884 (SAKA)

for Grants  5956-
unemployed; the conductors and the
helpers are unemployed. Also, in a
large number of cases, the bus driver
or the bus-owner has now been
robbed of his only means of liveli-
hood.

Together with these factors, what
about the public who have been
served by these buses? We find that
on a number of important routes, now
nationalised, only half the number of
buses are running today as against
the number before. In some cases,
the resultant inconvenience can  be
well imagined. The people, men,
women and children, spend the whole
day in the hope of finding a place in
an already overcrowded bus. To add
insult to injury, the fares have been
increased and in some cases increased
to an extent of 60 per cent over the
fares that were being charged by the
private operators.

I would also like to gquote from a
letter from the Ministry of Transport
and Communications to the Rajasthan
Busowners’ Association. 1 shall oaly
quote the relevant portion. It says:

“As regards passenger trans-
port, the policy is that the State
Government should undertake
nationalisation on a phased basis
and the normal routes which are
already being served adequately
by private operators should not
be nationalised.” .

In view of that, I should like 1o
enquire of the Minister what in his
mind constitutes an “adequate
service”.

On the subject of posts and tele-
graphs namely, the telephones, there
has been a lot of criticism about the
service rendered by the department
to the people, in respect of billing,
trunk calls, etec. There have been
certain explanations for jt. However,
regarding the supply of telephones I
might point out one thing. Although,
in this age, telephones are still consi-
dered by some people to be a luxury,
I think if we are to progress indus-
trially according to our programmes,
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we must have more telephones. Some
three or four years ago, I attended a
convention where a very  senior
member of the Telephone Depart-
ment wag asked about the shortage of
telephones, and his reply was: there
are three ways to send a message:
you send a telegram, or you make a
telephone call; and the fastest of all
is to tell a woman! That was meant
to be a joke on his part. But I am
going to submit that if the intention
of the department is to run itself on
jokes, we are approaching the doom
faster than 1 thought,

A very common criticism is the
inefficiency of Government deparl-
ments. Usually the Dblame is
shouldered on to the people serving
the public directly inasmuch as they
are thought to be lethargic and
uninterested in their work. This may
be so to an extent. Perhaps there is
more than what meets the eyve. The
one department of which this can be
said very freely is the Posts and
Telegraphs Department. The workers
in that department are underpaid. as
has been shown again and again in
this House. They are over-worked
and their conditions of working and
living are deplorable. I would appeal
to the Minister to help the worker to
do his work better, to help the tourist
to make his stay more enjoyable and
to help the taxpayer to get the most
for his contribution, humble though
it may be in this country.

Shri Manebendra Shah {Tehri
‘Garhwal): Sir, Shri Thirumala Rao
ialked about shipping, but I would
like to draw the attention of the
House to the underlying aim of this
Ministry for them to be persuaded to
go into shipping in a big way, Their
aim is, ag far ag I can understand, to
improve our foreign exchange posi-
tion. Therefore, the first thing that
1 would like to bring to the notice of
the House is another way by which
the foreign exchange position may
verhaps be improved, ie. by subsidy
for transport of export items.
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We all know that if we do not try
our level best to improve our foreign
exchange position, then perhaps our
planning schemes would be in
Jeopardy. We also know that the
international market is getting more
and more competitive and we are, in
fact, finding strong competition even
in those items where traditionally we
had the monopoly. For example, I
want to mention jute. We had a
monopoly of jute, but unfortunately,
we are finding competition from both
Ceylon and Pakistan. Therefore  the
question before us is to to find ways
and means of circumventing these
difficulties. That is why one of the
ways I propose now is that this
Ministry should consider the advis-
ability of introducing a sort of
subsidy for the transport to export
earning items.

There can be either a quality
improvement to compete or We can
cut down our costs. It is in the latter
that I feel that this Ministry can play
a part, infact a very leading part. The
factors that add to our cost structure
are excise and fiscal duties, manufac-
turing cost including overheads and
transport expenditure. It is because
of the transport expenditure that I
have brought the suggestion to the
notice of the House today. We are
told that road transport is attracting
more and more traffic, in fact so much
that the railways have started worry-
ing. We are also advised that
maritime transport is stepping into
the wvacuum created by the railways
by not being able to fulfil their com-
mitments for one reason or the other.
We are also told that we are going
into the maritime transport, in a big
way, all over the world on the high
seas, Under the circumstances it is
worthwhile for us to either reduce
the transport cost for those items
which we export or for those raw
materials which are utilised for the
production of finished products which
go abroad. If this is not possible,
then perhaps subsidising transport
may be considered. Perhaps it may
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pe even possible for the Government
to be able to take a share out of the
foreign exchange earnings of the
industries concerned. Therefore, my
first suggestion to the Ministry is to
consider this favourably.

Now I come to the second issue and
that is the question of roads in the
hilly areas of Uttar Pradesh. I have
heard from the hon. Member from
Kangra that there is some provision
for Kangra. But, unfortunately, that
is not the case with the hilly districts
of Uttar Pradesh. I have been, in
fact, continuously, every year bring-
ing to the notice of the Government
this Jacuna in their plan, and
I would say that I have been
most disappointed. Sir, I would first
like to quote what is written in the
Demands for Grants of this Ministry.
It is saig there:

“Himacha] Pradesh is an
under-developed area and is not
served by railways. Road trans-
port is, therefore, wvital for its
economy. ......."

On page 404 it is also said:

“Manipur is a backward area
and is not served by railways.
Expansion of road facilities, is
therefore vital to its economy.”

May I know, Sir, since when the
Himachal Pradesh is not served by
railways. I was under the impression
that there were railways going to
Simla. But our report here says that
Himacha] Pradesh is not served by
railways. Am I to presume that
Tehri Garhwal District or Garhwal
and the Kumaon Districts are served
by railways that they have not been
mentioned here?

Shri Jagjivan Ram: Districts are not
mentioned, only States are mentioned.

Shri Manabendra Shah: They are
border districts. There should not be
any differentiation. Either it is back-
ward or it ist not backward. If the
Central Government is interested in
backward districts, whether they come
under the Centre or not they are
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backward. If the criterian of back-
wardness ig that only those in which
the Centre is directly concerned will
be considered as backward, then, I
am afraid that is a very wrong app-
roach

The other argument that has been
given in this report is that the trans-
port is vital for economy, Am I again
t2> presume that iy ig not vital for us.
am I to presume that it is not wital
for us or even if it is vital for us a
ceiling of a maximum of 200 miles
should be the yardstick applicable to
us? This is the position, Sir, where I
fing myself un-reconcilable,

In fact, T would rather go a step
further and say that where the ceiling
of 200 miles is concerned ou say it is
one district. we objected to the divi-
sion of the district. The people ob-
jected to it, but even then you divided
it into two districts, But where the
question of ceiling ig concerned you
treat it as one area and say that the
whole area has 200 miles and there-
fore it should have no more roads.
This is a very strange position. I
would reguest the hon, Minister to
look into this aspect also. I have
raised these issues every year
ang still 1 have not received a satis-
factory rebuttal. What has been
stated is that it is a State subject and
it is not the responsibility of the Cen-
tre, But if the Centre can take up
many other items which are supposed
to be State subjects and interfere in
those items can take interest in those
items, I cannot see why this item
alone should be isolated and on this
itemn alone Government should say
“we are nol bothered" or “we are not
interested” or “we Jeave it entirely
to the State Governments”. I hope
at least the new Minister for Trans-
port and Communications will con-
sider our point more sympathetically
than was the case in the past and some
satisfactory result will come out of it.

In fact, I would put the argument of
Shri Mathur about co-ordination in a
different manner. Let the Ministry
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first not bother about co-ordination
between railways and other modes of
transport. Let them first learn how
to co-ordinate between various classi-
fied roads, to co-ordinate between the
Centre and the States and then take
up the subject of co-ordination bet-
ween roads and the railways.

Having referred to a matter which
has been my pet subject, I will not
touch briefly Air India International.
I am touching on it briefly because
some reference was made to the loans
advanced to it, the interest to be
charged on the loans ete. Therefore,
I suggest that the share capital of Air
India may be open to subscription by
the public. So, I feel it is now ripe
when the Air Corporations Act, 1953
should be amended accordingly, It
was right in the initial stage for the
Govermment to subscribe completely
to the capita] outlay of this body. But
now that the Finance Minister has also
stated in his budget speech that pub-
lic corporations would be open for
equity capital, it may be advantag-
geous for us to consider it in the case
of Air India International. This would
also probably help us in not having
to take funds from the State Ex-
chequer to some extent.

Coming to the Indian Airlines Cor-
poration, from the papers that have
been supplied to us I am not able to
find out how much foreign exchange
has been earned by IAC. The foreign
tourists who use IAC have contribut-
ed a lot of foreign exchange to IAC.
I would request the Ministry to let us
know in future separately as to how
much has been earned by the IAC
as foreign exchange.

There is a lot of controversy about
the 25 medium size planes that are to
be bought by the IAC. Some say
they should be smaller and some say
they should be bigger. 1 would like
to cay that when we are living in
this modern age when we would be
getting more and more foreigners,
when we feel that more and more
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Indians are becoming air-minded, the
question of getting smaller planes does
not arise, To that extent, 1 would
differ from my hon. friend from
Baroda, who said that we should con-
fine ourselves to Viscounts, In fact,
I believe that even operating costs of
bigger planes would be more economi-
cal than smaller planes. 1 would,
therefore, suggest whether it is Car-
avelle or any other type, we should
have bigger planes in place of Vis-
counts, and Viscounts should replace
dakotas. But I do not think that we
should give up bigger sized planes.

Another item that the Government
may kindly consider is the feasibility
of introducing the ‘Travel now pay
later’ system in the IAC because this
would encourage more middle class
people to use it, which would actually
augment the income of the IAC. Pro-
bably a beginning could be made for
people going to hill stations and to
pilgrim places.

Lastly, I would again like to draw
the attention of thiz Ministry, which
I had dore last year also, to the in-
adeguate facilities for the tourists go-
ing to pilgrim shrines which are of
all-India importance, of Badrinath and
Kedarnath. Last year the pilgrims
had a lot of trouble and discomfort
and I had brought this to the notice of
the Ministry, The Ministry had pro-
mised to make an investigation. But,
I am afraid, I do not know, because
from the reports I cannot find out, as
to what was the outcome of that in-
vestigation. 1 would be grateful if
the hon. Minister could throw some
light on that also,

Shri T. Subramanyam (Bellary): Mr
Deputy-Speaker, Sir, the development
of our country ultimately depends
upon the maximum and full utilisa-
tion of all the mode: of transport,
namely, the railways, the roadways,
the waterways and other modes. In
the western countries they have made
this phenomenal progress just because
they have developed all modes of
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transport to the maximum. But I
am afraid in our country we are not
doing so.

A committee wa; appointed to de-
vise a policy of transport and co-
ordination which is well known as the
Neogy Committee, They gave an in-
terim report but the final report is yet
to come. The Government is waiting
for the receipt of that final report to
evoive a national policy of transport
and co-ordination, 1 suggest to the
Government that they should fix a
time limit for the receipt of that re-
port and if they do not reveive it with-
in that time they must proceed fur-
ther; otherwise the development work
cannot be held up on the ground of
non-receipt of that report.

Now the railways in other countries
have become a losing concern, It is
not so in our country yet. The road-
ways certainly will assume greater
improtance in the future, as also the
waterways, But, 1 am afraid, these
waterways have been allowed to be
neglected. As much prominence and
importance as should have been given
to the development of this mode of
tran:port, that is, the waterways, was
not given. During the British days,
the British people deliberately and
purposely neglected the use of water-
ways because they were inteseted in
the dividends and the profits that
would accrue from the development
of railways. But today, whatever their
policy might have been the railways
constitute the largest national under-
taking where we have got a capital
outlay of Rs, 1,500 to Rs. 1,600 crores
and employing some 11 to 12 lakhs of
people, Thal is our largest under-
taking today. Therefore we shall
make full use of it.

For, the waterways also we have to
devise a policy, If we do not have a
plan the force of circumstances and
events will compel us to make use of
the-e waterways. The other day the
hon, Minister of Mines and Fuel was
saying that because the railways were
unable to convey coal we are trying
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to make use of the rivers, the boats,
the barges etc. It is not the result of
a plan but is a compulsion of events.
There is a sad state of affairs,

Another example is that coastal
shipping is expected now to convey
over 2 million tons of coal instead of
one million tons. The Railway Board
had opposed it in the beginning but
now they have okayed it, Therefore
at pre-ent 2 million tons of coal would
be the allotment for coastal shipping.

16 hrs.

With regard to roadways, there are
four kinds of roadways: national high-
ways, State highways, district board
roads and rural communications. In
nationa] highways  they have about
14,880 miles, Out of this, the mi:sing
links were about 1780 miles. Of these
about 1386 miles have been completed.
The outlay in the Second plan for
these national highways was Rs. 54
crores and in the Third Plan is is
Rs, 67 crores. The actual expenditure
is expected to be about Rs. 48 crores.
We are spending so many crores. But,
the surface standard is very much be-
low the standards that they should
have. That ig one thing that I should
cay. There is disrepair in many sec-
tors of these national highways for
long periods. I am not suggesting im-
mediately that we should have two
lane carriage roadways throughout.
At present we have only 2300 miles.
It can be taken up gradually. The
question of maintenance can be at-
tended to with greater efficiency and
promptness. When we go along the
roads on jeeps and other vehicles, ac-
tually we get terrible shaking in some
places. Such experiences could be
avoided,

There is the west coast road. It is
723 miles, It costs Rs. 11:4 crores.
Thiz should be completed by the end
of the Third Plan, I urge upon the
Government that they should build
this road according to schedule. All
the bridges that have to be construct-
ed should be completed,
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There was the Nagpur Plan drawn
up 20 years ago. I am glad and it is
gratifying to mention that the targets
fixed under the Nagpur Plan have been
fulfilled. Now, we have another plan
for 1961—1981. The surfaced roads in
1981 would be 258,000 miles and un-
sufaced roads will be 405,000 miles
They would cover all the links so that
no village will be removed far away.
Every village must have a metal road
within four miles and it must be with-
in 1} miles of any sort of road. That
is the ideal which they have.

After mentioning all this, I must say
that we must attach the greatest im-
portance to rural roads, We have
community development, The local
board plans and the district plans
have to be drawn up so that all the
villages are covered. Then the ap-
proach roads and the roads in the rura]
areas have to be completed. Much
has been done, I know, during the
last ten years. Many villages; which
had not known roads have now some
sort of communication. It is hearten-
ing. But, it is not enough, Something
has been done. Very much more re-
mains to be donme in this matter. I
request the Government that they
should attach specia] importance to
the:e rural communications. We can
have very big structures in Delhi.
That may be necessary. For more
important would be the laying of these
roads in rural areas.

I must say a word with regard to
nationalisation of road transport, State
carriages in 1950-61 were 34,000. In
1960, they were 50,000 and in 1965,
they will be 80,000. In the Third
Plan, Rs, 26 crores would be spent by
the Centre and about Rs. 56 crores by
the States. It was mentioned to us
that this would be carried on on a
phased basis so that there would not
be any difficulty or confusion among
the operators in the wvarious States. I
hope we will stick to this and will not
allow any difficulty to overtake those
operators, We must evolve a national
pattern in this matter. One hon, Mem-
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ber mentioned that there is confusion,
less service, less facilities and ameni-
tie; to passengers, These should not
be there, Nationalisation should be a
symbol of efficiency, promptnes; and
good service to the public. I want
nationalisaion to succeed but to suc-
ceed with a large measure of effi-
ciency, and give excellent service to
the public. Therefore, I suggest that
a nationa] pattern should be evolved.
Somebody may be sent to all the States
on a sort of fact-finding mission, how
these nationalised schemes have been
working, what is the number of buses
that have been put on after nationa-
lisation, what is the response of the
public, what is the reaction of the
public—all these things should be
found out. I suggest a fact finding
mission in this behalf.

With regard to ports, I must say a
word. The Mangalore port will be
taken up as an all-weather port. About
Rs. 10 crores have been allotted for
the development of the Mangalore
ang Tuticorin. For the ultimate de-
velopment of the  Mangalore
port, Rs. 12 crores would be spent.
Plans are ready. I request that with-
in the end of the Third Plan. this
should be completed, And Mangalore
port should be developed into an all-
weather port by that time.

Now, I would like to say a word
about tourism. About Rs. 8 crores
would be spent in the Third Plan in
this regard. We are informed that
tourizt places have been classified into
two categories; category 1 consists of
places where foreign tourists are at-
tracted, and category II consists of
places where home tourists are attract-
ed to a greater extent, and where
foreign tourist: also may come,

For the last seven or eight years, I
have been urging that Humpi in Bel-
lary District of Mysore State should
be developed as a place of tourist im-
portance. It is a place of very great
importance, Historically, it is impor-
tant and even from the point of view
of present development the Tunga-
bhadra project is there, which attracts
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a large number of engineers, Once
about 300 engineers came including
foreign engineers and they very much
appreciated the achievement and the
work of our engineers. It was designed
and constructeq entirely by Indian
engineers. It is an excellent piece of
work, Therefore, foreign tourists do
go there. Some time back, Humpi was
mentioned in category II, but I find
now that Humpi has been omitted
even from that category, and it has
found no place at all in the list. I
suggest t0 Government that it should
find a place, and it should be develop-
ed, and this work should be taken up
immediately.

I would like to say a word now
about the Posts and Telegraphs De-
partment, They have done well. One
of my hon friends said yesterday cer-
tain thing: and in fact he gave ex-
pression to a very scathing criticism
that there was corruption  inefficiency
ang all that. To some extent, no De-
partment is free from corruption. In
the Posts and Telegraphs Department
also, we find the same percentage of
guod people, bad people and indiffe-
rent people, But I should say that on
the whole the work i; good, but it
could certainly be better.

Statistics reveal that the work of
the Department has been increasing
enormously. They have had to handle
more articles now, The number has
increased by 80 per cent. Originally,
it was 2,270 million articles, which
were handled, but today they are
handling 4,252 million article; per
annum. The number of telegrams also
has increased by 43 per cent; from 27-9
millions, the number has gone up to
40 millions. The number of post
offices also has increased from 36,000
in 1950-51 to nearly 77,000 in 1960-61.
The number of telegraph offices at
present is about 6740. I do not say
that everything is perfect. I agree
that difficulties do arise, and even ex-
press letters are delivered late, and
sometimes telegrams alsp are received
late; sometimes, we reach the place of

destination earlier than, the telegram.
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reaches there, Sometimes, the:e things
do take place also. But we must have
the full picture in our mind when we
make this criticism.

The Department has also tried to
have a unit for dealing with com-
plaints, and every year they are deal-
ing with some lakhs of complaints
and disposing of them. Then, there is
a Vigilance Department also which
goes into cases of fraud and other
crimes,

I suggest to Government that they
should give us compartive statistics
in regard to the causes of fraud and
bigger crimes, that obtained in
1945 prior to our getting Inde-
pendence, and in 1950 and then
in 1960, so that bearing in mina
the enormous expansion of the De-
partment, and the work that they are
doing, we may have a good idea as
to whether corruption has increased
and whether inefficiency has increas-
ed. I feel that that kind of compara-
tive statistics is necessary, and I re-
quest the hon. Minister to give us
thosg statistics.

_I have also got one or two SUEEes=
tions to make, The delivery of postal
articles in the rural places should be
more frequent. There are numerous
villages where letters reach only
twice a week or thrice a weak. Now,
the village people are becoming more
and more educated, and literacy is
increasing; community development
has affected their lives also very much
Therefore, I suggest that the delivery
of letters should be more frequent.

With regard to district headquarters,
I would like to give an example,
From Bellary to Chitaldrug there is
a distance of only 80 miles, but a let-
ter takes more than two days to reach
from one place to the other, In re-
gard to all the district headquarters
which are within a distance of 100 or
150 miles from each other, and which
are served by buses—hereafter these
are going to be only Government
busee—~we must see that. letters should.
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reach within 24 hours, There should
be no difficulty in this regard. That
should be laid down as a normal
rule. Of course, it need not be rigid;
there may be exceptions. But still
that is possible, I am not suggesting
anything impossible.

Then telegraph offices should be
opened in more places. Now villages
with a population between 3,000—
5,000 are sought to be covered. All
towns are not covered. I find that many
towns are without telegraph offices.
I shall take Mysore. Take towns
with a population of 5,000. 48 places
are with telegraph offices and 42 plac-
es without them, I suggest that such
place also should be covered by more
telegraph offices.

With regard to staff quarters, the
Third Plan provides that 5,000 staff
quarters should be provided. That is
not enough. There is a wing of the
posts and telegraph offices attached to
the Central PWD, They say that it
has not taken complete shape and
when it does, things are going to be
more satisfactory, I suggest that
funds may be diverted from LIC to
the posts and telegraphs department
and the CPWD ghould work more
vigorously and actively, and greater
accommodation should be provided to
the staff,

Shri Rishang Keishing (Outer
Manipur): As the outset, I wish to
thank you for giving me an opportu-
nity to speak.

The Ministry of Transport and
Communications is very important in-
asmuch as it is responsible for the
administration of roads including
national highways, roads other than
national highways in Union Territo-
ries, Sikkim, Nagaland, NEFA and
Himachal Pradesh; the Central Road
Fund, civi] aviation, tourism etc.

Coming as I do from a village in
the easternmost border of the coun-
try, I fee] intensely the urgent neces
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sity of constructing roads in that re-
going. I am fully convinced of the
effective role that roads and communi-
cation will play in national integra-
tion or emotional integration of the
couniry, The frontier people want
roads. They feel the greatest need
for roads. In ‘frontier area’ I include
Manipur, Tripura, the autonomous
districts of Assam, Nagaland, NEFA
and Himachal Pradesh. 1 feel ihat
though these areas are the most back-
ward, they are the most important
parts of the country. We are fully
aware that for years to come railways
will not come even to the foot of the
lofty hills on which we are living.
Therefore, the only thing possible for
us at present is to construct roads.
Construction of roads constitutes thus
the most important part of our deve-
lopment,

We believe that by having good
wads, we shall be able to advance
economically, socially and education-
ally. Once we have a network of
roads in the interior parts of the
frontier region, we are definite that
even the poorest agriculturists or
labourer will be able to send his pro-
duce to the market. Also, we are
convinced that we shall be able to get
essential commodities like soap, salt,
sugar and oil ete. for our consumption
at rates much cheaper than otherwise
One good roads and communications
are there, the educated man and
woman will not feel that they are
isolated from the resy of the country
or the world, They will no longer
have that idea of leaving the villages
and the people in order tp go and
settle down in the valley areas where
every amenity is available,

Furthermore, the undeveloped re-
sources of forests and minerals will
fully be exploited and all these will
go to the benefit of the people. Good
roads and communications bring to us
civilisation, economic prosperities and
social and educational advancement.
‘Therefore, the construction of roads
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and good communications in this area
is very important.

The question of pationa] integration
or emotional integration is engaging
the minds of many people, in this
House as well as outside, True, it is
an important question. But, I some-
times wonder nhow this question of
integration arise for tne people whose
culture, language and everything is
already integrated. The question of
integration is required only between
those living in the frontier areas and
those living in the plains areas
of India. That is the need of
the  hcur. Because, prior to
British rule, people did not meet and
know each other; and during British
rule they were not allowed to meet
each other and they were prevented
from mixing with each other. Roads
were not constructed. Only  after
independence, they came together.
They had been separated for genera-
tions. Besides, there is hardly any
similarly between people living in
the plaing and ourselves. Look at
the face; physical features, language,
culture ang traditions and everything.
We are quite different., I find some-
times that so long as we are inside the
House we are Indians, and the
moment we go out, we cease to be
Indians, People ask us from which
part of Asian countries we come;
whether we are Chinese or Burmese
or Indonesian., That is what people
generally ask. Even some Members
of Parliament sometimes take us as
foreigners,

Shri Hari Vishnu Kamath: Even
Members of Parliament!

Shri Rishang Keishing: When T say
that T do not mean only myself.

There are three of four of us here.
T am moveover speaking on behalf
of all the people who are living in
the frontier regions. What I mean to
sav is that we do not claim to be
foreigners. We are as much Indians
as the other Members of Parliament
are. Therefore. the qustion of integ-
ration is between we people and the
people living in the plain areas.
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There was an Emotional Integration
Committee and it has recommended
so many things. But I find that this
aspect of constructing roads has been
completely left out. The Government
of India may for example establish
hundreds of schools in the hill aseas
but if it does not open roads early,
integration will be simply impossible.
Today what we need is good roads,
good communications so that people
living up there on the hills may come
down and have masg contact with
brothers and sisters living in the plain
areas and, in like manner, our broth-
ers and sisters living in the plain
areas may go up and mix with those
living there and have mass and per-
sonal contacts. That will be the
quickest and the most effective method
to achieve emotional integration in
the country. But, unfortunately that
aspect has been left out.

The allotment for the construction
of roads in the Third Five Year Plan,
I think, is Rs, 3246 crores, And,
out of this, a very meagre sum has
been set apart from the frontier areas,
which I have mentioned earlier, For
the Union territories it is Rs. 25-75
crores and for Sikkim, I think, it is
Rs, 1'50 crores; altogether Rs. 27
crores. Compared to the size of the
area, the terrian, and the difficulty
that has to be experienced and the
cost to be incurred on the construe-
tion of one mile of road in these areas,
compared also to the magnitude of
the work to be done there. T feel
strongly that the amount allotted is
foo meagre.

Then there is the Central Road
Fund. There also, only a few thou-
sands of rupees have been diverted
towards the construction of roads in
the hill regions. I suggest that more
funds should be made available for
the construction of roads in these
areas.

There is a Board known as the
Border Roads Development Board. I
am glad that the Government of
India is seizeg with the seriousness
and the urgency of constructing roads
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in this area, I am also glad that the
Prime Minister js the Chairman of the
Board and that the Defence Minister
is one of the members.

An Hon, Member; Vice-President.

Shri Rishang Keishing: Yes; he is
the Vice-Chairman, I hope they will
do something in this regard, It is no
use having such a committee or Board
just on paper, I would beg of them
to do something real. The Prime
Minister and the Defence Minister
will not be able to move about. But
the one thing we will have to under-
stanqd in this country is that our offi-
cers generally do not do or know
much of their duty. They lock to big
personalities like the Prime Minister
or the Defence Minister. Although
the higher authorities do not come and
visit the places, they will do some-
thing if there is any chance of getting
some praise, or good certificate thing
of the like. Otherwise, they some-
timeg forget their duty and thus the
importance of the work is not taken
note of.

I would, therefore, suggest that in
the interests of the country, and eof
speeding up the road construction
work in the frontier area, this com-
mitteg or Boarg may be expanded,
and include in it some members from
Himachal Pradesh, Manipur and Tri-
pura. The members may be public
leaders or important Government
officers. If it is not possible o do
then, at least, in a supervisory capa-
city, the Board might be allowed to
see the progress of the work in these
areas. That way, I believe, the work
can be expedited and speeded up.

Generally, progress of the roads cons.
truction work is very, very slow, in
our parts of the country. We have
the Imphal-Tamenlong road which
was undertaken in the first Five Year
Plan. Now, this is the Third Five
Year Plan. The other day, I tabled
a question in the House about it and
after ten years, it is found out that
only 49 miles of the road from Kang-
poki are motorable, and the rest of
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the stretch is jeepable. ‘Jeepable’
means, for nine months or so in a
year it will be blocked and not jeep-
able. It is jeepable only for one or
two months in the year. Thus, ‘jeep-
able’ means no road.

Then there is another important
road, namely, the Imphal-Cachal road
which was undertaken during the
second Five Year Plan period, The
Minister assured us in the House in
reply to one of my questions that this
roaq would be completed in the third
Plan. It is very doubtful. Anyway,
I would request the Minister to hasten
the work and try to pull up the offi-
cers there sp that this might be com=-
pleted in accordance with the assur-
ance given to this hon. House,

Then there are the National Exten-
sion Blocks in every part of the
country., The tribals especially are
very much interested in the construc-
tion of roads in the hill areas. The
roads constructed by the NES blocks
run to several hundres of miles. But
the roads are constructed in an un-
planned manner and without the aid
of any fechnical person. The techni-
cal personnel do not care to give
advice to the local people. Always,
the local people will just make out an
alignment, and the officers will pay a
visit and will certify, and the people
will start the construction. The roads
are thus so bad that even the jeeps
cannot be driven on them. So, the
hundres of miles of road have almost
become useless. It cannot be improv-
ed because of the bad planning. A
large amount of money has already
been spent on these roads and human
labour and time have been wasted. I
would, therefore, suggest that here-
after in National Extension Service
Blocks, the roads to be constructed
must be first of all technically approv-
ed and then only construction work
should be taken up. If that is done,
I think wastage of time, money and
labour will be prevented,

All these plang are to be executed
under the supervision of the Public
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Works Department. Unfortunately,
the PWD has become one of the most
corrupt departments in the country and
I think jt is next to the revenue de-
partment. In our part of the country,
people generally look at this depart-
ment with contempt and despise.
Instead of Public Works Department,
people often call it as Public Wastage
Department. Even tools and plants
are not supplied in time. Technical
hands and their advice is not readily
available. PWD needs to be sanctified
and made strong.

Another point 1 wish to suggest is
construction of airstrips. Roads are
expensive and it takes time to com-
plete them. Roads constructed in
this area will not be all-weather roads
for some years. During the rainy
season, they are blocked. Therefore,
it is necessary to construct air-strips
in this frontier region and that will
supplement the roads. During the
rainy season, when the roads are
blocked, aeroplanes can be sent for
carrying passengers and supplying
essential goods to the people provided
air strips exist.

The House is aware that we nave
an air service between Imphal and
Calcutta, but the fare and freight are
very high. I understand that 4 or 5
dakotas have been allotted for this
service, but most of the time 2 or 3
dakotas are in the workshop and are
out of service. I would like the Minis-
ter to see that good serviceable
dakotas are supplied for this line and
keep the fare and freight at reasonable
level.

Also only 5 seats are reserved for
passengers between Imphal and Cal-
cutta, of which one is reserved for
Government officers. That is not
enough. Because the land route being
insecure and it takes a very long time,
people generally travel by aeroplane.
I would request the Minister to see
that the number of seats reserved is
increased.

Lastly, I come to tourism. There is
nmo dearth' of attractive places in the
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frontier area. There are places like
Shillong, Makaokchung, Kohima, the
capital of Nagaland; Imphal, Ukhrul
and Loktak Lake in Manipur which
can attract tourists. But I find in the
report that no provision has been made
for development of tourism in these
areas, except the construction of one
dak bungalow at Chirapunji and one
at Gauhati. I want the Minister to
see that adequate provision is made
for development of tourism jn this
eastern frontier of India,

Mr. Deputy-Speaker: Shri Raj
Bahadur.

Shri Morarka (Jhunjhunu): Sir
before the hon. Minister begins, may
I put two questiong so that he can
answer them during the course of his
speech?

Mr. Deputy-Speaker: The debate
will not be concluded.

Shri Morarka: They are very short
ones and they relate to his subject.

Mr. Deputy-Speaker: All right.

Shri Morarka: The other day, when
the hon. Minister for Mines and Fuel
was replying to the debate, he said
that coal would be transported both
by road as well as other usual means
of transport. About road transport he
said that the present trucks and lorries
are not economical. He was thinking
of some scheme. 1 want to enquire
whether there is any scheme to subsi-
dize the present road transport for
coal; if so, to what extent.

My second question is, may 1 know
whether they have worked out a defl-
nite scheme for transporting coal by
rivers, because the hon. Minister Shri
Malaviya said that they are going to
begin transport of coal by rivers in
the month of July and they hope to
transport as much as 3} million tons.
I would like to know whether the
economies of the transport by river
has been worked out, how much coal
they propose to transport and by what
method?
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The Minister of Shipping in the
Ministry of Transport and Communi-
.cations (Shri Raj Bahadur): Mr.
Deputy-Speaker, Sir, I should begin
by offering my humble thanks to the
hon. Members who have taken part in
this debate for the constructive criti-
cism they have offered, for the sugges-
tions they have made and the queries
they have posed. I believe, most of
the criticism was indeed constructive
barring one or two jarring notes from
some corner of the House, but I would
rather fix my attention on the points
raised than dwell upon those discor-
dant notes.

Sir, it would be in the fitness of
things for me to take up shipping
first, and in doing so I would try to
give a broad p.cture of what we have
done in the first and second Plan
periods, what our programmesg are for
the third. and in the course of that I
would also be replying to the criticism
and doubl; raised in regard to certain
matters.

The House ig aware that in 1947 we
began with a meagre tonnage of
2,49,000 and on 1st May, 1962 the ton-
nage of our Indian shipping stands at
9,17.000. Tonnage in operation on 1st
April, 1956, was 4,79,880, Certain
additions were made to it under the
Second Plan and Third Plan pro-
gramme which brought the total to
9,80.62¢ GRT. But scrappings had to
be made, and this of a good part of it.
The scrappings during the Second Plan
were of the order of 1,23,227 tons.
Tonnage in operation on 31st March,
1961—at the end of the Second Plan
period—was 8,57,397 GRT. Adding to
this the tonnage under construction
which amounted to 93,000, the perfor-
mance under the Second Plan comes
to 9,50,397 tons. Since then many
scrappings have taken place and, as
I said, the figure today is 9,17,000.

In the Third Plan we have got a
target of gross acquisition of 374,500
GRT—1.32500 GRT for coastal and
2,42,000 GRT for overseas. We have
also provided for scrappings of
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1,00,000 GRT under coastal tonnage
and 94,000 GRT under overseas ton-
nage amounting to 1,94,000. The net
acquisition will thus be 1,80,500 GRT
broadly. Added to the tonnage that
was expected to be completed by the
end of the Second Plan period, it would
have taken us to 1.1 million tons,

But the present position will show
that we have already achieved that
target. Scindias have ordered three
ship; on the Hindustan Shipyard. The
Shipping Corporation hag ordered ten
ships on the Hindustan Shipyard.
Great Eastern has ordered for one
ship in Japan bringing to the total to
1,28,000 under construction. Tonnage
sanctioned for construction and com-
mitted for as such is as under. For
coastal shipping we will have seven
second-hand ships by the Jayanti
Shipping Company with a tonnage
of 50,5000. One R. Sen & Co., will add
another second-hang ship and three
other companies will have three other
ships bringing the total coastal ship-
ping tonnage to 56,800. In the over-
seas sector, the Jayanti BShipping
Company has been allowed to place
orders for 13 new ships with a total
tonnage of 185000 and the Great
Eastern has also placed an order,
or is going to place an order,
for one new ship in Yugoslavia of
7,000 tons, That brings it to 192,000
tons in the overseas sector. Added
together, the overseas and the coastal
tonnage total would come to 376,000
tons in all, This, if we add the exist-
ing tonnage, the total would be 12-93
lakhs tons. If we allow for the
serapping, which will ammmt to 1-52
lakh tons, the net total, including the
orders which have been placed, would
amount to 1°141 million tons, which
is more than the target fixed for the
Third Plan. This makes out a good
case for the revision of the target, so
far as tonnage is concerned. because
in placing all the orders for acquisi-
tion that we have already done, we
have spent a little over half of the
allocation allotted to us, namely,
Rs. 55 crores. Therefore, there i5 a
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good ground for upward revision of
the physical target.

Here 1 may also mention how the
Shipping Development Fund Com-
mittee is functioning, The total funds
advanced by Government to ‘he
Committee up to 3lst March, 1961
amounted to Rs, 11-98 crores. Fur-
ther advance of the order of Rs. 7
crores was given in 1961-62, In 1961-
62 the total funds at the disposal of
the Committee was Rs 18'98 crores.
Out of this, loans to the tune of
Rs. 12°19 crores had already baoen
allowed or permitted upto 31st March,
1961, against which actual payments
were of the order of Rs. 312-90 lakhs.
As for loans advanced, or promised
to be advanced during 1961-62 the
biggest loan, which has been the
subject matter of some debate here,
is to the Jayanti Shipping Company,
amounting to Rs, 2025 crores, and
to others Rs. 2-20 crores, bringing the
total loans sanctioned or promised to
Rs. 22 45 crores. Out of this, actual
payment was Rs 433.13 lakhs. So far
as the loan to Javanti Shipping Com-
pany is concerned, during the Third
Plan period, if all the conditions are
fulfilled or gone through, they will
onlv draw a sum of Rs. 7 crores out
of the total sum of Rs. 20-25 crores
proposed to be allotted to them.

So far as the utilisation of the
monetary provision in the Third Plan
is concerned, as I said, out of Rs 55
crores, Rs. 4 crores are set apart for
sailing vessels, a salvage tug and
training schemes, Out of the balance
of Rs_ 51 crores, during 1961-62 loans
to the Shipping Development Fund
come to Rs. 7 crores, investments in
the Shipping Corporation and Mughal
Lines were of the order of Rs. 349'76
lakhs, making a t~tal of Rs. 10°50
crores. The expenditure proposed for
1962-63 is—loans to the Shipoing
Development Fund Re 4 erores and
investment in the public sector Rs. 60
lakhs 'That shows that we have got
sufficient funds for the tonnage to be
Increased.
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Here 1 would refer to the recom-
mendations that was made by the
National Shipping Board to the effect
that for the Third Plan we should
have a target of 14 million tons, If
all goes well and if the shipping ven-
tures come forward with enthusiasm,
foresight and imagination, by that
time we may reach the target of
14 million tons or we may be very
near to that particular target that we
had before us.

Now I would refer to the develop-
ment of our shipping, s, far as cargo
cartying capacity is concerned. I
would cnly give two figures, It is
true that coastal shipping has not
done well, not because of any fault
on ils part, but because there was not
much of traffic that was generated
for it If there was enough traffic,
roastal shipping would have come up
and the target for the Second Plan
would have been achieved; but be-
cause it was starving for traffic or
cargo, that could not be achieved. Th=
coastal trade increased only from
25°55 lakhs tons to 25'82 lakhs tons
during the period 1955 to 1960. During
the same period, in the overseas sec-
tor it rose from 16'33 lakh tons in
1955 to 26-11 lakhs tons, thus taking
the total from 41'88 lakh tons in 1955
to 5193 lakh tons in 1960

So far as the earnings are concern-
ed, in the matter of coastal shipping
the earnings rose from Rs. 10°77
crores in 1955-56 to Rs, 13:05 crores
in 1959-60. But more vital is the
overseas sector which brings us valu-
able foreign exchange ‘There as
against Rs. 13-42 crores in 1955-56
our shipping companies in the public
and the private sector earned as much
as Rs. 28 crores in foreign exchange
for us  That is, the income has more
than doubled in five or six years'
time.

So far as another objective that we
always place in our view, namely,
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the modernisation of tonnage is con-
cerned, I think we have made consi-
derable progress in that fieid also, At
the commencement of the Second
Plan the percentage of ships of over
20 years of age amounted to 12 per
cent of the total fleet, The compar-
able percentage now is only 6 per
cent, In fact, it would be gratifying
to learn that in the overseas sector
out of the 75 ships that we have got,
56 ships are of 10 years and below
whereas among the rest of them there
are nine ghips between 11 and 156
years, nine between 16 and 20 years
and there is only one ship above 20
years that is left. So, this, I think,
is a commendable performance, I
hope that this panticular trend will
be maintained,

We have also explored new routes.
We have started our services on those
new routes, I would mention that in
the course of the Second Plan period
we have started new services between
India and USA, India and South
America, India and USSR, India and
Poland, India and West Africa and
between the West Coast of India and
Japan, I would say that barring
India-USA and India-South America,
on most of the other routes opera-
tions have been started by the Gov-
ernment shipping corporations too.
Of course, the private sector has
always played its own part in this
respect. I would here like to pay my
tribute to the shipping companies,
both in the public and private gectors,
that they overcame the difficulties of
foreign exchange and by the gystem
of payment on deferred basis the price
of the ships and by procuring assis-
tance of foreign exchange loans in
this period as as 44 ships of a
total GRT of 2-23 lakhs GRT were
acquired involving a total outlay of
Rs. 18'38 crores, This is actually a
tribute to their resourcefulness.

We have also built up a tanker fleet,
We have got three coastal tankers
now, one owned by Great Eastern
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and two by the Shipping Corporation
of India. The one big step that has
been taken recently during the
last year, is the acquisition by the
Jayanti Shipping Company of a
super-tanker of 20,000 GRT, Adi
Jayanti, for employment in the over-
seas trade, This tanker has been
chartered by Shell Tankers. Thus, we
have broken the ice because so far
the oil companies had not taken any
tanker from us in the overseas sector.
We had to pay all the freight charges
for the import of crude oil and this
is the first Indian tanker that has
gone in this trade. Apart from that
the Government shipping corporation
hag also arrived at an agreement with
Messrs. Caltex and they propose plac-
ing an order for the construction of
an overseas tanker of 28,000 DWT.
This will be used for the refilnery at
Visakhapatnam,

It is further expected that one more
super-tanker would be acquired soon
for being chartered by Messrs, Esso
Standard Eastern. There has been
some delay in this respect because
the Stanvac company itself underwent
certain organisational changes, Hence
we have not been able to press the
point home tg them,

We have also taken some steps to
liberalise the terms of shipping loans.
We have done so in view of the fact
that we know that all the ghipping
companies in the private sector have
strained their resources to the utmost
and unless new terms and new incen-
tives are offered it may not be
possible for them to seratch the dregs
of their remaining resources further.

Therefore, we have recently an=-
nounced that for secondhand ships,
the period of repayment or amortisa-
tion will be increased from two-thirds
of the residual income tax life of
a ship to three-fourths, For new
ships from abroad, it will be increased
from 14 years to 18 years, For new
ships from Hindustan Shipyard Limi-
ted, we have given a difterential of
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one year, i.e, from 16 to 19 years. We
bope that full use will be made of
this liberalisation. Last year, the
complaint was that the Hindustan
Shipyard L4d, is starving, that it has
g0t no orders and that it was going
from pillar to post for finding orders
for new ships, This year, Shri Raghu-
nath Singh has made a complaint
yesterday that Hindustan Shipyard
Ltd. has booked until 1965. 1 think
this is a welcome feature. That augars
well also for the second shipyard, the
construction of which we shall under-
take soon.

Now, I would like to refer to a
matter which was not taken up by
any Member, but which is of import-
ance. That js, about the achievemenis
of the Freight Investigation Bureau.
This was an organisation set up to
deal with foreign shipping companies,
to persuade them, to negotiate with
them to reduce the discriminatory
freight rates. I am happy to say that
in two or three maiters, the Bureau
has achieved remarkable progress and
good results, For example, the pro-
posed increase of 10 per cent in the
freight rates on the west-bound cargo
i.e. our exports, which would have
made our exports costlier, has been
dropped due to the strong protest by
the Government of India and because
of the efforts made by this Bureau.
Freight rates on 120 commodities have
been reduced between January 1961
and April, 1962. Additional charges
have been reduced or abolished in
certain striking cases, From Kandla
to Hongkong and Japan, ten shillings
per ton have been abolished; Kandla
and Saurashtra ports to U.K.|Conti-
nent, 5 shillings per ton abolished;
Saurashtra ports to Australia, 15
shillings per ton reduced to Tsh, 6d.
per ton. This itself gives some ans-
wer to my hon. friend Shri Vajnik,
who was complaining that Kandla has
not been prespering T will refer to
that later on.

Shri U, M, Trivedi raised a point
which came to us as a rather shock=
ing surprise. He seems t, be labour-
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ing under the impression thai caadi-
dates who are vegetarians, who are
not prepared to eat meat, cannot be
admitted to the Merchant Navy train-
ing institutions. This impression is
completely wrong. I would assure
him that there is no such ban either
in the rules or in practice, I was
told yesterday that there are quite a
few who are vegetarians,

1 would now like to refer to the
Shipping Corporation of India, The
hon. Lady Member Shrimati Sharada
Mukerjee referred to the recommenda-
tions of the Estimateg Committee and
said that we are not allowing the
Shipping Corporation to play the role
that is its due. 1 would like only to
clear that misapprehension and this
would be done by the following facts,
I believe. The paid-up capital of the
Shipping Corporation of India which
has come into being with the amal-
gamation of the Western and Eastern
Shipping Corporations, which took
place on 2nd October, 1961, iz Rs. 23- 45
crores. 1 am happy to say that from
the point of view of fleet, now, the
Shipping Corporation stands second
only to Scindias, Formerly, it was
the third. It has now got 17 drv
cargo vessels, 2 coastal tankers and 2
passenger vessels. This is the only
shipping company which operates
passengers overseas services, It has
thus 21 wvessels of 154415 tons
tons G.RT,  This is its present
tonnage. So far as the expansion pro-
gramme is concerned as I have already
said, new orders have been placed for
10 drv cargn ships; one overseas
tanker has to be built new 1 new pas-
senger vessel for the Tuticorin-
Colombo serviee. These orders will
amount to 112:500 tons GR.T. The
total tonnage in the Shipping Corpara-
tion will go up to 266.915, G R.T. when
it will be first and foremost shipping
concern so far a: tonnage is concerned,

Now, T would like to refer to the
financial results of the working of the
Shipping C~rporation. The cargo lifted
by the Shipping Corporation during
the last three wvears—I am only com-
paring figures for these three vears to
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illustrate what I have to say in this
regard—was gs follows. In 1959-60, the
cargo lifted amounted to 3,82,925 re-
venue tons; in 1960, it went up to 517
819 revenue tons, and in 1961-62 it has
gone up to 850,000 revenue tons ap-
proximately. The increase is more
than double since 1959,

In regard to the question of freight
and pasenger earnings the earnings
have gone up from Rs. 3,86,88,915 in
1959.60 to Rs. 7.50 crores approxi-
mately in 1961-62 which is almost
double the previous figure, And this
particular progress has been achieved
barely in three years.

1 may also say that the shipping cor-
porations have been working at a
profit. Last year's profit was about
Rs. 47 lakh:, and I believe the same
trend will be maintained, and the
profit might be more this year, but the
exact figures have not been worked
out.

The corporation is operating liner
services on the following routes
namely: East Coast of India-East
Pakistan Far East-Japan; Eost Coast
of India-East Pakistan Australia; West
coast of India-West Pakistan Far East-
Japan; India-Pakistan/UP-Continent;
India USSR-Black Sea; Indo-Polish
Shipping Service; Bombay-East Africa;
Madras-Singapore-Straits; and India-
Mainland MAndamans  and Nicobar
Islands.

So, we have covered many a field.
I would also say that ro far as the
India-UK-Continent  service, which
hitherto happened to be rather a close
preserve is concerned, the Govern-
ment shipping corporation has entered
this particular shipping conference for
the first time, and the corporation is
now a member of the India-Pakistan-
U.K-Continent Shipping Conference
to begin with four ships which number
has now been increased to 6. It also
started a bimonthly service on the
West Coast of India-Pakistan Japan
route. They have gained admission
also to the other conferences that is
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the way:ide conferences governing the
trades on these routes. This should
clear the impression in the mind of
my hon. friend Shri Raghunath Singh
who said yesterday that unless we
took due note of Japan and Pakistan
and try to build up our shipping, we
might be left lagging behind. I think
we shall keen an eye on this; of course
it is not from the point of view of
any jealousy; we want every nation
to progress in shipping, but we want
our own shipping also to progress ac-
cording to our needs.

So far as coastal shipping is con-
cerned, although I should have taken
it up along with the other wvexed
question of coal transport I have to
deal with it in the context of ship-
ping. With the addition of one mil-
lion tons to the cargo now available
coastal shipping has perhaps got out
of its doldrums Now, it is not that
coastal shipping is running ofter the
cargo, but the cargo is runnig after
coastal shipping, and this has happen-
ed after a very long period.

Accordingly, the corporation has
also chortered five vessel; with g total
GRT of 29,382 for a period ranging
from nine to twelve months. The cor-
poration is olso arranging for trip
charters, but we are not very happy
about these charters. We would very
much like that we do not have to
spend foreign exchange on chartering
these vessels, and we cthould rather
hove our own tonnage for this purpose.
But, then even for acquisition of
tonnage, we have to have foreign ex-
change. That is why we were happy
when the Jayanti Shipping Cn. offered
to come forward with seven vessels
for the coasta] trade, without our
having had to spend any foreign ex-
change on that account.

The total quantity of coal lifted so
far by the corporation from Calcutia
is of the order of 1-23 lakh tons. In ad-
dition, the Cormporation has berthed
vessels for the transporation of timber
from the Andamans, The Working
Group on Coal Production and Trans-
port under the auspices of the Plan-
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ning Commission has recently recom-
mended that in order to facilitate the
movement of two million tons of coal,
the shipping corporation should enter
the coastal traffic with owned tonnage.
This is a big step forward because so
far coasta] shipping was reserved for
the private sector, and now we are en-
tering the coastal trade not in defence
of or in neglect of the feelings of the
shipping companies in the private
sector, but with their full consent be-
cause they have also suggested that we
should enter the coastal shipping to
meet the requirements and the de-
mands of the traffic that is emanating
now from Calcutta and other ports.
A proposal is now under consideration
to acquire six coastal vessels as early
as possible.

During the last one year or 18
months, four new shipping companies
have come into being. They are:
Apeejay Lines, 5 ships 34,000 GRT;
Ratnakar Shipping Company 2 ships,
14,500 GRT, Jayanti Bhipping Com-
pany 1 tanker, 20,418 GRT, and Raj
Kumar Lines; sanction given for pur-
chase of one ship of 3,000 GRT.

In this connection, I would like to
refer to the various catogories of ship-
ping tonnage with us. So far as tramp
fleet ig concerned, as the House is
aware, we have got very few tramp
ships, We have liner ships and we are
already able to lift a good part of the
cargo offered to these Conferences.
At least 25 per cent of our total over-
seas liner trade is now being trans-
ported by Indian liner vessel:, That
ig a substantia] advance, because the
overall figure 1s about 10 -11 per cent.
In some individual sectors also, the
percentage is satisfactory. For exam-
ple, in the India-Australia trade, our
shipping is carrying 50 per cent; in the
Bay of Bengal-Japan service about
50 per cent in the case of Japan to
India and about 35 per cent in the
case of India to Japan. In the India.
Continent trade, it is 39 per cent, in
the India-UK trade it is 29.25 per cent
to rise to 39.25 per cent by 1971. This
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arrangement regarding pooling was
arrived at last year, We have never
regarded this arrangement to be satis-
factory, because it does not satisfy the
legitimate demands or requirements of
Indian shipping and Indian economy.
We think the share of Indian lines in
regard to the pooling arrangements in
the India-UK Conference was deter-
mined with reference to their past per-
formance and the rate of escalation.
was limited to 1 per cent only because
the British ship-owners already opera-
ting in the field would require time:
for making adjustments,

This position has, however —now
radically changed because the Confe-
rence  have now  raised the
share of the Pakistan Line in the
Pakistan-UK Continent trade from.
12-1/2 per cent to 25 per cent for
1-7-62 and thereafter by e ralation to
39 per cent from 1-1-T1, bringing us
in parity with them. Since Fakistan
had hardly any past performance to
their credit, this rovision of their share
means that the Conference has aban-
doned the old basis of past perfor-
mance and slow escalation for future-
expansion.

While we welcome the increase im
the share of the Pakistan Line it is
only reasonable that the share of
Indian Lines should also be increased
suitably in the light of the basis now
adopted. The Indian Lines have there=
fore, demanded that their share of the
India-U.K. trade should be raised by
escalation to 48.25 per cent by 1870
The Government of India feel that the
Indian Lines have a very strong and
legitimate case for this increase. This
question is being discussed at a meet-
ing of the India-UK-Continen: Con-
ference in Florence and Government
hope that the legitimacy and urgency
of the Indian Lines’ demand will be
duly recognised by the Conference and
a satisfactory solution arrived at. T
need hardly emphasis that Government
attach the greatest importance to this
matter.

In oil trade, I would like to say that
the position is not wery satisfactory”
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The estimated requirements of over-
seas tankers are: for crude oil, 5.5
million tons imported every year;
11 tankers; refined products, 225
million tons per annum-7 tankers. 1
have just now said that we shall be
having two, probably three tankers in
the next one year or 18 months

Reference was made to bulk cargo
trade also. [ would like to point out
that while the position is somewhat
satisfactory or tolerable in the case
of liner vessel: or liner trade because
there we are able to lift about 25 per
cent of our total traffic, in the case of
bulk cargo our position is worse. We
do not have a single bulk carrier at
present, with the result thar Indian
ships are participating in the transport.
tation of bulk cargo only to the extent
of about 3-4 per cent. This was not
at all satisfactory. It was in this con-
text that we were confronted with
the question of the urgency of lifting
foodgrain cargo from America to India.
‘We have also to cater to the demand
for iron ore traffic from our country
to other countries who are taking it
Now, we approach the Shipping Com-
ponies. In fact, I met them and 1 ap-
pealed to them that they should come
and take advantage of the situation.
Unfortunately, because of the meagre
resources at their disposal they could
not come forward.

17 hrs.

Again:t this background, we had
this offer from the Jayanti Shipping
Company, which, of course, was for-
med on the 10th February 1861 with an
authorised capital of Rs. 5 crores and
a present paid up capital of Rs. 21.48
lakhs. A point is made that it had only
Rs. 200 when it started. I think there
is nothing surprising in it because
the position is evident. If the entire
transaction had not gone thorugh all
the money that any party would have
brought from outside any non-resident
Indian who lives abroad, that much
of foreign exchange would be a loss to
him for there is no other venture to
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invest it in. When there was reason-
able assurance that that loan transac-
tion and other agreements would go
through or be arrived at, it was in
that context, with that particular
assurance, that he came forward. Now,
we have it that very soon he is going
to make up his own paid up capital.
I will try to give that figure, but I
have been warned that I should finish
at 5.30.

There are 4 or 5 other peints that
have been raised in this connection.
I will refer to them, I think, it was
Shri Mohammad Elias who referred to
it, perhaphs. He said that the Jayanti
Shipping Company has no experience.
1 was surprised at that statement be-
cause it came from one who happens
to belong to the Communist Party.
By this particular argument, he be-
came the biggest and stoutcst defen-
der of wvested interests. Because, if
we do not allow any new people to
come, vested interests will reign sup-
reme. Naturally, this is a matter on
which he should himself think whe-
ther his argument is right. It is not
the experience of the person who in-
vests the money which counts; it is
the experience of those who operate
the lines that counts. What we have
to take care of is the loan that we are
advancing, whether it is properly
secured or not, whether the company
with which Government is dealing
is really a substantial company or not
and whether it has sound financial
status. We have taken more than
ordinary care and caution to ensure
that no loopholes are left. It is in
these circumstances that this big
loan was sanctioned.

Shri Mohammad Elias: 1 enquired
why all this money was not given to
the public sector to develop shipping.

Shri Raj Bahadur: I will come to,
that point also. But this was the
first point he made. The other he
mentions, was the second point. But
the first point that Dr. Teja has no
experience has no relevance, Otherwise
he is an experienced businessman.
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The second point was that this
company will bring in by the back-
door the Kulukundis. There should
be no fear of that. The law will not
allow that. If the has any such
thing in mind he should shake it off.
He then asked whether any existing
company made any such offer. My
answer is a categorical ‘No"

He asked why did the Shipping Cor-
poration not undertake this pro-
gramme., My first answer to that is
that the Jayanti Shipping Company
has come into this venture not 2n-
tirely on our foreign exchange to be
provided for them. They are also
going to invest 10 per cent. in the
price of the ships that they have
ordered. It is a substantial amount and
also the interest has to be paid, which
comes to about 22 per cent. of the
total price. So, one has to invest 32
per cent. extra over what is being
given to the Jayanti Shipping Co. by
the Shipping Development Fund Com-
mittee. That would have been a sub-
stantial amount. To find that amount
itself in foreign exchange, in the diffi-
cult foreign exchange conditions that
we face would be a difficult problem.
The whole guestion was, who could
provide the whole foreign exchange?
“This particular thing could not be
done by the Shipping Corporation
from the point of view of resources
itself.

Apart from that we have got our
Plans. They have been approved by
no less an aufthority than the soverign
Parliament itself. We could not have
gone beyond the limits imposed by
the Plan. In fact by the advent of
this Jayanti Shipping Co. we have
been able to bring about circumstances
or create conditions wherein we
could legitimately ask for an upward
revision of the targets for shipping.

I have made calculations as to how
much it would cost us if our Corpo-
ration undertook this scheme—to find
this additional sum. We should have
been compelled to find an additional
sum of Rs. 7-2 crores in foreign ex-
change. Moreover the Corporation
fins also embarked wupon its owm
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scheme, We have got our hands full
We are at present concentrating on
liner trade. If we have a new thing
like tramp shipping and also have a
competive thing like liners it is not
possible to manage. It is not possible
to undertake at the same time simul-
taneously the liner trade, tanker trade,
tramp trade and bulk carrier trade.
All of it cannot be done. We have got
to make not merely equitable distri-
bution of business, but we have to
take a practical view of things. It was
not physically and administratively
possible for us to ask the Shipping
Corporation to undertake this particu-
lar venture in this manner. Over and
above that, I can give an assurance
here that any other shipping company
can come forward and ask from the
Government these very facilities on
the same conditions, and they will be
given, subject of course to the usual
care and caution that is taken in these
matters.

Shri §. M. Banerjee: Have they any
previous business experience?

Shri Raj Bahadur: They have
business experience. Mr. Kulukundis
is a famous name. Dr. J. D. Teja
himself is a big businessman. There
is no question about that. It is not
that he is a lawyer or a doctor from
somewhere. I say this with all res-
pect to them.

Shri 5. M. Banerjee: But where is
the capital?

Shri Raj Bahadur: Sir, I have to
finish within time. Now, I would like
to take up one particular point that
was made by Shri Raghunath Singh
He said that ws are spending Rs. 380
crores every year on the import of
crude oil. Our expenditure on freight
is only Rs. 5'53 crores.

Shri Raghunath Singh (Varanasi):
That is only for the Stanvac Company.

Shri Raj Bahadur: Whatever crude
oil we bring from abroad, we have
got to pay for it

Shri Raghunath Singh: I referred
to the total expenditure.
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Shri Raj Bahadur: But that is not
our traffic. Now, I would like to re-
fer to the Konkan coastal to which
reference was made by Shrimati
Sharda Mukerjee. First of all, I might
say that it is not going to be closed.

Shri Jagjivan Ram: That is all that
she wants!

Shri Raj Bahadur: The company
wanted an increase in the fares. The
Government of India have wunder-
taken, and the Government of
Maharashtra has also wundertaken,
to share this rise in the fare.
The increase was absolutely justified
by the investigations that were made
into the working of this company by
no less a person than Shri P, S. Rau.
The conclusions that have been arrived
at are that the fares have to be in-
creased immediately by eight per
cent. An interest-free loan of Rs. 1:20
crores has to be given by the Central
Government; it has to give an annual
subsidy of Rs. 1-89 lakhs by making it
interest free. The Maharashtra Gov-
ernment has also to give an annual
subsidy of a like amount namely, Rs.
1'89 lakhs. The service also requires
new ships. According to the Rau Com-
mittee’s recommendations—the exist-
ing number is five—two have to be
scrapped and one additional has to be
provided and so orders for three more
have to be placed; then the particular
target of silk will be achieved.

The hon. lady Member also refarred
to the question of resumption of the
service to Goa and allied matters. In
regard to the resumption of service to
Goa—Panjim—I] would only say that
new conditions have been created, and
in fact, the whole question about the
reorganisation of passenger service
will have to be examined. The latest
position is that the company has agreed
to withdraw the notice about the

stoppage of service.

Regarding long-term measures, we
have also received an offer from
chowgule & Company. We shall exa-
mine it on merits and then come to
some conclusions.
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Shri Raghunath Singh said that we
have spent Rs. 2,000 crores by way of
freight on foreign ships from 1952 or
so up-to-date. I think that figure may
not be correct. That is all that I
would like to say, because the sctual
earnings of the Indian shipping com-
panies from 1950-51 to 1960-61 have
been Rs. 147°97 crores, and from
1951 to 1961—during these ten years
—the Indian shipping companies
might have earned, if adequate ton-
nage was made available, only Rs. 800
crores.

Shri Raghunath Singh: We have
paid Rs. 63 crores per annum as far
as import in concerned, since 1932

Shri Raj Bahadur: We shall be
glad to if he can let us know where-
from he has taken those figures. Then
I would like to refer to roads. First
of all, I take the points which were
made in regard to road transport.

About road transport, I have to say
the following. My friend, Shri
Kamath, was, as usual, very eloquent.
We know that most of us are human
beings and for us there are very
many intoxicants. We know that the
ordinary intoxicants are either drinks
or drugs. But one also gets intoxicat-
ed by words. 1 felt almost intoxi-
cated by his speech.

Shri Hari Vishnu Eamath: Drinks
or drugs? A Congress Minister talk-
ing of the first intoxicant? He says
he knows about it. That is an inter-
esting confession.

Shri Raj Bahadur: He began by
saying rather figuratively:

“The third Plan is likely to
founder upon the rock or, shall 1
say, the shoals of the inadequate,
inefficient and chaotic transporta-

tion system,...”

I do not know how does he say so.
We have survived these 14 years of
independence. The railways have done
their job; the shipping has done its
job and roads have done their
job; I do not know whether the
transportation i so inadequate
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that the third Plan will founder.
He Iknows the targets; 1 need
not go into it. So far as roads
are concerned the production of com-
mercial automobile vehicles will in-
crease from the last year's figure of
about 25,000 to 26,000, which is the
annual production, to 60,000 in the
last year of the third Plan. That is,
about double the present production.
That will itself give a very strong
fillip to the promotion of road trans-
port.

Then, he said something about the
Neogy Committee in rather pungent
terms, if I may use that expression.
He said that the failure of this com-~
mittee to submif a blueprint for
transport policy and coordination is
the measure of Government's failure
to achieve a rational, coherent trans-
port policy. He also said,

“I charge the Government with
being non-cooperative and unhelp-
ful to the committee...."

Why? Because he said the required
information has not been given to the
Committee. He used certain expres-
siong which compelled me fo consult
the dictionary in order to confirm their
meaning. He said, our attitude has
been  “lackadaisical, lotus-eating,
cavalier...." I cannot even pronounce
some of these words, I do not know
how he can say that our attitude has
has been like that. I will barely state
certain facts. What was the informa-
tion that the Neogy Committee wanted
from us? I would not go into the
terms of reference of the committee.
But I will say that the principal pur-
pose behind the appointment of this
committee was to find out how much
investment has to be made in this
transport industry and how much in
the other ‘transport industry and
thereby to come to some sort of con-
clusions for the third Plan itself or
for the next five or ten years.

Shri Igbal Singh (Ferozepur): Will
they give their report in the third
Plan? (Interruptions).

Shri Raj Bahadur: I have tried to
study the matter in the context of the
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facts that we have. Requests for in-
formation have been received by us, of
course, from time to time. The first
request and the only orff® was received
in 1860. Thereafter, all the requests
that we have received from the Neogy
Committee for information have come
from August, 1081 onwards.

In all, § such requests have been
made and I would like to state in
specific terms how the position stands
in regard to them. The Secretary of
the Committee wanted information in
9 cases. In respect of 1 case, the re-
quired information has already been
supplied. In 4 cases part answers have
been given and the outstanding infor-
mation will also be supplied as soon as
replies are received from State Gov-
ernments, who have been addressed.
In respect of 4 cases, no reply has
been sent, because the matters are
already separately under considera-
tion, as for example, the establishment
of a Road Board at the Centre and the
organisation of public sector under-
taking for running goods services.

As [ said, the first request was made
in January, 1860. What type of in-
formation is asked for? I am not try-
ing to pick holes in the working of the
commitfee. I would like to assure the
House that we have got every respect
for the members of the committee and
for the Chairman, who is an experi-
enced and seasonéd statesman and
administrator. The type of informa-
tion asked for was, for example. the
proportion of buses and trucks piying
on short distance iIn feeder routes to
the total number of buses and trucks
in the different States; the perfor-
mance of these vehicles in terms of
ton-passenger miles; further an assess-
ment may be made of the likely de-
mands for hanised road transport
for passenger and goods; short distance
road surveys may be organised to
collect data in the course of the next
two or three months etc. This was the
type of requests we were getting. Im
fact, in respect of the feeder routes
etc., replies have been received from
West Bengal, Bihar, Orissa, Himachal
Pradesh, Jammu and Kashmir, Anda-
man and Nicobar Islands, Xerala,
Pondicherry and Delhi and they have
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been passed on to the Committee. The
State Governments ang transport
undertakings have all co-operated in
this matter—of course, at the request of
the Central Ministry of Transport.

I should like to go further and say
that we have also received certain
other references too for information.
Those references were as to what are
the broad objectives to be aimed for
regulation of transport services;
mechanicg of the regulation and possi-
ble adjustment in railway freights.
This was exactly what we wanted the
Committee itself to enlighten us about,

Shri Hari Vishnu Kamath: By your
leave, Sir, may I invite the attention
of the hon. Minister to a statement
made by a colleague of his, Shri Gul-
zarilal Nanda, in the House only ten
days ago—perhaps there is no co-
ordination between his Ministry and
that Ministry. Here is what he said:

“The Committee has been seek-
ing the co-operation of the Central
ministries, the State Governments
and other interests concerned for
obtaining the material required by
it_ll

The statement goes on to say:

“It has been difficult to get to-
gether the data and other informa-
tion needed for a proper examina-
tion of this complex and inter-
related problems.”

Shri Raj Bahadur: I should thank
the hon. Member for reading out
that. Exactly that is the point that I
am making. The information asked
for and the data asked for are not so
easy to collect.

Shri Hari Vishnu Kamath: How
long will it take?

Shri Ra} Bahadur: As I said, most
of the requests have been received by
us after August 1961. Further, we
were also asked about our opinion re-
garding a scheme for operation of a

MAY 22, 1962

for Grants 5098

freight service by railways. This was
linked with the question of a public
sector undertaking to be started in
this behalf. They also wanted us to
say what type of relationship should
be set up for co-ordination between
the wvarious types of transport servi-
ces.

I would remind the House Sir, that
in this Committee the Secretary of the
Ministry of Transport is already there
as a member and any information that
is required will naturally be given by
him. He would be only too glad to
give it. In fact, any views that are
to be informally communicated to the
Committee can be done. TUltimately,
what is the position? The pcsition is
that the Committee will submit its
final report. That final report would
be examined by the Government. The
Government as such, in the Ministry
of Transport, cannot make any pro-
nouncements or anticipate ‘any deci-
sions so far as the broad recommenda-
tions are concerned. Naturally, we
have to rest content with the infor-
mation that we can give them, and
that we have already tried to do.

So far as the function of co-ordina-
tion is concerned, co-ordination is a
function of this Ministry, They have
asked for that information. The ques-
tion of alternative proposal only
means whether we should advise the
Prime Minister to take away this
tunction from the Ministry of Trans-
port and give it to the Ministry of
Railways or any other Ministry, A
question was also posed by my hon
friend, Shri Mathur. He said that we
are in charge of ro-ordination Thut
we have not co-ordinated anything. Tt
was Shri Manabendra Shah who said
that this Ministry appears to have not
yet attained maturity and perhaps
it has to attain maturity to co-ordl-
nate its own road system. I think
he wants an amendment in the Con-
stitution, because rural roads, State
highways, district roads etc. are not
under our care. We do not adminis-
ter them. That is entirely the func-
tlon of the State Government to
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administer them and to develop
them. We only help them. In the
matter of national highways also we
have to depend on them for execu-
tion.

Shri Prabhat Kar: Under these
circumstances, let us know what you
can do.

Shri Raj Bahadur: We try to co.
ordinate the programmes and we
succeed in doing that. A proof there-
of is that in 1951 the length of our
surface roads was about 98,000 miles,
and today it is 1,47,000 miles at the
end of the Second Plan period. This
increase of 49,000 miles of surface
roads is not an ordinary thing.

Shri Harish Chandra Mathar: Is
this co-ordination. The question is
about co-ordination.

Shri Raj Bahadur: This is in the
matter of roads, not in the mattar of
road transport. I will come to road
transport later. I think my hon
friend knows much more about road
transport than me, being a member
of the Road Transport Organisation
Committee himself. Let me, first of
all, reply to the question on roads.

In the matter of unsurfaced roads,
we have added about 100,000 miles
during the ten year period. The
addition of 150,000 miles of surfaced
or unsurfaced roads over a period of
ten years is not an ordinary matter.
It requires technical personnel to
build them, equipment resources and
other things, If, therefore, here and
there the condition of a road has not
been found to be satisfactory, it should
also be recognized that our hands
have been too full, we have not been
able to cope up with the demand for
new and trained engineering peicson-
nel, and materials etc. in this respect.
In regard to co-ordination of road
transport. ...

Shri Harish Chandra Mathur: Apart
from co-ordination, do I take it from
the hon. Minister that it is not be-
cause of lack of resources or lack of
provisions that you have not been
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able to do more but because you are
not capable of doing more? You are
creating an impression that since you
have not the personnel or equip-
ment you could not do very well

Shri Raj Bahadur: It is exactly
because of these limitations, and
these limtiations are not peculiar to
the Roads Wing or the Transport
Ministry. The limitations in respect
of trained personnel, in respect of
resources, are common to all expand-
ing departments.

So far as co-ordination of road
transport is concerned, as my hon.
friend knows, we have got the Inter
state  Transport Commission, the
Inland Water Transport and Road Ad-
visory Committee. We have also got
the Transport Development Council
The member of the Planning Com-
mission and the Railway Minister
attend the meetings of this council
and thereby necessary co-ordination
is arrived at through that particular
mechanism.

I would not go further into this
question, but let me assure him that
we are very much interested in seeing
that the Committee is given all the
help it wants. We want that the
report of the Committee should come
as quickly as possible, and I can
assure the Committee through this
House that we shall not be found
wanting in this respect. We shall be
trying to help them to our best, as
we have been doing. So far as the
references and and questions are con=
cerned, we have not ignored or neg-
lected them. In fact, the Transport
Ministry is much more interested
than others because it is the road
transport that is suffering for want
of a national policy. But it is not an
ordinary problem.

Le us realise that it is peculiar to
all developing countries. The United
State of America have not solved
their rail-road co-ordination problem.
The United Kingdom have not solved
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their rail-road co-ordination question.
Hundreds of miles of railway lines are
being uprooted and stations are being
closed down in America and England.
Everybody knows that. Even in Ger-
many the position is that they have
not been able to do much; despite
certain restrictions they have put on
the freight structure and distances,
the desired results have not been
achieved. So, it is not an ordinary
matter. The Committee is really up
against a dfficult task. I can assure
the House that we also hope and
wish that the Committee is able to
submit their report soon.

Shri Igbal Singh: Because the
hon. Minister is passing on to some
other subject, I want some informa-
tion. Omne of the terms of reference
of the Neogy Committee is that they
will formulate the policy for he next
5 to 10 years. This Committee was
appointed in 1959 and recently—per-
haps, the hon. Minister has seen that
repori—there was a statement by
Shri K. C. Neogy, the Chairman of
this Committee at a press conference,
that they cannot present the report
of that Committee even by the end of
the Third Plan.

Shri Raj Bahadur: I think it is
because of certain difficulties in re-
gard to matters that they are dis-
cussing and considering that they feel
like that. In any case, I do not know
whether ary authentic statement like
*hat has been issued by the Chairman
©{ the Committee. No communication
to that effect has been recelved by us
in the Ministry. Here I should take
the House into confidence and say
that we have not received any com-
munication from the Committee, com-
plaining about lack of supply of in-
formation or lack of showing them
the required courtesy. I hope we
shall not be guilty of that particular
lapse on our part if any reference is
made to us. Then, our own Secre-
tary is there and he is and would be
attending to the day to day work.
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Shri Koya (Kozhikode): Did the
Ministry make any enquiries about
the delay?

Shri Raj Bahadur: The road trans-
port has got to go on and with that
object we have already formulated
our Third Plan proposals which are
before us. We shall work on those
lines and we hope, ere long, the re-
port would be there. [ can also say
that.

Dr. M. S. Aney: You are proceeding
all along on your own lines about
transport. Suppose you receive the
report later on and you find that the
lines on which you are proceeding are
not exactly the lines which are recom-
mended, what will you do?

Shri Raj Bahadur: Shri Kamath
used the word ‘chaotic’. I do not agree
with him at all. I would repudiate
it. But so long as, the cosmos was
not born chaos was there. Although I
would say there is no question of
chaos we shall have to work in the
present context of things. The
transport industry is not in a chaotic
state as Shri Kamath said. We have
proceeded on certain well-defined lines
in a systematic manner. That is how
the matter stands.

1 would now come to the point
that was raised by my hon, friend,
Shri Morarka. He is not here.
He referred to certain state-
ments made by my hon. colleague,
Shri Malaviya about his proposals for
lifting 3.6 million tons of coal by
road and also by river. In this matter
1 would only like to state a few facts.
At present about 3 million tons of
coal is already being moved by road
from the coal mines or pitheads to
the nearest railhead or port. So, I
think, the additional figure that he
has given of 3.5 million tons is not a
big figure; if properly worked out
schemes are there and if necessary
funds are available, I think the road
transport apparatus in the public and
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the private sector may be able to come
up to the challenge and will meet the
challenge. Shri Malaviya has boldly
put forward a particular scheme. Coal
has to be moved and, I think, we
cannot quarrel with him because he
hag shown some imagination and is
trying to evolve certain schemes. But
those schemes are not being evolved
by him all alone. There was a
working group set up by the Planning
Commission which went into this
question. In that correction later on
discussions were held with the Trans-
port Secretary also. The concerned
officers of the Ministry of Mines and
Fuel were also there. They have
come to certain tentative conclusions
and they will be examined.

S0 far as the queshtion of transport
of coal by road is concerned, the fore-
most problem is about the condition
of the roads. We have to provide the
necess: -y feeder roads and for that
necessi.ry financial provision has got to
be ma-e. We have got to strengthen
the cuiverts and bridges and improve
and strengthen the GT Road as also
the I<ational Highway No, 32 to
Jam:hrdpur. For this certain amount
of fuinds will be required. The
Planning Commission is considering
that p:-ticular question and we trust
that we shall get the required funds.

The working group has recom-
mende( that the Central Government
should also offer 50 per cent bf cost
by war of grants to the State Gov-
ernments lfor improvement of feeder
road:. This matter ig also under
consideration.

With regard to the movement of coal
by water, the problem that has been
put is to carry coal from Bihar and
West Bengal to Allahabad on the
Ganga, a distance of about 420 miles,
and to Burhaj on the Gogra, a distance
of about 380 miles. If the draft and
the depth of the river permit and
shallow drafted boats are available the
problem of transport of coal by river
may be tackled. So far as the Dve
canal is concerned, it would require
certain modifications so far as I know
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—more information can be given by
the Irrigation Ministry—before it can
be used by large-sized boats. That is
how the matter stands. I do not
think I need state anything more in
this connection.

But [ would refer to the vision to
which Shri Kamath referred, namely,
the vision of Sir Arthur Cotton about
connecting the Ganga with the
Cauveri. It seems to be his
dream  alss. He  himself cailed
it a dream and when I gaid, “Are
you going to realise the dream?”,
perhaps he was not quite happy. But
I would tell him that so far as we
are concerned, we got that particular
matter examined by the Gokhale
Committee. The Gokhale Committee
have pointed out that that dream could
perhaps have been realised at the
time when it was really conceived.
But the fact of the matter is that
much of the water has been taken
away by irrigation through dams,
canals and otherwise and there is not
enough water in all the rivers to con.
nect the Ganga with the Cauveri.

Shri Hari Vishnn Kamath: Have the
rivers dried up now?

Shri Raj Bahadur: But, they have
given alternative schemes. Working
on these schemes, we asked for an
allotment of Rs. 40 crores in the
Third Plan. But, as the House knows,
we only got Rs, 4 crores. We are
working on schemes which will cost
Rs. 6 crores. With that, certain
improvements on the existing canals
will be undertaken. Also, we ghall
have to finance a loan bof Rs. 2 crores
to the United Steamer Co, to enable
them to replace and renew their fleet
in the Brahmaputra.

Now, I would like to take certain
points which were raised by my hon.
friend Shri Fatehsinhrao Gaekwad. He
is not here, I am sorry.

Shri Prabhat Kas. What about
silting in the Hooghly?
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Shri Raj Bahadur: We have
additional dredgers. We have taken
good care of it. Bhagirathi is there.
A secondhand dredger, Maitena has
been purchased. A new dredger
Churni has been acquired. We have
also provided for additional dredgers
for easuraian dredging in the Third
Plan programme. That is how it
stands. So far as Farrakka barrage is
concerned, I know, for a long time, it
was highly doubtful whether we will
be able to take it up or nott We are
happy that it has been sanctioned and
work on it has already started. There
should be no doubts about that parti-
cular matter now.

In regard to National Highway No. 8
about which the hon. Member was very
eloquent, he made certain complaints.
He said that the portion in Baroda was
constructed in 1957, and the next year
or a year afiter that, the entire thing
was washd away and grass was now
growing and culverts also collapsed.
He said all that. I wanted to know how
iong this road has existed. 1 find that

before Independence there was no
road in this particular place.

All the construction of road has
taken place only after 1947, In fact,

between Ahmedabad and Baroda, the
road has been developed into a two-
way road. We have already spent a
good dezl of amount on that. For 72
miles it is being widened to 22 feet
at a cost of Rs. 40 lakhs. There ig a
provision of Rs, 27 lakhg in the Third
Plan for the improvement of the
Baroda-Navasari section of this High-
way, which covers the entire sector in
the erstwhile Tndian State of Baroda.
As 1 said, there was some storm and
there wag a cloud-burst and as a
result of that, there waz a good dea!
of damage and devastation. Perhaps,
we can all recall that. In 1959, a
certain section of that road was
damaged and two culverts only were
undermined by storm water. The
damage has been made good. We
can only assure the Maharaja that we
thall not allow grass to grow under
our feet It had grown sufficiently
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high already in the pre-Independence
era. We would like pucca roads to
exist now. National Highway No. 8
will not be Disgrace No, 8 as he
called it. It will be Pride of India No.
8. There should be no doubts about
that. So long as we were not inde-
pendent, so long as there was no
democracy, so long as we had no road
in that sector, we could be nothing.
Now that we have got all these, there
should be no apprehension about
future.

One point was raised by a friend
opposite. He said that in the Roads
Wing, out of 717 employees, as many
as 380 are temporary. I can only
remind him that out of 380 temporary
posts, as many as 336 are meant for
the International Development Associa-
tion works. All these apopintments
have been made only recently, There-
fore, naturally those posts could nbt
be converted into permanent posts,
because the work itself will last for
three years. We hope that more funds
will be available and this staff will
be made permanent ultimately.

My hon. friend Shri Birendra
Bahadur Singh—he is not here—
referred to the bridge on the Kharum
river and said that it has not prog-
ressed. The difficulty was about
hydraulic study, Therefore, it has
taken time. We hope it will be com-
plted in the Third Plan period. Some
reference was made to the Dhulian-
Amravati-Nagpur section. It wag said
that it has not been seen by anybody.
1 can only say that the execution of
these road projects and maintenance is
done by the State Government, Even
so, our Liaison officers occasionally
visit new works and also check the
maintenance. We have got planning
officers also. For the whole country,
the number is only four Planning
officers and 14 Liaison officers. You
can very well appreciate how much
thev can do within the limited time,
energy and funds that are at their
disposal.

Then, it was doubted whether the-
funds allotted for the national nigh-
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ways were being utilised or not by
the State Governments. 1 can bnly
say thig that the accounting ang audit
procedures of Government ensure that
all these funds that are placed at
the disposal of the State Governments
are properly utilised.

My hon. friend Shri Mohammad
Eliag raised a point about the traffic
congestion in  Calcutta. Inside
Calcutta, of course, we may not be
able to do much because it is within
the Corporation’s jurisdiction and the
State Government’s jurisdiction. But
we have already provided for a 25-
mile-long by-pass from the
Vivekanada Bridge to Saptagram This
by-pass will go entirely outside the
built-up area, and the cost of it is
nearly Rs. 350 lakhs, and it is also
covered by the TDA programme.

Shri Dinen Bhattacharya (Seram-
pore): Ig it the Durgapur Express
Highway?

Shri Raj Bahadur: It is not the
Durgapur Express Highway. The IDA
which has given wus substantial
financial help or assistance in the form
of Rs. 29 crores loan on liberal terms
has advised us that unless and until
the economics is worked out in regard
to this particular proposal about the
Durgapur Express Highway it will not
be possible for them to assist us, and
that is where we have not been able
to do much,

Shri Dinen Bhattacharya: But there
is another national highway which has
been left half-finished. Some miles
were constructed. That highway goes
by the name of Delhi Road. There
has bee; simply wastage of funds.
Some land has been acquired, and the
road is built for some miles, and it
has been left at that stage. It is
called the Delhi Road.

Shri Raj Bahadur: If there are any
missing links, we shall see that they
are provided, and we have got a
programme in this regard also.

Shri Dinen llhattanhml 1 am
referring to the Delhi Road.
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Mr. Speaker: The hon. Member is

further obstructing the progress of the
road.

Shri C. K. Bhattacharyya (Raiganj):
May I request the hon, Minister to
supply the missing links as quickly
as possible?

Shri Raj Bahadur: Now, I shall
only make a few announcements. One
of these announcements is about the
point raised by the hon. lady Member
In regard to the coastal freight rates
not pavinz been looked into. A
committee was appointed for this pur-
pose under Mr. Abhi and that commit-
tee has made its recommendations. As
a result of its recommendation, it has
been decideq to allow an increase of
15 per cent on all cargo except coal;
and for coal up to Cachin, it iz 10 per
cent increase, and beyond Cochin it
is 15 per cent. The position may be
reviewed after one year.

I shall just take a few minutes to
deal with tourism and then I shall
finish. I would only refer to a few
points that have been made. I shail
first refer to the point that was made
by Shri Birendra Bahaduy Singh. He
said that the entire allotment for
Rajasthan had been given to Udaipur.
We have got three parts of the
schemes, and out of Rs. 33.55 lakhs
for Rajasthan, only Rs. 5.5 lakhs have
been given to Udaipur, So, I think
that there should not be much of a
heart-burning on  that pariicular
account.

I might state here that for a long
time the question of appointment of a
committee  for the classificalion of
hotels in accordance with the recoms-
mendations of the Hotel Standards
and Rate Structure Committee, wag
pending before us. It has now been
decided to set up a committee: the
personnel of the committee has been
finalised, and it will start functioning
from the middle of next month.

Another point raised was about the
difficulty in the obtaining of all-Indian
liquor permits. Without interfering
in any way with the basic prohibition
vaolicy adopted by the various State
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Governments, and within the frame-
work of that policy, discussions have
taken place with the State Govern-
ments, for a simplified and uniform
procedure for grant of permits to the
foreign tourists. In consultation with
the Ministry of Law, a revised form
of all.India permit is being evolved
and we hope that it will be possible
for us to overcome this difficulty
shortly.

As for the statistics, these have al-
ready been supplied, but I shall refer
to only one point, and that is about
‘home tourism.

T may say that so far as home tour-
ism is concerned, we have taken good
rare to develop it. That will be evi-
dent from the fact that out of the pro-
vision of Rs. 8 crores in the Third
Plan for tourism, as much as Rs. 292
crores are to be spent for the provi-
sion of facilities for foreign tourists
and 5'08 crores for the provision of
facilities for home tourists in the
‘States sector and with the Central
assistance. Our Tourist offices are
now catering to the needs of foreign
tourists ag also home tourists. Besides
11 centra] tourist offices all over the
country, there are 50 tourist offices in
the States. Rs. 7 lakhs have been
spent for the benefit of home tourists
by way of publication of various book-
lets in Indian languages.

As many as 27 low income group
rest houses and 15 log cabins have
been set up by the State Governments
to meet their needs.

I would in the end refer to ports.
The question was raised about the
Mangalore port and the Tuticorin port.
I have already given a detailed reply
this morning about the progress that
we have made in this behalf. I can
only assure the House that we shall
see that the programme that we have
kept for the second year of the Third
Plan and in the following years is
maintained and the expectations about
these ports are realised in good time
and within the target date.

Shri Sorendranath Dwivedy; What
about Paradip port?
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Shri Raj Bahadur: 1 am sorry I did
not make a mention about it.

The hon. Member knows that the
Intermediate Ports Development Com-
mittee went into this question. They
made some recommendations, Those
recommendations were that for the
first phase, Rs. 1 crore should be allot-
ted and for the second phase, Rs. 50
lakhs should be allotted. We have
accepted the recommendations in toto,

Now, my hon, friend suggested that
a good deal of political exploitation
has been done on account of this pro-
ject. I can only say that with a dyna-
mic personality as the Chief Minister
of Orissa, we can very well expect that
he will undertake certain steps in a
dynamic manner. That he is trying
to do in regard to the development of
the Paradip port. He says that with-
out having to fall back on the re-
sources of the Central Government, he
will be able to raise the necessary
finances for the development of the
port intc an all-weather port. He has
got certain schemes for that, He
wanted us to place at his disposal the
necessary foreign exchange for the
appointment of foreign consultants so
that the project report may be drawn
up, which we have done.

Shri Surendranath Dwivedy: What
about the negotiations carried on with
the National Project Construction Cor-
poration®” There wag a Rs. 15 erore
scheme I read it out

Shri Raj Bahadur: He is taking
certain sleps to find the necessary
resourcres for that. He has also dis-
cussed the matter with the Planning
Commission. They have advised him
to put Lp a regular proposal about it
That will be considered. When it is
said that the Prime Minister went
there, laid the foundation stones and
that has now become a commemora-
tion stone, that is politics. But Para-
dip is rot politics. We are all inte-
rested in Paradip port. We want that
the State of Orissa should have the
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i:lli. weather port as quickly as possi-
L |

1 have to say something about Por-
bandar a!lso, It was decided at the
last mecting of the National Harbour
Board that if the traffic at Porbandar
exceeded 5 lakhs, the question might
be examined as to whether it could
be developed into an all-weather port
or not Discussions are going on in
regard t¢c that matter,

Shri Thirumala Rao referred to the
Kakinada port. Some other friends
mentioned the Beypore port. We have
made certain provisions. Out of Rs. 10
crores earmarked for development of
minor ports, so far as the allocations
are concerned, so far ag the develop-
ment envisaged therein is concerned, I
can assure the House that we shall see
that they are put through. Of course
the development of minor ports is pri-
marily the responsibility of State
Governments. We help them with
such assistance in technical matters as
we can and also by way of ioans—
which we have done.

There are s0 many other points rais-
ed by hon. Members. They are impor-
tant, but I cannot possibly cover them
all in the short time at my disposal.
(Interruption). I think I have al-
ready covered many of them. I have
taken a longer time than I intended.

Shri P. G. Sen (Purnea): Mr.
Speaker, Sir, the hon. Minister has
covered a wide range and this shows
how this portfolio is a very big one.
He has taken more than an hour to
answer all the points.

I refer to roads. The district which
I represent is a district bordering
Nepal and has & network of rivers
with Kosi on the one side and Ganges
on the other. The Kosi as you know,
Mr. Speaker, is & shifting river. We
have our Kosi projects now. The
river has shifted towards the Dar-
bhanga district, leaving, in our dis-
trict, several distributaries, which,
during the hot season get dried up and
in the rainy season are over-flooded.
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This district is also a large jute-
growing area; and jute is a foreign
exchange earner. Because of the
paucity of roads, the jute cannot be
brought to the market, with the re-
sult that the villagers are made to sell
their produce at lesser rates.

I do not minimise the achievements
of this Ministry about transport and
roads. But the fact remains there.
When we were talking here of avia-
tion I was just thinking within my-
self whether I should not drop our
Members by parachute in those areas
about which there was a ‘Call Atten-
tion” motion this monring. I mean the
Jogbani area of Purnea. If some
amounts are allotted for the edvelop-
ment of the feeder roads in these areas
by the construction of bridges etc
then the village roads can be convert-
ed into all-weather roads.

The difficulty of the villagers is this.
They want to have roads to go to the
market places. Now, when they are
gradually becoming plan consciows,
they want the village roads to be con-
nected with National Highways or
State Highways.

There is a scheme for 75 per cent
allotment by Government and 25 per
cent to be found by the villagers. I
do not know whether anything has
been done under this scheme. This
question was discussed at the district
level. The P.W.D. say that 5 per cent
of the amount that has to be spent for
the village road is to ba deposited by
the villagers Arst and then only will
the tenders for that road be called.

Just imagine the villages who want
to have a connaction with the Wational
Highway or the State highway. For a
mile of these roads they spend a lakh
of rupees. Naturally, if the villagers
have a mile of road tc be metalled,
they must dep»sit Rs 25,000 imme-
diately, which they can do cthe-wiss
in kind, by labour or carting. They
can make up in kind. But the de-
partment says that that ameunt must
be paid first in cash. ! do not know
how this scheme is going to be work-
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ed out. As far as my knowledge goes,
the whole amount set apart for this
remains unspent. So, somec sort of a
scheme other than this should be
chalked out so that these huge
amounts that are being kept for the
development of Lhese village roads
may be utilised angd the villagers given
opportunities to have connections with
National Highways or S.ate Highways.

Then, I find from the budget papers
that the national highway No. 31 has
been very favourably dealt with. I
congratulate the authorities on this
score. It is a very importsnt road
connecting Assam with the rest of the
country. Its old name was the Gan-
ges-Darjeeling Road. As 1 have al-
ready said, there are many rivers and
rivulets there. There arc bridges too,
but they are pretty old. A question
was raised on the flocr of the House
regarding the Jongevity of these
bridges and their rotten condition. In
reply, I was givea to understand that
Rs. 22,000 had been sanctioned for the
survey of these bridges. After that, T
do not know what has happened. I
do not know wnether ihese bridges
have been survey=d and how far the
work has been going on.

In regard to the posts ang tele-
graphs, I want to say a few words.
Firstly, there is dearth of accommo-
dation. There is a genuine demand
from the posta] staff for quarters. In
Purnea, during the years 1954-55, some
quarters were built Now, the
Purnea division nas been cpened, and
so the numerical strength of the staff
has increased. I think the department
should at least conztruct some quarters
for the poorly paid emplovees. There
is dearth everywhere nowadays in res-
pect of quarters, and whatever quar-
ters are available shouid be released
to the civilian public.

There is one more thing. For insu-
rance and registered letters, the same
recelpt is being given. If I send my
servant for insurance, he brings in a
receipt in which an entrv about a
registered letter is made. They write
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either it is insured or it is registered.
If the clerk, by mistake, writes it as a
registered letter, the rece\pt is brought
back by the servant. The receipt is
the same both for insurance and regis-
tration. So, if my insurance is in any-
way tampered, ! am nowhere, My
point is, for insurance covers, sepa-
rate coloured receipts should be given,
so that I can advise my servant that a
coloured receipt will be giver to him
when I send anything by insured post.
With the very sight of thut coloured
receipt, one will be satisfied with the
fact that the article has really been
insured.

A difficulty in this iratter occurred
in Purnea. One gentleman sent an
article by insured post and his ser-
vant brought in the receipt in which
it was written that it has bteen treat-
ed as a registered letter. When the in-
sured article was sent t» Katihar, the
mistake was de‘ected, and then they
sent a message ‘o find out how this
occurred, and how the insured article
was passed on as a registered article.
By God's grace, it could not be tam-
pered. Had it been tampered that
gentleman would have incurred a loss.
He had no proof also that he had sent
in an insured article.

Some hon. Members have expressed
a desire that every panchayat must
have a post-office. I dn aiso endorse
that view and request the Minister to
see that where there ave activities like
the Sarvodaya 11ovement and the rest,
where people from all India go in con-
nection with Sarvodaya ideals, those
places are given post-offices. Such
villages require pnst-o¥ces for Sar-
vodaya works. In my distriet, Shri
Dhiren Bhai, has gone to Sevapuri,
Ballia. He has been {rying to get a
post-office opened there. but it could
not be done. I think that portion
comes within Bhagalpnr postal divi-
sion. There is a telecommunication
building to be erected at Katihar. Tdo
not know why it is so much delayed.
Even in the budget now I find only
Rs. 1,000 or Rs. 2,009 put for this item.
That means more aclay is envisaged
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‘We send telegra:as for thei: urgency,
My son had been to Bhagalpur. He
was appearing at the E.Sc. examina-
tion. I was here. In the meantime,
his practical exam:natiorn was not over
and he hag been to Bhagalpur. My
wife sent an express wire that he
should come and appeur at the practi-
ecal examination. Bu: he mnever re-
ceived that express wire. 1 do mot
know where that express wire had
gone . . .

Shri Hari Vishnu Kamath: Did he
pass the examiaation?

Shri P, G. Sen: He nas appeared at
the examination.

1 find from the budget: that huge
amounts are kept for unforeseen
works. If certain amounts are given
from this for pridges angd fecder roads
which the villagers are very much
eager to have, I think we can have a
better sight of our villages.
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Mr. Speaker: The hon Minister
may just begin his speech.

Shri Jagjivan Ram: The questions
that have been raised in the House
regarding civi] aviation and shipping
have been very elaborately dealt with
by the Deputy Minister and the Min-
ister of State. I would like at this
stage to express my thanks to the hon.
Members who have made suggestions
and offered criticismg without any
malice and I welcome them, because
the objective is the same, viz._ how to
have in this country efficient trans-
port and communications service.
In any developing country, it has
been invariably noticed that whereas
there has been progress in other sec-
tors, development of transport and
communication has not been quite
commensurate with the development
in other sectors and that affects the
development in various sectora
Therefore, we should receive the co-
operation of all sections of this House,
so that the resources that might be
placed at our disposal may be enough
to meet the requirements of the coun-
try, whether for transport or for
communications... .

Mr. Speaker: He may continue to-
MOrTow,

18 hrs.

The Lok Sabha then adjourned il
Eleven of the Clock on Wednesday,
May 23, 1962|Jyaistha 2, 1884 (Saka).
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935 West Coast Rud in 2667 R‘mm tele-
Kerala . . . 5766—68 mp” L ' 5789
936 Bombay- Sydney Jﬂ ser- ! Training in nursing 5789
vice . 5768 1669 Jangaon station . 5790
937 Wagons 1670 Waiting room and En-
salt from Khmghodoto quiry  Office at Meh-
Gujarat. . 5769—71 boobabad 57909L
938 Aid to famine smd;:n 1671 Telephone m at
district of Andhra Pra- Byawar 5791
desh . - " . §771I-72 1672 Medical College Wanngn.l §791-02
940 T.J:; phic messages by 772 1673 Tirupathi Medical College 5792
- o B i 1674 Quarters for _ Railway
041 IS*:;II\':_"II?.MII&T bmmm s , employees at Kazipet . 792:
942 Kuttindi and  Iduky 1675 };‘m, mper. Hulvpuapose e
- -93-
o Hydro Elcc:c;chem«. 5773—175 1676 glmmggew Food md
ing water in West Delhi  5775-76 plngrcu on llm-- 5793
944 CHS. Scheme . . 577677 1677 Flood control in Orissa .  5793-94.
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WRITTEN ANSWERS TO

QUESTIONS—contd.
CoLumns
S.Q. Subject
No.

1678 Extra Departmental agents

of P. & T. Department . 5794
1679 Visit of German i

culture Expert . . 5794-95
1680 Assistance by UNICEF 5795
1681 Kanpur Meidcal College 5795-96
1682 Distribution of teleprinters 5796
1683 National Bird . 5797
1684 ress Train between

aranpur and Mughal-

sarai . . . . 579798
1685 Liberian Tanker floating

in Indian Ocean . : 5798
1686 Sinking of boats 5799
1687 Scarcity of

water in Andhra 5799—s5800
1688 Harinagar sugar factory . 5800
1689 Railway line in Malabar

area of Kerala State . 5800-01
1690 Fire in reserve forests of

Tripura » . . s58o1-02
1691 Tribal Jhumias of Da-

mehara (Tripura) . 5802
1692 Jhumias in Tripura s8o02-03
1693 New rail lines in Dhar-

managar, Tripura . 5803-04
1694 Medium Irrigation Sche-

mes in Andhra Pradesh 5804
1695 Minor Irrigation Schemﬂ

in Andhra Pradesh 5805-06
1696 S\&ply of grain com-

modities : . . 5806
1697 National Highway on

Northern border . . 5806—o08
1698 Underbridge near Ber-

hampur Railway Station. 5808-09
1609 Research in Ayurveda 5809
1700 Holiday Home for Rnl-

way emp

Srinagar i B 5809-10
1701  Telephone  Workshop

emp| in Bombay 5810
1702 Installation of  water

orks at Agartala s8ro-11

1703 Ghaggar River waters sBr1-12
1704 Locust Research Centre 5812
1705 for R.lllwny

employees in

Division . . 5812
1706 Extension of services in

Postal Department 5813
1707 Shifting cultivation . $813—16

WRITTEN ANSWERS TO
QUESTIONS—contd,

5.Q.

No,

1708

1709
1710

1711
1712
1713
1714

1715
1716

1717
1718
1719
1720

1711
1722

1723
1724

1725

1726
1727

1728
1729

1730
1731

1732

1733
1734
1735
1736

1737

Subject

Forest cases in the

courts of Tripura .
Village Panchayats
Tindivanana Rn:]wy
Station : .

Tons Project in M.P.
Nurses in Delhi
Ptckagt u:bemes in

Loss of msuned cover .

Postmen in HP, and
J& K. . " .
Push-button system in
ladies compartment
Drinking water m:my
in Tripura

Upper Krishnl \'tl.lcgf
Project .

Disposal of mrplua rice
in Orissa

Leprosy patients
Wiiingdon Hospital, New
Dedhi . . . ’

Portable Transistors
Agricultural Research Or-
ganisation of L.AR.I.
Scheduled Castes|Tribes
employees in Cenual
Telegraph Offices .
Scheduled Castes Tribes
in P. & T.

Ex-staff of Cmt Suppllcs
and Food Department .
T.B. patients o Imphal
Development of horucub
wure in UP. .
Broad gauge line t'rom
Rampur 1o Kathgodam .
Insanitary condition at
Ballygurj Swation .

Telecommunication Imk
between Bauptda and
Cuntack
Public
Karanjia
Bridge on ch Ct:m
Road

Bnd;:a
F‘h;g station &t Nllta-
cheruvu on S. Railway .

Acieage under Japanese
type of cultivation

Call Oﬁm at

on Wat Conlt

CoLUMNS

5815
5816-17

581y
s817-18
5818-19
s819-20

5821
s821-22

582z
§822-23.
5823
5824

s824-25
5825

§825-26-
5826-27

5827-28

5827-28
. sBz7—29-

5829-30
5830-31

5832-33
5833-34

5834

5834-35
5835
5836
5836

5836-37

5837
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Junction : 5856

thereto.

6022
WRITTEN ANSWERS TO WRITTEN ANSWERS TO
QUESTIONS—contd. QUESTIONS—contd,
CoLumNs CoLumMNs
8.Q. Subject S.Q. Subject
No.
1738 Purchase of cows from 1766 Loading from Jaipur
Hariana . . . sB37-38 division 10 Kangra
1730 Railway bridge on 1iver Valley Railway 5856~57
Jamuna near Kalpi . sBiB-39 1767 ?esl Be-jnjgn‘.l Food ard
1 Appointment of officers upply Department em-
s Jpﬂumﬂ . . . s839-40 ployees in Railways 5857
1741 Implementation  of Na- 1768 Short supply of coal
tional Co-operative in Bihar . . : 5858
Parming Advisory Boards’ 1769 Weslern Kosi lnd
Recommendations . . 584041 Rajpur Canal . 5859
1742 Remodelling of Dornakal 1770 Sugarcane Iying in U.P. 5859
and Khamman stations §841-42 1771 Bridge a Dl.llg'ln:
1743 Double lines _ between station . . 5859-60
Kazipet and Bellmpelli 5842-43 1772 Supply of Bhﬂﬂ POWG[’
1744 Cannanore Acrodrome - 5843 to Rajasthan . 586061
1745 Extending of Shoranur- 1773 Onions produu:d in
Nilambur ~ Railway line Maharashtra and Gujarat 586162
to Wynad . . . 5843 1774 Physiulhmpy urits 586263
Kagipet . . . 5844 i 5863
1747 Rural electrification in 1776 nGua:’E;nBuhmn::nnCom 264
Andhra Pradesh . . s5844-45 5
1748 Andhra  State  Road el misicnlingioin 5864-65
Transport Corporation . sB4s 1778 'ﬂew Rasﬂwny lines in -
1749 Nagpur-Calcunta Highway 5845-46 e e, - -
1750 Linking of Bhandara 1779 National Highways in
town by Railway . : 5846 Madras : ' + 5865-66
1751 Loss suffered by cane CALLING ATTENTION TO
growers . $846-47 MATTERS OF URGENT
1752 Hgdmseﬂﬁtwn ol’ vege- Sa7-a8 PUBLIC IMPORTANCE . s866—76
1able oils . - 5B47- .
: i) Shri P. K. Deo called the
1753 Medical Education. . 5848 ® attention of the Prime
1754 Short term loam 1o Minister to the alleged
I Y
M nto -Lndm cr
1755 hlf:c?:i?ve, ';;r:‘fm -::1 ulm:gl photographs  of
Aminidive I:Iar. . 5849 Jogbani town.
1756 Wireless in The Minister of State in the
Laccadive Amlﬂld.iw Ministry of External Affairs
Islands : 5849-50 (Shrimati  Lakshmi Menon)
1768 Minor ports in Andhrl made a statement in regard
Pradesh - s¥so—s? rey- Barua called
o D-m (ii) Shri Hem ua calle
175 (E[I:ns;ii‘s;rh b{mm . $8s1-52 tph? mﬂ;i?u: of 1‘1;:e
o
1760 Production of potatoes; . 5843 “' ’“, nz::.ml of
1761 Bridge over Sui.'lq near facilities by the Chinese
b - : S5 Trdian  Embassy |
¥ n
s Beldge over s““" = Peking to_celebrate the
i ) ’ Republic Day.
1763 Kangra Valley Rm‘lwl? . 5 55 The Minister of State in the
1764 T.B. sanatorium in Ministry of External Affairs
Eastern U.P. : : sBss (Shrimati Lakshmi Menon)
1765 Railway bridges at Mm made @ statement in regard



PAPERS LAID ON THE PAPERS LAID ON THE
TABLE i : . .

5876 TABLE—contd. .
A copy each of the following dated lh:: 18th Janlla:)'.
}40:%1 cations En::ing oemli: 1962.
Urther amen. ris 1o t
Dclhi Motor Vehicles Rules, DEMANDS FOR GRANTS sB876—6016
1940, under sub-section (3) Discussion on  Demands for
of section 133 of the Motor Granis in respect
Vehicles  Act, 1939, was of the Mirisiry of Transport
laid on the Table :— and Commurications con-
tinued. The discussion was
(i} Notification No, not concluded,
F. 12/57/60-Transpor pub-
. . AGENDA FOR WEDNESDAY
lished in Delhi Gazene MAY 23, 1062/]YAISTHA 2,
dated the 13t June, 1884 (SAKA):
L Discussion on the Demands for
i 5-
(1) Notification No. F. 12/ S heee
186/59-Transport  pub- Commurnications and
lished in Delhi Gazetts snd Agriculiue.
—

GMGIPND—LS 11—644 (Ai) LS—4-6-62—g00



